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DiRECTORATE GENERAL OF FOREIGN ttRADE
(DES‐ll SEC丁 10N〕

MINUttES OFttHE NORMS COMMi丁丁EE‐ ll
MEE丁 lNG No.05′ 81‐ALC2ノ2019 DAttED 12.06.2019

Please Note
i. For information of exporters, Norms Committee-ll handles all cases pertaining to

fixation/ratification of norms for Export Products falling under ITC (HS) Chapler 72

to 76, 78 to 80, 85. Communications in respect of cases/pertaining to NC-ll may
be sent to email address: nc2.dgft@nic.in

ii. ln certain cases the decision of the Norms Committee refers to the
Recommendations/ Observations/Deficiencies received from the concerned
Technical Authority. Wherever applicable, a scanned copy of such document has

been placed at the end of the Minutes, in running serlal orders. The concerned
applicanUcompany may go through the same and respond accordingly

iii Similarly, a scanned copy of the blank Standard Deficiency Format, which may
find a reference in NC decisions, has also been attached in the end. This may

also be referred to by the concerned applicanUcompany and may be responded
accordingly.

iv. The Norms Committee has taken decision only with respect to technical
aspecUwastage norms. While redeeming the applications, RAs should check that
the applicant has fulfilled all requirements as prescribed in policy/procedure
including those in Policy Circulars issued from time to time or any other provisions

under FTP/HBP for EODC
v. Wherever the Committee has fixed Norms, the concerned RA may ensure that AA

is issued on the wastages/consumption as ratified by the Committee or as per

wastages claimed in the application, whichever is less.

Meeting No 05/81 of Norms Committee-ll for the year 2019-20 held cn

12.06 2019 under the Chairmanship of Shri R P Goyal, Additional Director General

of Foreign Trade to consider the following applications for ratification of norms in

respect of adrance authorizations under Duty Exemption Scheme (Chapter-4) of

Foreign Trade policy 2015-20. The following members were present in the meeting:-

No Name & Designation

Shri K. K. Tiwari, lA
ShriSu ndeepChauhan, DO

Shri A K Mishra,AIA
ShrisaurabhRanjan, Scientist'C'

Shrr V C Agarwal, Consultant (TEC-3)

Shrishobhit Gupta, DY DGFT

ShriAmit Kumar, Assistant Director

Department

DHI

DPII丁

MoS
MeitY

DGF丁

DGF丁

DGF丁

Minutes of the cases dtscussed in the meeting are as below:
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Iソ IMI′ 1｀ 1:I) 12.06.2019

I IQ lrilc I{l.A I'ilc Lic.No/l)a1c:071 0 I 063 1 I Dcferred
I :01/ti1i050/006961AM191 :011241040/00i 63lLMl5l 06.0tt.2014

I)ecision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda anri notcd that a dcficicncy lcttcr
sccking ccrlain inlormation as raiscd by McitY was scnl to thc applicant on 06.06.2019. IIowcvcr,
no rcply has bcen rcccivcd yct. Ilcncc, thc Comrnittcc dccidcd to wait I'or rcply of the applicant.
'l'hc casc stands dcl'crrcd.

ンIEE´ I｀ IN(〕 NUンII〕 ER: 5/81-AIフ C2/2019

Casc No.:

58/12/81-AIン (〕2/2018

(〕 asc No.:25/13/81-

AIノ (〕 2/2014

HQ IfilC

Casc No.:2/1/81-

AIノ (〕2/2015

HQ IrilC

Casc No.:7/5/81-

AIノ (〕2/2015

HQI「 ilC

Party Namc:l〕IfI)       Mcct No/1)atc:
INDUCT10N PRIVATI〕   5/81-AIノ C2/2019

Status:

Status:Party Narne:」 UPITI〕It   ‐Mcct N()/1)atci5/81-
SOIノAR POWI〕 RIノ IMI′ I｀I]D AIノC2/2019

12.06.2019

ItIノΛ Ifilc Iブ ic,No/1)atc:0210204856  .I)ctrrcd

:0 1i811050/004 4l lAl/rlsl :021241040/00090/AM 1 5/ 2s.08.2014

l)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of, thc
applicanl during pcrsonal hcaring.'l'hc Comrnittcc dircctcd thc rcprcscntativcs of applicant to
submit fullowing inl'orrnation within two days I'or I'urlhcr cxamination of thc casc:

1. I)ctails ol'thc various raw matcrials and consumablcs uscd in cxporl product.

'l'hc casc stands dcfcrrcd.

Party Namc:」 tJPI′ I｀ 1〕R     ンlcct No/1)atc:5/81-    Status:
SOIゴAR POWI]RIッ IMITI]I)AIノ C2/2019

12.06.2019

ItIノ A Irilc Iノ ic.卜lo/1)atc:0210205584 1)cFctrrcd

:0 1/8 I /0s 0/000 021 AMl6l :0212410401002191 AMl5l t9 .02.20 t s

I)ecision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntativcs of the
applicant during pcrsonal hcaring.'l'hc Committcc dircctcd thc rcprcscntativcs of applicant to
submit I'ollowing inforrnation within two days for I'ur"thcr cxamination of thc casc:

1. I)ctails o1'thc various raw matcrials and consumablcs uscd in cxporl product.

'i'hc casc stands dcfcrrcd.

Party Nalllc:′ I｀ATA P()WIう It Mcct No/1)atc:5/81-    Status:
SOLAR SYS・ I｀ I〕MSIノTD. AIノC2/2019

12.06.2019

RIノA Ifilc Iノ ic.卜lo/1)atc:0710108018 1)cfcrrcd
:01/81/0s0/001071AM161 :071241040100470tAM|5t 15.04.2015

4 l)ccision: 'l'hc Committce considcred thc casc as per agcnda and notcd that a deficiency letter
secking certain inlbrrnation as raised by Consultant ('l'tlc-3) was sent to the applicant on
22.03.2019 followcd by a reminder on 17.05.2019. I'he Committec also notcd that the applicant
vide email dated 06.06.2019 has furnished copies ofAA, ANF-4 & ANIr-ll onlyand ieply of

l;i;:f 
,.rl.t is still awaited. I{ence, the Committec decidecl to issue final reminder ,r54ff

llf-,'.-..'',, .'.
'l'hc casc stands dcferrcd' 

Dy. i-)ii.ectoi c.enelaroi,i[ireir; ,.: Tia.i,.z Dii:ii?[':'3'#H:"'":''f inil;l;
UdYog Bhawan, Nerv Delhi
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て〕asc No.:12/13/81-       Party Namc:JUPI′ I｀ 1〕R     ‐Mcct No/1)atc:5/81-    Status:
A12C2/2015          SOIノ AR POWI〕 RIノ IMITI]D IAI」 C2/2019

112.06.2019

‐
HQ IfilC             ItIプ A lrilc            Iノ ic.No/1)江 c:02102058831)cfcrrcd
101/81/050/00245ん へM16/    :02/24/040/00033ん へM16/   12.06.2015

5 1)CCision: 
′
l｀hc(〕 onllnittcc considcrcd thc casc as per agenda and hcard thc rcprcscntativcs of thc

●ppliCant during pcrsonal hcaring、
′
I｀hc Committcc dirccted thc rcprcsent江市cs of applicant to

sublnit loHowing inR)rination within two days for furthcr cxalnination ofthc casc:

1          1.  I)ctails ofthc various raw inatcrials and consumablcs uscd in cxport product.

|′
「 hc casc stands dcrcrrcd.

(〕 asc No.:52/2/81-         Party Nalllc:INI)IC Iい ИS   Mcct No/1)江 c:5/81-    Status:

AI」C2/2019            1〕 Iノ I〕CTRONICS PVT.Iノ TD, AIノ C2/2019
112.06.2019            1

HQ Filc             RIノ A lrilc            Iノ iC● No/Dttc:07101086801)cFcrrcd

:01/81/050/01138/AM19/    :07/21/040/00486/Aヽ 416/    04.09。 2015

6 1,ctision:′
I｀A`c。 lmmitiさ c c8nζ iふιlことiA`ι ttζ 6 as per agcnda and notcd thrat thc hard copy of

application has not yct bccn rcccivcd.An cinail was scnt to thc appHcant as wcH as conccrncd ltA

on 27.05,2019 1o furnish colllplctc sct of thc application. IIowcvcr, no inbrination has bccn

lrCCC市 Cd S0 1ar.IIcncc,thc Colmmittcc dccidcd to rcmind thcm.

′
「 hc casc stands dcfcrrcd.

Casc No.:46/5/81-        1)arty Namc:lrCI Ol〕 N     IMcct No/1)atc:5/8卜    Status:
AIノC2/2018          CONNltCTORS I′ IMI・ I｀ 1〕D ‐AIノC2/2019

112.06.2019

HQ Filc            ‐RI′A llilc            I′ ic.No/Dttc:1010059308 Approvcd

7 :91/81/050/00754/AMI?`  :19/80/040/99954/AM16/  H.H.2015
1)ccision:´ l｀hc(3ollllnittCc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc ad― hoc norins

as pcr writtcn colmincnts 3市 cn by McitY vidc U.0.No.:17(40)/2018-IPHW datcd 09.05.2019.

(COpy Cnc10scd)

ItA conccrncd lmay takc suitablc conscqucntial action accordingly.

Case No.:29/24/81-       Party Nalnc:I「 CI()l〕 N     4ヽect No/1)ratc:5/81-    Status:
(〕 ()ヽllヾ l〕 (〕

′
I｀ ()ItS Iン I〕MI′ I｀ 1〕 I)  AI」 (〕 2/2019

Iヽ Iフ A lrilc

8‐
:01/11/950/00,31/AM16/  :10(24/040/00982/Λ M16/  ‐18.12.2015       1
1)ccision:′ I｀hc(〕 onllmittcc considcrcd thc casc as pcr agcnda and decidcd to flx thc ad― hoc norins

‐as pcr w五甘cn commcnts 3市 Cn by MchY vidc U.0.No.:17(9)/2019-II)HW dttcd 21.05.2019.
|(COpy cncloscd)

12.06.2019

1ノ iC● No/1)atci1010059346 Approvcd

AIノ (〕2/2015

HQ lrilC

I{A conccrncd may takc suitablc conscqucntial action accordingly.
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Casc No.:4/10/81-

AIノ (〕2/2016

Casc No.:51/2/81-

AIノ (〕2/2019

Casc No.:2/6/81-

AIノ (〕 2/2017

Casc No.:

51/7/81-AI´ (〕2/2016

Party Nalllc:SRV
´
I｀ 1〕 Iン l](〕 OM PV′ 1｀ I′TD

Mcct No/1)atc:5/81-    Status:

AIン (〕 2/2019

12.06.2019

Status:

I)arty Namcil「 CI Ol〕 N     Mcct No/1)atc:5/81-    Status:
CONNIECTORS Iノ IMI′ l｀ 1うD ‐AIソ C2/2019

12.06.2019

I IQ lrilc Itl.A lrilc Lic.No/l)atc:1010059443 Deferred
:01/81/050/00189lAMltl :101241040/001251AMl61 30.03.2016

I)ccision: l'hc (lornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application
was scnl to McitY on 06.05.2019 l'or cxarnination. I lowcvcr. rcprcscntativc ol'McitY informcd in
rnccting that thc casc is undcr cxarnination. I lcncc, thc Cornmittcc dccidcd to wait for comments.

'l'hc casc stands dcfcrrcd.

IHQ I「 ilC             RIノ A Irilc            Iノ ic,No/Datc:0410161817 Dcfcrrcd
:01/81/050/01137/AM19/    :04/24/040/00274/AM16/    18.04.2016

10.I,こと,ζibn:1:Ac ё8島島itiことも。Aζiaきたa tAも ぁζさas pCr agCnda and n()tcd thtt thc hard copy of
lapplication has not yct bccn rcceivcd.An clnail、 vas scnt to the applicant and conccrncd ltA on

27.05.2019 to furnish colmplctc sct ofthc appHcation,IIowcvcr.no inforination has bccn rcccivcd

lso frar.Hcncc,thc Commi■ cc dccidcd to rcmind thcm.

′
I｀hc casc stands dcfcrrcd.

Party Nainc:I「 CI Ol]N    Mcct N()/1)ratc:5/81-    Status:

CONNI〕 C′ I｀()RSI」 IMI′ I｀ 1〕D AIノ C2/2019
12.06.2019

HQ IPilC             RIノ A Filc            I′ ic.No/Dttc:1010059489 1Dcferred

ll:?1/81/050/99117/AM18/  119/211940499091/AM17/  24.05.2016
1)ccision:・ I｀hc(3olninittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of appHcation

、vas scntto McitY on 06.05.20 1 9 for cxalnination.IIo、 vcvcr,rcprcscntativc of McitY informcd in

inccting that thc casc is undcr cxainination.IIcncc,thc(〕 onllnittcc dccidcd to、 vait fbr conll■ cnts.

′
I｀hc casc stands dcfcrrcd.

Party Namc:IrCI OIEN    
‐
Mcct No/1)ratc:

CONNIう CTORSIノ IMI′ I｀ l〕 D 5/81-AIッ C2/2019
12.06.2019

I IQ Irilc Itl,A Itilc Lic.Noil)atc:1010059496 Dcfcrrcd
:0 1 /8 1/050/00 1531 LMl7 I :101241040/000 141 AM|7 I 3 1 .05 .2016

12 l)ccision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcci rhat thc copy of application
was scnt to McitY lor cxamination on 21.06.2016 l'ollowcd by a rcmindcr on 27.05.2019.
i Iowcvcr, rcprcscntativc o1' McitY inl'ormcd in rnccting that thc copy of application was not
rcccivcd by McitY. 'l'hcrcforc, a copy ol'application was givcn to thc rcprcscntativc ol'MeitY in
thc rnccting. I Icncc, thc Corrrnittcc dccidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.
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Casc No.:2/12/81-       Party Nalnc:IPCI Ol〕 N    ‐Mcct No/1)atc:5/81-     Status:
AIノC2/2016         CONNI〕 CTORSIノ IMITI〕 D IAI」C2/2019         ‐

12.06.2019

HQ IrilC             RIフ Λ Ililc            Iノ ic.No/1)江 c:1010059524  Dcfcrrcd
:01/81/050/00219/AⅣ l17/   :10/24/040/00025/AM17/   .01.07.2016

13 Dccision:′
I｀ hc t〕。mmiicc 8onsidcicd tit caζさ五s pCr agcnda and notcd thtt thc copy oF applicati()n

was scnt to McitY for cxalnination on 05.09。2016&again on06.05.201 9 fo1lo、 vcd by a rcnlindcr

on 01.05.2019. IIo、 vcvcr, rcprcscntativc of McitY informcd in mccting that thc casc is undcr

lcxarlination.Ilcncc.thc Col■ lnittcc dccidcd lo wait for col■ lncnts.

′
Fhc casc stands dcfctrrcd.

‐Casc No。 :61/12/81-       1)arty Namc:            IMect No/1)江 c:5/81-    Status:
AI´C2/2018          」AYACHANDRAN     Alノ C2/2019
1                 Λ1/1ノOYS PRIVATI〕      12.06.2019        ‐

I             Iノ IMI′ I｀ ItD,

HQ IrilC             RI′Λ
「
ilc            Iノ iC.No/Dttc:32100779291)cfcnrrcd

14:91/11/950/90,99/今
M19/  :,7`子

1`919`90997/AM17/  13.07.2016       .
1)ccision: 

′
I｀hc(〕 Onllmittcc considcrcd thc casc as pcr agenda and notcd that a dcflcicncy lcttcr

sccking ccrtain inbrination as raiscd by MSMI]was sent to thc applicant on 22.03.2019R)1lowcd

by inal rclllindcr on 17.05.2019,IIowcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc(〕 olllinittcc
dccidcd to wait R)r rcply.

′
「 hc casc stands dcfcrrcd.

ICasc No.:2/11/81-     Party Nainc:SHARDA   ‐Mcct No/1)atc:5/81-     Status:
AI」 (〕2/2016

HQI「 ilC

MO′ 1｀OR INDSIッ TD     ‐AIフC2/2019

:01/81/050/00217/AM17/   :05/24/040/00210/Aヽ 417/  11.08.2016

Dccision:′ I｀ hc(3o■ 1lnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx the follo、 ving ad―

hoc norins as rccollllncndcd by rcprcscntativc ofI)I II:

Sl.

No.

1

2

D

4

I′ I｀(〕 IIS

(〕odc

72106900

72106900

72106900

72106900

ItIフ A I「 ilc

IInport ltcin

NON―AIノ Iプ OY STI〕 I〕 I_ぅ AIノ UMINIZl]D STI〕 l〕 I″ COHJ」 IS
G3314 SAID,60/60,CHROMATI〕 D2%OII″ l〕 D,MIIノ Iノ
I〕 I)Gl〕 COA′ 1｀ING O.8 MM X1219 MM X COHッ (SA H),
60/60)

NON―AIン Iフ OY STl]I]Iノ ,AIフ UMINIZl]D STI〕 I〕 I」 COHノ JIS
(〕 3314 SΛ II),60/60,CIIR()MA′ I｀ 1]I)`と ()Hフ I]I),レIII′ Iノ

l〕 IX〕 I〕 COA′ I｀ING l.2 MM X1219 MM X COHJ(SA H),
60/60)

NON― AIフ Iフ OY STI〕 I〕 Iフ ,AIノ UMINIZl〕 D STI〕 I]Iッ COHフ 」IS
G3314 SAH),60/60,CHR()MATIう I)&OHン I〕D,MH′ Iノ
l〕 I)GI〕 COA′ I｀ING l.6 MM X 1219 MM X COIIン (SAID,
60/60)

NON― AI夕 Iフ OY S′ I｀ I〕 I〕 Iブ ,AIノ UMINIZI〕 DS′ I｀ 1〕 I〕 Iノ COHッ 」IS
G3314 SAH),60/60,CHROMATIED&OHィ I〕D,MHノ Iフ
I〕 I)(〕 l〕 C()Λ

′
I｀ING 2.O MM X914 MM X COHッ (SA H),

60/60)

12.06.2019

1′icoNo/Datc:0510399432   Approvcd

ilccommcndcd
Quantity

1.05M′ I｀/M′ 1｀

contcnt in thc

cxport product

|
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6

72193390

72193390

72193390

84219900

84219900

Nct to nct

I{A concorncd may takc suitablc conscqucntial action accordingly.

Party Nalnc:I「 CI Olう N    Mcct No/1)ratc:5/8ト

CONNI〕 CTORSI′ IMITI〕 D IAIノ C2/2019
112.06.2019

RIンA Filc Iノic.No/1)atc:1010059607 ノヽpprovcd

1 6 '0 
11811050100360/AM 17l :101241040/000s9/nM17l 09.09.2016

I)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norms

as pcr writlcn commcnts givcn by McitY vidc I.i.O. No.: fl(a$12016-IPIIW datcd 28.05.2019.

(Copy cncloscd)

ItA conccrncd may takc suitablc conscqucntial action accordingly.

Party Namc:」 AIN MI]′ I｀ΛIン  Mcct No/1)atc:5/81-    Status:

ROlノ Iノ ING MIIノ Iノ S,      IAIノ C2/2019
‐12.06.2019            ‐

ItlノA Irilc Iノ ic.No/1)atc:0410162298.I)cfcrrcd

:01/81/050i011141AM191 :041241040/00063/AM11l 22.09.2016

i 7 Dccision: 'l'hc Cornrnitlcc consiclcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application has not yct bccn rcccived. An crnail was scnt to thc applicant and conccrncd RA on

21.05.2019 to furnish cornplctc sct of thc appiication. Ilowcvcr, no infonnation has been received

so far. I lcncc, thc Committcc dccidcd to rcrnind thcrn'

'l'hc casc stands defcrrcd.

Ｎ
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(〕 asc No.:9/18/81-

AIノ (〕2/2016

HQ IrilC

Casc No.:28/2/81-

AIノ (〕2/2019

HQ IrilC

(〕 asc No.:29/2/81-

AI′ (〕2/2019

HQI「 ilC

Status:

Status:Party Nalnc:」 K「 I′ I｀WI〕 Iノ Iブ Nlcct N()/1)atc:5/81-

PRIVΛ TI〕 Iッ IMI′ I｀I]D    IAIノ C2/2019
112.06.2019

RIノA lrilc Iノ ic.No/1)atc:0410162360     1)cferrcd

:01/81/050/01115んへM19/ :04/24/040/00083ん へM17/  .07.10.2016

18 isctiti'ふ
:′ 11と こ6“ mittcこ と6五ζiaιrcd thc cttζ c as pCr agcnda and notcd thrat thc hard copy of

application has not yct bccn receivcd.Λ n cmail、 vas scnt to thc applicant and conccrncd RA、 on

27.05.201 9 to ftlrnish complcte sct of thc application.IIowcvcr、 no information has bccn rcccivcd

so I'ar. I lcncc, thc Cornrnittcc dccidcd to rcmind thcm.

'l'hc casc stands dcfcrred.

tU"'UU"ffi
nv. niriior Cenerat of Foreign lt'9t
li'dL;;i;' ce.'erat of Foreige rratie
"h,Ifi;iry;f commerce & lndustry
''"'U"iy'o! Bhawan' t'lelv Delhi

1.20 MT/MT
content in the
cxport product
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‐  Casc No.:3/7/81-        Party NamcI I)IAMOND   IMcct No/1)江 c:5/8卜    Status:
‐ AIノ C2/2018           1う NGINIう I〕RING        AIノ C2/2019         1

(CHl]NNAI)PVTIノ TD   12.06.2019        
‐

‐HQ Filc             RIノ A Ifilc            I″ ic.No/1)試 c:0410162411 1Approvcd

19‐
:91/11/050/00380/Λ M19`  :04/214019`99115/AM17/  124.10.2016       1

Dccision:′ I｀hc(〕 ol■llnittCc considcrcd the casc as pcr agcnda and dccidcd to flx thc ad― hoc norms

l ‐aS pCr writtcn colmmcnts givcn by DPHT vidc U.0.No.:P-470H/47/2019¨
′
I｀SW dttcd 02.05.2019.

(COpy Cnc10sed)

.   ItA conccrned inay takc suitablc conscqucntial action accordingly.

.  Casc No.:4/7/81‥      11)arty Nalnc:DIAMOND  Mcct No/1)ate:5/8卜 AIノC2/2019 1Status:
AIノC2/2018         1]NGINI〕 I〕RING       12.06.2019              ‐

(CHI〕 NNAI)PVTIフ TD
HQ「ilC           RIンA Filc           Iノ ic.No/Datc:0410162483    1Dcfcrrcd
:O1/81/050/00381/AM19/ :04/24/040/00141/AM17/  10.11.2016                  1

20‐ Dccision:Thc('6mm■ iこc c6ntidcr6a tA6ぁ s8五s pCi ttLcAdaふa lot`a tA江 五ふさid6ncy l`ti`r
sccking ccrtain infOrmation as raiscd by Consultant(TEC-3)was sCnt tO thc applicant on

27.05.2019.IIowcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc(3olnlllittcc dccidcd to scnd Яnal
rcrnindcr to thc appHcant.

′
Fhc casc stands dctrrcd.

‐ ICasc No.:16/12/81-      I)arty Nainc:ARMOR    Ⅳにct No/1)ratc:5/8卜    status:
|  IAI」 C2/2018           1PIノ ASrl、 IノTD.,          IAI′ C2/2019         ‐

112.06.2019

‐  HQ IrilC              RIノA Irilc             Iノ ic.No/Datc:07101108151)ctrrcd
:01/81/050/00654/AN419/    :07/24/040/00310/AM17/    20.12.2016
21 Dtcisioni′

Iヽhc committcc cOnsiacrcd thこ と共c as pcr agcnda and notcd that a dcAcicncy lcttcr
sccking ccl■ain inibrination as raiscd by MSMI]was scnt to thc applicant on 27.05.2019.

.   IIowcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc ComFnittCc dccidcd to scnd flnal rclllindcr to
thc appHcant.

′
l｀hc casc stands dcfcrrcd.

ICasc No.:41/22/81-      1)arty Namc:VI:DANTA   Mcct No/1)ac:5/8卜    Status:
AIノC2/2016             1′ IンH′ I｀ IうI)              /ヽ IノC2/2019

12.06.2019

HQ Filc             RIノ A lrilc            lノ ic.No/1)atc:0510401091 1)ctrrcd
:01/81/050/00546んへM17/    :05/24/040/00477ん へM17/   .05.01.2017
22、こふsぉ 1l Thc canふ競こc86Asdcおdiさ

`asc lζ
`8'lLさ

nda五五と1。おさ鳳農五むき薇ふさAと,lc・ ttcr
lsccking ccrtain information as raiscd by COnsultant(TI]C-3)was sCnt t6 thc applicant on

128.05.2019.IIo、vcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc(〕 onllnittcc dccidcd to scnd「 lnal
rclmindcr to thc applicant.

|′
I｀hc casc stands detrrcd.



，
（

r01/U1/050/005131AM171 :051241040/00503/nM17l 12.01.2017

23 Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr

sccking ccrtain infonnation as raiscd by Consultant ('l'llc-3) was scnl to thc applicant on

28.05.2019.llowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Cornmittcc dccidcdto send final

rcmindcr to thc applicant.

'l'hc casc stands dcfcrrcd.

(〕 asc No.:26/23/81-

AIノ (〕2/2016

HQ lrilC

Casc No.:10/2/81-

AIノ (〕2/2017

HQ IrilC

(〕 asc No.:2/3/81-

AIノ (〕2/2017

HQ IrilC

:01/81/050/00036/ノ ンヽ118/

1)ccision:Thc Colnmittcc

hoc norins as pcr、vrittcn

‐gradc of stcc1 lo lnatch in

Party Namc:

Iノ IMI′ I｀ 1うI)

RIノA「 ilc

Party Namc:I「 CI Ol〕 N
CONNECTORSIノ IMH｀ I〕D

ItIフ A lrilc

Party Namc:」 INDAIノ

QUA1/1′ I｀Y′ l｀UBUIノAR
Iノ Iヽ41′ I｀ 1〕 I)

RIノA Filc

VI〕 DANTΛ   Mcet No/Dttc:5/81-   Status:
AIフC2/2019        ‐

12.06.2019            1

1」 ic.No/1)atc:051040126411)cfcrrcd

Mcct No/1)atc:5/81¨

AIッC2/2019
12.06.2019

Status:

24
:01/81/050/00010/Aヽ 418/ :10/24/040/00117/AM17/

1)ccision:′ I｀hc(〕 o■llnittcc considcrcd thc casc as pcr

as pcr writtcn collllncnts givcn by McitY vidc t」 .().

((〕Opy Cncloscd)

I{A conccrncd may takc suitablc conscqucntial action accordingly.

.Iノ

ic.No/1)atc:1010059734     1Approvcd
109.03.2017

agcnda and dccidcd to flx thc ad― hoc norins

No.:17(27)/2017-II)IIW dratcd 09.05.2019。

4ヽcct No/1)atc:5/81-

AIィ C2/2019

12.06.2019

Status:

Iノ ic.No/1)atc:0510401960   1Approved

:05/23/040/00594/AM17/   15.03.2017               .

cOnsidcrcd thc casc as pcr agcnda and dccidcd to flx thc foHo、 ving ad―

colnmcnts givcn by(〕 onsultant(′ I｀ l〕 C-3)lⅣ ith thC Condition that the

ilnport&cxport:

1/1｀CIIS

Codc
l]xport ltcln

St」 I)1)Iフ Y OI「

S′ I｀AINIノ l〕 SS S′ I｀1う l〕 Iン

SIシ ンヽIIノ Iう SS′ I｀ t」 I〕 I]

19.05 X l.24 AIP′ I｀ 1〕 It

(〕 OIノ D lfINISHING
OPI〕RATION
43.565 MTR
SUPPIノY OIP

S′ Iン IヽNIン l〕 SS S′ I｀ 1〕 I〕 Iフ

SI〕AンIIン I:SS″ I｀UBI〕

19.05 X l.24 AI「
′
l｀ lう It

C()Iノ DI「 INISHING
OI)l〕RATION
43.565 MTR

Quantity

55.338

M′ I｀

I′ l｀ (〕 IIS

(〕 odc

73041110

Rccommcnded

Qvantily

60.872M′ 1｀

Iinport ltcin

SIシ MヽIノ l〕SS
S′ I｀AINIノ ItSS

Dt」 I)Iノ I〕X
IIOIノ IィOWS(I IIf)

Olr DI1lFI〕 RI]NT
SIZIIS

SIシ M`Iノ ItSS

S′ I｀AINIフ l〕SS
Dt」 PIノ l〕X
H()Iノ Iノ OWS(I II「 )

Olf I)II「 lflう RI〕NT
SIZl〕 S

つ
乙

73041110

action accordingly.

8

I{A conccrned rnay takc suitablc conscqucntial
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26 l)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that sccond dcficicncy
lctter seeking ccrlain infonnation as raiscd by Consultant ('l'l:C-3) was scnt to thc applicant on
28.05.2019. I{owcvcr, no rcply has bccn rcceivcd yct. }lcncc, the Cornmitlcc dccidcd to scnd final
rcmindcr to thc applicant.

:

'l'hc casc stands dcl'errcd.

Casc No.:36/17/81-

AI」C2/2017

HQ「 ilC
:01/81/050/00346/Aヽ 418/

(〕 asc No.:27/2/81-

AIノC2/2019

HQ IfilC

:01/81/050/01113/AM19/

(〕 asc No.:22/9/81-

AI」 C2/2017
I)arty Namc:VI]DANTΛ   IMcct No/Dratc:5/8ト
Iッ IMI′ l｀1]D           IAI′ C2/2019

12.06.2019

Party Namc: ItlrllP Mcct No/1)atc:5/81- Status:
INDUSTRH3S PVT.I」TD. ・AIyC2/2019           ‐

112.06.2019

RIブA lfilc             lLic.No/Datc:0410163091  1Dctrrcd
i04/24/040/00017/AM18/    11.05.2017              .

I)arty Namc:GANGI〕 S   ,Mcct No/Dratc:5/8卜    Status:
INTI]RNAT10NAIノ I〕 (P)  ,AIノ C2/2019
1ノ

′
I｀ I)。 ,                    12.06.2019

RIンA Irilc
‐
1ッic.No/1)atc:041016311l I)cfcrrcd

:04/24/040/00026/AM18/    16.05.2017
27 Decision: 'I'hc Cornrnitlcc considcrcd thc caso as pcr agcnda and notcd that thc harcl copy of

application has not bccn rcccivcd yct. An crnail was scnt to thc applicant as wcll as conccrncd ItA
on 29.05 .2019 to furnish cornplctc sct of thc application. I lowevcr, no inl'ormation has bccn
:rcccivcd so I'ar. I Icncc. thc cornmittcc dccidcd to rcmind thcrn.

'l'hc casc stands dcl'crrcd.

Status:

28'Dccision: 'l'hc Cornmittcc considercd thc casc as pcr agcnda and notcci that a dcficicncy lcttcr

'sccking ccrtain information as raisccl by Consultant ('l'lic-3) was sent to thc applicant on
29.05.2019.1Iowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Commitlcc dccidcd to scnd final
rcmindcr to thc applicant.

'l'he casc stands dcfcrrcd.

HQ Filc             RIノΛ lrilc
:01/81/050/00193/Aン 118/    :05/24/040/00117ん へM18/

(〕 asc No.:6/15/81-

AIノC2/2017

HQ「 ilC
:01/81/050/00289/AN418/

I″ ic.No/1)atc:0510403068 1)cfctrrcd

08.06.2017

Party Nallle:VI〕 ItSATHノ I]  Mcct No/1)江 c:5/81-    Status:
(〕 AItI)′ I｀ 1〕 (〕 IIN()Iノ ()GY    AIノ (〕2/2019           ‐

PV′ 1｀ L′ I｀I)          .12.06.2019        ‐

Iく IノA Irilc                  I″ic.No/1)atc:0410163275 1)cft・ rrcd

:04/24/040/00064/AⅣ l18/    27.06.2017
291)cti:1。

1:′ Iヽct〕()mmittcc 6onsiacた d iAc tttζさ五ζおき,aLcAふaふd Aotca tittt tic cも mmcnts of
:McitY wcrc rcncrrcd back for clariflcation on 14.02.2019 fc)Howcd by a rcl■ lindcr on 29.05.2019.

IIIOWCVCr,rcprcscntat市 c of McitY informcd in mccting thrat thc mtttcr is undcr cxamintti()n.

IIICnCC,thc Commi■ cc dccidcd to wait fOr commcnts.

:′ I｀hc casc stands dcfcrrcd.
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(〕 asc No.:35/17/81-

AIィ (〕2/2017

HQ IrilC

:01/81/050/00345ん へヽ 418/

(〕 ascヽlo.:63/2/81-

AI」 (〕2/2018

(〕 asc No.:28/20/81-

AIノ (〕2/2017

Party Nalllc:R.R.KABIう Iノ   Mcct No/1)atc:5/81-

Iノ IMITI〕 D,          ΛIンC2/2019
112.06.2019

Mcct N()/1)ratc:

5/81-AI′ C2/2019

12.06.2019

RIノA17ilc              Iノ ic.No/1)atc:03108150941)ctrrcd
:03/95/040/00815んへM16/   ‐09,08.2017            .

Pany Namc:STI)II)Iう S AND IMcct N()/Dratc:5/81-   Status:

TUBI〕 SCO           IAIフ C2/2019         ‐

112.06.2019            1

Status:

Status:

Status:

Approved

Decision: 'l'hc Committec considered the casc as per agenda and notcd that the rcply dated
29.05.2019 reccivcd from thc applicantwas forwardcd to Consultant (1'lrC-3) on 11.06.2019 for
cxarnination. I lcncc, thc Comrnittcc dccidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

HQ IrilC             RLA「 ilc            Iノ ic,N()/Dttc:35100452231)ctrrcd
:01/81/050/00068/AM19/    :35/24/040/00017/AM18/   .05.09.2017            .

3 1 15ttisiふ
n:′ Itiと に,(,ふふitiささ6。 Aζ iac16と iAこ ぁきさas pCr agCnda and n()tcd thtt a dcicicncy lcttcr

sccking ccrtain inforination as raiscd by MSMI〕 was scnt to thc applicant on 17.05.2019 follo、 vcd

‐by a rcnlindcr on 10.06.2019. IIowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc(3olllrnittcc

dccidcd to wait for rcply ofthe applicant.

・
I｀hc casc stands dctrrcd.

Party Namc:VI]DANTA  ‐Mcct No/1)atc:5/81-
Iノ IMITI〕 D          IAIノ C2/2019

112.06.2019

I IQ lrilc RLA }rilc Lic.No/Datc:05 10404060 Dcfcrred

:01/ti l/050/0041 8/AM 1 tt/ :0512410401002681AM 1 8/ 21 .09 .2011

32 l)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda ancl notcd that a dcficicncy lcttcr

sccking ccrtain information as raiscd by Consultant ('l'lrc-3) was scnt to the applicant on

11.05.2019 followcd by rcmindcr on 1l .06.2019. IIowcvcr, no rcply has bccn rcccivcd yct. Ilcncc,

thc Cornmittcc dccidcd to wait for rcply of thc applicant.

'l'he casc stands dclcrrcd.

Casc N().:26/12/81-   1)arty Narnc:MI)1)

AIノC2/2018         TIζ CHNOIフ OGII〕 S
PRIVATI]Iノ TD.

HQ Filc           RIノ A Filc          Iノ ic.No/Dratc:0710112313
:01/81/050/00664/AM19/ :07/24/040/00199/AM18/126.10.2017

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix the following ad-

33 hoc norffrs taking cuc I'rom SION C-1647 as rccomlncndcd by rcprcscntativc of DI II:

I LI{. Non Alloy Stcc
4.75mm or morc but
I I.l{. Non Alloy Stcc
cxcccding lOrnrn

Rccornmcndcd

Quantity

As applied

SHOB
轟3i属Ftti強薫Iwttll琳辟よ器:憾 _馨1こ|ヨ翫10ri鰤鮮;
聯雷覇Ъ3語■t鶯鷲:鮮り

Sl.

No.

1

2

I′ I｀ (〕 IIS

(〕 odc

72085210

72085110

Import Item

I Shccts of a thickncss ol'
not cxcccding l0lnm
I Shccts of a thickncss

PTA

10

滉Ъ」品薔ふI:New Dd‖



32089090

38140010

72299021

72051021

I{clcvant Coating and Painting rnatcrial allowcd
uptoTo/o OIr IrOI] valuc ol'lixporls -l:l' Primcr/l:P-
I Iardncr/llP- Intcrrncditccoatc/l'}url lardmcr, linc
Iriakc Prirncr
I{clcvant Coating and l)ainting rnatcrial-'l'hinnc rll:.1> -
'l'h 

i nncr/l'}tJ I{-'l'hinncr

WIll-l)lNG WII(lt

20/O oflf()13 valuc in

valuc tcrllls

Zoh of thc wcight of
stccl to bc Wcldcd
2oA of IrOI] valuc in
valuc tcrms

I{ccommcndcd

Quantity
I .015 M'r7M',r'
contcnt in thc
cxporl product

1.015M′ I｀/MT
contcnt in thc

cxport product

Ii.A conccrncd may takc suitablc conscqucntial action accordingly.

5

6

SI.

No.

1

I′ I｀CIIS

(〕 odc

72251900

S′ I｀ 1〕 I]I」 (〕 ItI′ I｀S

Party Namc:DI]CCAN    ‐Mcct No/1)試 c:5/8ト
IENTIう RPRISI〕SI″ IMI′ I｀1]D  ‐AIノC2/2019

12.06.2019

I)any Nalnci CIHNA    Mcct No/Dratc:5/81-

S′ I｀ I]I]Iノ CORPOItATION  AIノC2/2019
1NDIA PRIVATI〕      12.06.2019
1ノ Iヽ41′ 1｀ I]I)

IInpon ltcln

SHノICON I〕 Iッ I〕 C S′ l｀ I]I〕 Iノ  01r CR I「 l」 Iッ Iフ  IIΛRD
UNANNI〕 AIノ I〕D WIDI]COHィS WID′ I｀II Olr 600MM
OR MORI〕 GRADIう 50C1000′ I｀IIICKNIESSO.3001MM―
0.7501ⅥⅣI SHノ ICON IEIン lうCTRICAIノ S′ I｀ 1]l]Iノ 0「 COIノ D
R()Iフ IJ〕I)「 tJIノ Iン HARI)(lJNANNI〕AI」 l〕I))WII)I]
(〕 ()IIノS

SIIノ I(〕()N  l〕 Iノ I〕 (〕   S・ I｀ Iう I]Iン  ()I「   (〕 It  IFl」 Iフ Iフ   IIAItI)
UNANNI〕 AIノ I]D WH)I〕 COHノ S WH)′ I｀H OIf 600MM
OR MOItl〕  GRADI〕50C800′ 1｀IHCKNI]SSO.300MⅣl―
0,750MM SHノ ICON I〕 Iノ ItC′ I｀RICAI′ S″ I｀ 1]I]Iノ OI「 COIノ D
ItOIッ Iノ I〕D I「 UIノ Iノ  HARD(1」NANNEAIノ ED) WH)Iう
COIIン S

Status:

RIクA Ifilc Iノ ic.No/1)atc:0910065640 1)cfcrrcd
:01/81/050/006sglAM19l :091241040/0033 llAM|Tl 03.1 I .2017

34 l)ccision: 'l'hc (lornlnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain inlorrnation as raiscd by Consultant ('l'liC- I) was scnt to thc applicant on
29.04.201 9 followcd by rcmindcr on 12.06.2019.1 lowcvcr, no rcply has becn rcccivcd yct. I lcncc,
Ithc Comrnittcc dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dcfcrrcd.

Casc No.:21/12/81-

AI」C2/2018

HQ「 ilC

(〕 asc No.:28/12/81-

AIフ (〕2/2018
Status:

IIQ Irilc I{LA Irilc Lic.No/Date:3410043636 Approvcd
:01/81/050/006661 AVlgl :341241040/001 T0lAMtBl 14.1 1 .2017

I)ecision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application has not yct bccn rcccivcd. An crnail was scnt to thc applicant and conccrncd ItA on
11.06.2019 to lurnish cornplctc sct of thc application. Ilowcvcr, thc rratler was dclibcratcd in thc
mceting and thc Committcc dccidcd to fix thc following ad-hoc norms as rccomrncndcd by
rcprcscntativc of MoS:

72251900

4
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72251900

72251900

72251900

ItA conccrncd rnay takc suitablc conscqucntial action accordingly.

SHノICON I〕 Iッ IうC S′ I｀1]l]Iフ  Olr CR Irt」 Iノ Iノ  IIARD
UNANNEAIン I]I)WH)I〕 (〕 OIIフ S WH)TH Olギ 600MM
OR MOItli CItADI〕 50C600′ I｀IIICKNIう SSO.300ンIン1-
0,750MM SHノ IC()NI]Iフ l〕 C′ I｀RICAIッ S′ I｀ 1]llIソ Olf(〕 ()IソD
It()Iノ Iプ l〕 I)IrtJI′ Iノ HARI)(t」 NANNIう AIッI]I))WII)I〕
C()Hノ S

SHッICON I〕 I」 lうC S・ 1｀ I]I〕 Iフ  Olr CR IPUIン Iノ  IIARD
UNANNI]AIノ I]D WH)I〕 COIIノ S WH)TH Ol「 600MM
OR MORI] GRADI]50C470′ I｀IHCKNI〕 SSO.300Mヽ 4-
0.7501Ⅵ ⅣI SIlyICON IEIッ IECTRICAIノ S′ I｀1]l]Iノ Olr COIノ D
R()1/1ノ l〕I)I「 l」 Iノ Iッ IIARI)(tJNANNI〕 AIノ I〕I))WII)I〕
(〕 ()IIフ S

SHノICON I〕 I′ I〕C S′ I｀ I〕 I〕 Iノ  Olr CR Irt」 Iノ I, IIARD
UNANNI〕ΛIッ I〕 D WIDI〕 COIIン S WH)TH()I「 600MM
OR M()RIう  GRΛ DI]50C400′ I｀IHCKNIう SSO.300ン1ン1-
0,750MM SHノ ICON I〕 Iノ I〕CTRICAIノ S′ l'I〕 I]Iノ Ol「 (〕 ()IフD
R()Iノ Iノ I〕I)Irt」 1/1ィ HARI)(UNΛ NNI]AIノ I〕I))WII)I〕
(〕 ()IIノ S

1.015M′ I｀/MT
contcnt in the

cxport product

1.015 MT/MT
contcnt in thc

cxpoll product

1.015 MT/M′ I｀

contcnt in thc

cxport product

I IQ lrilc Itl.A Filc Lic.No/l)atc:03 1 08 1 7126 Dcferrcd
.. i01i811050/006601AM191 :0319410401006401AM18/,17.11.2017
JO

I)ccision: 'l'hc Cornmittcc considcred thc casc as pcr agcnda and notcd that thc hard copy of
application has not yct bccn rcccivcd. An cmail was scnt to thc applicant and conccrncd ILA on
i 1 .06.2019 to I'urnish complctc sct of thc application. I Icncc. thc Committcc dccidcd to wait.

'i'hc casc stands dcfcrrcd.

(〕 asc No.122/12/81-

AIノ (〕2/2018

(〕 asc No.:43/24/81-

AIノ (〕2/2017

Party Nalllc:II.K.IMPItX  ‐VIcct No/Dttc:5/81-    Status:
I)V′ I｀ .Iメ I｀I).              A1/C2/2019           ‐

12.06.2019            1

1)arty Nalnc:NAPINO    Mcct No/Dttc:5/81-   Status:
AUTO&I〕 Iノ I〕CTRONICS  ‐AIン C2/2019
1ノ

′
I｀I).                    12.06.2019

HQ IrilC             ‐RIノA「ilc            .Iノ ic,No/Datc:0510404735 Dcfcrrcd
:01/81/050/00545んへM18/    :05/24/040/00389/AM18/   106.12.2017
37i5ttiti(,ll itA3ともふふittとし

`6五

:iaciι a ti3と五:ι as pCr agCnda and notcd tha a dcicicncy lcicr
sccking ccrtain information as raiscd by McitY was scnt to thc applicanl on 01.04.2019 fo1lowcd
‐
by「Inal rcl■ linder on 17.05.2019.IIo、 vcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc Col■ 1lnittcc
dccidcd to、vait for rcply ofthc appHcant.

′
I｀hc casc stands dcfcrrcd.

Casc No.:7/24/81-      Party Namc:」 UPITER    IMcct No/Dttc:5/81-    iStatus: |
IAI」C2/2017           SOI′ AR POWER LIMITED IAIノ C2/2019          1      1

112.06.2019             '        |
3811i。

11ilさ            lk二 人 Fiiさ            Iノ ic.No/Datc:0210208091 1Defcrred l
:01/81/050/00509/AM18/    :02/24/040/00154/ノ Mヽ18

.1)ccision:1｀ hc Comrnittcc considered thc casc as pcr l

12
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applicant during pcrs<lnal hcaring. 'l'hc Cornmittcc dirccted thc rcprcscntativcs of applicant
submit following inforrnation within two days for furthcr cxamination of thc casc:

l. Dctails of thc various raw matcrials and consumablcs uscd in cxport product.

'l'he case stands defcrrcd.

IノiC.No/1)atc:3410043786 1)cR)rrcd

39''011811050100038/nM19l :3412410401002791AM18/ 05.01.2018

Decision: 'fhc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain inforrnation as raiscd by I)l'}ll'l'was sent to thc applicant on 11.06.2019. Ilcncc,
thc Cornrnittcc dccidcd to wait for rcply of thc applicant.

fhc casc stands dcfcrrcd.

Casc No.:33/2/81-

AI」C2/2018

HQ「 ilC

Casc No.:110/3/81-

AI」 (〕 2/2018

HQ「 ilC

Casc No.:31/2/81-

AIノ (〕2/2019

HQ IrilC

ICase No.:32/2/81-

IAIノC2/2019

42‐
ii。 11ilι

:01/81/050/01118/Aン 119/

11)ccisiOn:′
I｀hc C0111111ittcc

I)arty Namc:COSMOS
I]NGI′ I｀ 1〕CII PVT I′

′
I｀D

RIッA Filc

Party Nalnc:1)()NDY

OXH)I〕 S AND
CHI〕 MICΛ I″ SIフ IMI′ I｀ I〕D

ItIン A I「 ilc

4ヽcct lヽ o/1)atc:5/81-

ノ`Iノ C2/2019
12.06.2019

Status:

Status:Party Namc:VI〕DAN′ I｀A   Mcct No/1)試 c:5/8ト
Iッ IMI′ I｀ I〕D          ‐

ALC2/2019
‐12.06.2019

ItIノ A Irilc Iノ iC,No/1)atc:0510405429 1)cR)rrcd
:01/81/0s0/00 t87lAM19l :0512410401004331AM I tt/ 23.01.201 tt

40 Decision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain infonnation as raised by Consultant ('l'tjc-3) was scnt to thc applicant on
11.05.20191'ollowcd by rcrnindcr on12.06.2019. IIowcvcr, no rcply has bccn rcccivcd yct. Ilcncc,
thc Cornmittcc dccidcd to wait l'or rcply of thc applicant.

'l'hc case stands dcfcrrcd.

Party Nalnc:SIEMI〕 NS     Mcct No/1)江c:5/81-    Status:
GAMIiSA RI〕 NI]WA131ノ I] AIフ C2/2019
POWI]R PRIVATIサ       12.06.2019
1″ IMI′ I｀ l〕D

RIッA lrilc IノiC.No/1)試 c:04101639631)ctrrcd

4t :01/81/050/01l1ll AM19l,:041241040/001 g2tAMtBt 08.02.2018

I)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application has not yct bccn reccivcd. An ctnail was scnt to thc applicant and conccrncd I{A on
31.05.2019 to l'urnish compictc sct oIthc application. Ilowcvcr, no information has bccn rcccivccl
so far. IIcncc, thc Comrnittcc dccidcd to rcrnind thcrn.

'fhc casc stands dcfcrrcd.

Mcctlヾ o/Datc:5/81-     status:

AIノ (〕 2/2019

12.06.2019

1″ ic.No/1)atc:0410164008 Approvcd
:04/24/040/00193んへM18/   122.02.2018

considercd thc casc as per agcnda and dccidcd tO flx thc

，
ハ



hoc norms on re pcat basis as approvcd for AA No. 041 0 164618 datcd 14.09.201 8 in rnccting No.
10/tl1 datcd 16.01 .2019 as pcr commcnts givcn by MSMIi vidc crnail datcd 30.04.2019:

L Wastagc of 3.28oh is allowcd taking 59o/o as avcrage le ad contcnl in thc import item.

2. Conccrncd I{A should allow maximum Jo/o wastage on thc basis of actual lcad content in

thc Import.

3. Import containin g 56-62% lcad rnay bc allowcd for thc irnport quantity as applied subject

to clcarancc from MOEF.

I{A conccrncd may takc suitablc conscqucntial action accordingly.

HQ IrilC

:01/81/050/01 122/AM19/    :04/24/040/00213/AM18/   21.03.2018

43 Dccision: 'l'hc Cornmittce considcrcd thc casc as pcr agenda and notcd that thc hard copy of
application has not yct bccn rcccivcd. An cmail was scnt to thc applicant and conccrned RA on

31.05.2019 to furnish complctc sct of thc application. Ilowcvcr, no information has bccn rcccived

so far. I lcncc, thc Cornrnittcc dccidcd to rcmind thcm.

'l'hc casc stands defcrrcd.

(〕 asc No.:36/2/81¨

AI」C2/2019

(〕 asc No.:53/2/81-

AIノC2/2019

HQ IrilC

(〕 asc No.:29/12/81-

AI′ (〕 2/2018

HQ lrilC

Party Namc:」 AIN
ROIノ Iノ ING MIIフ Iフ S

RIノA「 ilc

MI]TAIフ  IMcct No/Datc:5/81¨ Status:
AIノC2/2019         ‐

12.06.2019

1ノ ic.No/1)atc:0410164123   1)cfcrrcd

Status:

Iノ ic.No/1)atc:34 10043988  Approvcd

Party Namc:APAR      Mcct No/1)atc:5/81-    Status:
INDUS・ 1｀ ItII〕 SIノ IMI′ I｀ 1〕 D   AIノ C2/2019        1

12.06.2019            1

RIノA lfilc             Iノ iC,No/Dttc:34100439831)ctrrcd

:01 /81/050/0 11391 Avlgl :341241040/00099/AM 1 8/ 21 .03.20 1 8

44 l)ecision:'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application has no1 yct becn rcccivcd. An cmail has been scnt to thc applicant and concerncd ItA
on 12.06.2019 to furnish cornplctc sct ol'thc applicalion. Ilcncc, thc Comlnittcc dccidcd to wait

for complctc set of application.

'l'hc casc stands dcfcrrcd.

I)arty Nalnc:CHINA    Mcct No/Dratc:5/8ト

S″ I｀ I]I]I」 CORI)OIヽATION ‐AIノ C2/2019
1NDIA PRIVA′ I｀ Iう      12.06.2019
Iノ IMH｀ I〕D

Iヽ Iノ A lfilc

:01/81/050/00667/AM19/  :34/24/040/00376/2へ M18/  22.03.2018              1

45.I)CCision:′ I｀hc(3ollllnittCc considcrcd thc casc as pcr agcnda and dccidcd lo「 lx thc fo1lo、 ving ad―

‐hoc norins as recolnincndcd by rcprcscntativc of MoS:

Sl.

No.

1

I′ I｀CIIS

(〕 odc

722519
20

sll03}1「

磁i鱗響
Udy09 Bhaw

14

Import ltcm

SHノ ICON Elノ EC STIEI]Iノ OIF CR I「 UIゴ Iノ HARD
UNANNIう AIフ IうD WIDI]COHフ S WIDTH OF600MM OR
I MoltI〕 GIもへI)I〕50C1000 THICKNI〕 SS O.300MM―



・

（

722519
20

722519
20

722519
20

722519
20

722519
20

722519
20

722519
20

722519
20

Casc No.:50/3/81-
‐
AI′C2/2018

461HQ「 ilC

0.750Mヽ 4 SHノ IC()NI〕 Iノ I〕CTRICAIノ STI〕 I〕 Iフ ()Ir c()IッD

卜(21三 11lIン ピヽ」trIン II▲ Pヽ(t,NANNlメ Iメ 1'12)ヽさ

`IIPl,COllィ

S
SHノ ICON I〕 Iノ I〕 CS′ l｀ 1〕 l〕 Iン 01r CR I「 UIノ Iフ HARD
UNANNl〕 ALI]D WH)E COHノ S WIDTH OF600MM OR
MORI〕 GItADIう 50C800 THICKNESS O.300MM-0.750MM
SHノ ICON I]Iノ EC′「 RICAIッ S′ I｀ EEI′ OF COIノ D ROLLI〕D
If【」Iフ Iッ HARD(tJNANNI〕 ΛIノ I]D)WH)I]COHノ S
SHノ ICON I]Iソ I]C STI〕 I〕 I」 O「 CR IfUIッ Iン HARD
t」 NAN〕 1ヽ1ノ Iヽン I]I)WII)I](〕 ()IIノ S WII)′ I｀ II()I「 600ヽ4M ()Iく

ン101tl〕 GItADlt50C600′ I｀HICKNI]SS O.300Mヽ4-0.750レIM
SHノ ICON I〕 Iフ I〕CTRICAIノ S・ I'I〕 I〕 Iフ OIr COIノ D ROIノ Iノ I]D

lll」 Iノ Iノ HΛ RD(tJNANNl]AIノ l〕D)WH)E COHノS
SH′ ICON I〕 Iノ liC S′ I｀ I]I]Iノ 0「 CR IfUIノ Iノ HARD
UNANNI〕 AIノ I〕D WII)I]COHノ S WIDTH Olf600MM OR
Ⅳ101tl〕 GItAI)l〕 50C470′ l｀HICKNItSS O.300MM-0.750MM
SHッ ICON I]Iノ I〕 CTRICAIノ S′ I｀ 1]l〕 Iフ OI「 COIノ D ROI′ Iノ I〕D
R」 Iノ Iフ HΛ RI)(モ JNANNI]AIン I]I))WII)1]COHフS

SHノ ICON I〕 Iノ l〕 C STI〕 ItIノ Olr cR I「 UIノ Iノ HARD
UNANNI〕 AI′ I〕D WIDI]COHノS WIDTH O「 600MM OR
Ⅳ101tl〕 (〕 RADI〕50C470C′ I｀IHCKNItSS O.300MM―
0.750ヽ4卜l SIIフ I(〕 OIN I〕 Iノ I〕 C′ I｀ Iヽ I(〕 AIノ S′ I｀ I〕 I〕 Iノ ()If C()Iノ I)

R()I′ Iノ I〕D「 t」 Iノ I′ HARD(tJNANNI]AIノ I〕 I))WII)Iう C()Hン S

SHフ ICON I〕 Iノ l〕 CS′ I｀ Iう Iう Iノ 0「 CR IFUIフ Iフ HARD
t」 NANNI〕 AI′ I〕 D WIDIE COHノ S WIDTH OF 6001ИM OR
ン101tl〕 GRADI]35C360′ I｀lHCKNIう SS O.300MM-0.750Mヽ 4
SHフ ICON l]Iン I〕 C′ I｀ RICAIノ S′ I｀ I〕 I]Iノ OI「 COIノ D ROIノ Iノ I〕D
Irt」 Iノ Iフ HARD(tJNハ NNI]A1/1〕 D)WIDl]COHンS
SHノ ICON l]I′ I〕 CS′ I｀ I〕 I〕 Iノ O「 CR IFUI′ I′ HARD
t」 NANNI〕ΛIッ l]D WII)I]COHノ S WII)・ I｀I10「 600MM OR
ン1()Itl〕 (〕 ItAI)I]65(〕 800′ I｀IH(〕 KNI〕SS O.300ヽ 4ヽ4-0.750ヽ4ヽ4

SHノ ICON I〕 Iフ l〕 CTRICAIノ S′ I｀ 1〕 IJIフ Or CoIノ D ROlノ Iフ I〕D

「
t」 Iノ Iッ HARI)(tJNANNI:AIノ l]I))WII)I〕 COH′ S
SHフ ICON Iう Iブ I〕 C STItI]Iフ Oli CR I「 UIノ Iノ HARD
UNANNI〕 AIブ I〕 D WIDI〕 COHッS WIDTH Olr600MM OR
Ⅳl()Itli GRADI〕 65C1000-2′ l｀IHCKNI〕 SS O.300MM―
0.750ン IレISHノ IC()NI〕 Iノ l〕 C′ I｀RICAIノ S′ I｀I]I]Iノ 01i COIン D
R()Iノ Iノ I〕 1)I「 t」 Iプ Iン IIΛ RI)(tJNANNI〕 AIノ I]I))WII)l〕 C()Hン S

SIIプ I(〕()NI〕 Iノ I](〕 S′ I｀ 1〕 I〕 Iノ ()lf(〕 It lft」 Iッ Iノ IIAItI)

t」NANNIうΛIブ l]D WH)l〕 COHン S WIDTH O「 600MM OR
MOItl](〕 ItΛ DI〕 50C600′ I｀HICKNI]SS O.300MⅣ l-0.750ヽ 4ン I
SHン ICON I〕 Iノ I〕C′ I｀RICAIフ S′ I｀ I]EIフ Olr cOIノ D ROIン Iノ I〕D
Irt」

Iブ Iノ IIΛ Iヽ)(t,NANNI〕 ハIィ l〕I))WII)I,(,QH′ S

4ヽcct lヽ o/1)atc:5/81 Status:
AIノC2/2019

12.06.2019

1ノ ic.No/1)atc:0510406017 1)ctrrcd

28.03.2018

thc applicant was

1.015M′ Iソ M′ F

contcnt in thc

cxport product

l.015M・ I｀/M′ I｀

contcnt in thc

cxport product

1.015M′ I｀/M′ I｀

contcnt in thc

cxport product

l.015M′ I｀/MT
contcnt in thc

cxport product

l.015M′ I｀/MT
contcnt in thc

cxport product

l.015M′ 1｀/MT
contcnt in thc

cxport product

l.015ン IT/ン I′ I｀

contcnt in thc

cxport product

1.015M′ I｀/MT
contcnt in thc

cxport product

ILA conccrncd may takc suitablc conscqucntial action accordingly.

1)arty Nal■ c:」 INDAIノ SAW
I」 IンII′ I｀I]I)

RI」 A Irilc

:01/81/050/00127/Aヽ 419/    :05/23/040/00503/AM18/

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that
requcstcd to furnish lollowing inflorrnation as pcr advicc of Consultant ('l'l:C-3):

SHOBH「6UPTA
DI Director Cenem!J Foreign Trade

Dirdorate Cenera:of Foreign Trade

Ministry of Commerce&lndustry
Udyo9 Bhav/an,New Delhi



1. Surlacc arca ol'pipe to be coated.
2. 'l'hickncss of individual coatings.
3. Nct contcnt of steel in coated pipcs.

'l'hc applicant's rcply datcd 26.04.2019 was forwardcd to Consultant ('l'lrC-3) for cxarnination of
thc casc. I Iowcvcr , it is found that thc applicant's rcply is dcficicnt duc to thc lollowing rcasons:

l. 'l'hickncss of cach coating is not providcd by thc applicant.

'l'hcrcforc, thc Commitlce dccidcd to scck from thc applicant to furnish abovc mcntioncd
dcl.rcicncy.

'l'hc casc stands dcfcrrcd.

(〕 asc No.:53/3/81-

AI′ (〕 2/2018

HQ IrilC

(〕 asc No.:54/3/81-

AI」 (〕2/2018

11Q IrilC

(〕 asc No.:56/3/81…

AIン (〕2/2018

HQ lrilC

INTI〕RNAT10NAIノ
Iノ IMH｀ lうD

RI″A「 ilc

Party Namc:」 UPI′ l｀ 1〕R
INTI]RNATIONAIノ
1/1Ml・ I｀ I〕 I)

RI′A Irilc

AIノ C2/2019
12.06.2019             :

Iノ ic,No/1)atc10210208309  1)cR〕 rrcd

レIcet No/1)atc:5/81-     IStatus:

AIノ (〕 2/2019           1

12.06.2019            ‐

Iノic.No/1)atc:0210208308 1)cfcrrcd

Party Namc: JLJPI'l'llR Mcct No/l)atc:5i81- Status:

:0 1/ti l/050/00 I 30/n M I 9/ :0212410401002061 AM I 8/ 28.03.201 8

47 I)ccision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and hcard thc rcprcsentativcs of thc
applicant during personal hcaring. 'l'hc Commitlcc dircctcd thc rcprcscntalives of applicant to
submit I'ollowing infonnation within two days for furlhcr cxamination of thc casc:

i. I)ctails of thc various raw matcrials and consumablcs uscd in cxport product.

'l'hc casc stands dcfcrrcd.

:0 1/8 l/050/00 131lAMtgl :0212410401002051AM I 8/ 28.03.20 1 8

4g Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and hcard thc rcprcscntatives of the

appiicant during pcrsonal hearing. l'he Commitlee directcd thc reprcscntativcs of applicant to
submit following information within two days for furthcr cxamination of thc casc:

l.Dctails of the various raw matcrials and consumables uscd in cxporl product.

'l'he casc stands deferred.

Party Namc:」 UPI・ I｀ 1〕R    ⅣIcct N()/1)ratc:5/81-   Status:
SOIノ AR POWI〕 RIッ IⅣIIrl、I]I)AIノ C2/2019        1

12.06.2019

I｀ Iフ ノ` I「 ilC Iフic.No/1)atc:0210208314 1)cfcrrcd

49 :011811050100133/nM19/,:0212410401002081AM18/ 04.04.2018

l)ecision: 'l'hc Commitlee considered the casc as per agenda and heard thc rcpresentatives of the

,'s,fisJ?iHflt\iH* ['ffff1,#Tiifi"l*:;J#[i.,T.fl:l':l:llH,:"f:ffiJ1ffi 
of apprican'* 

wr rr.rr i,';1 'rq. ,*.,,', .,i::e ::^i\-'r'Irrslrvr.rtthtn 
two days tor lurther cxamination ol thc case: 

4' sHoefifcuPtn

16 B#lffitlsil:l1^:1[:Flll"1ffi
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t1"* 
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UiOVog Eitt;rv3l't' '



1.  Dctails ofthc various

″
Fhc casc stands dcfctrrcd.

Casc No.:2/1/81-

AI′C2/2018

HQ IlilC

:01/81/050/00002/Aン119/

Casc No.:46/2/81-

AIノ (〕2/2019

Casc No.:48/2/81-

AI′C2/2019

HQ IfilC

:01/81/050/01134/2へ 4ヽ19/

S′ I｀I]I]Iノ PItIVATI〕

Iソ IMl′ I｀ I〕 I)

I)arty Namc:1)ONDY

OXH)IiS AND
CHI〕 MICAIノ S1/1MITI〕 D

ALC2/2019
12.06.2019

Mcct No/1)atc:5/81-     lstatus:

AI″C2/2019        ‐

12.06.2019            1

1ノiC.No/1)atc:0410164189 Approvcd

II.04.2018            1

Mcct No/1)atc:5/81-     lstatus:

AI′C2/2019
12.06.2019

raw matcrials and consulnablcs uscd in cxport product.

Party Namc:KIR′ 1｀ANIノ AIノ  MCCt No/Dttc:5/81¨    Status:

RIノA lrilc              Iノ ic.No/1)ratc:03108203841)ctrrcd
:03/94/040/00878/ANl18/    11.04.2018

59 Decision:'l'he Cornrnittcc considercd thc casc as pcr agcnda and notcd that applicant's rcply datcd
18.05.2019 has bccn forwardcd to MSMII on 1l.06.20l9.llowcvcr, thc Cornmittcc obscrvcd that
the applicant has bccn callcd on Pcrsonal I Icaring in the I'orthcoming mccting in rcspcct of othcr
cascs of thc applicant pcnding for ratification. IIcncc, thc Committcc dccidcd to call ihc applicant
for personal hcaring to explain thc case in thc forthcorning mccting of Norms Committcc.

'l'hc casc stands dcfcrrcd.

Party Namc:PONDY
OXH)I〕 S AND
CIII]MICAIノ SIノ IMI′ I｀1]D

HQ File            RI′ A Ifilc
:01/81/050/01132/AM19/    :04/24/040/00252/ノ M`18/

Dccision:′ I｀hc(〕 Olninittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO flx thc fO1lowing ad―

lhoc nOrins on rcpcat basis as approvcd fOr AA]ヽ o.0410164678 datcd 14.09.2018 in inccting lヽ 0.

51 10/81 datcd 16.01.2019 as pcr col■ llncnts givcn by MsMI]vidc cmail datcd 30.04.2019:

1. Wastagc of3.280/。 is anowcd taking 590/O as avcragc lcad cOntcnt in thc import itclll.

2.  COnccrncd ltA should aHow lnaxilnuin 70/O wastagc on thc basis of actual lcad cOntcntin

thc IInpon.

3.Import cOntaining 56-62%lcad may bc a110wcd fOr thc impOrt quantity as applicd suttCCt

to clcarancc froln MoIEIご
.

IItA conccrncd lllay takc suitablc conscqucntial actiOn accOrdingly.

RI″A llilc            Iノ ic.No/1)試 c:o410164190 Approvcd
:04/24/040/00255/AM18/  11.04。 2018

Decision: 'l'hc Cornrnittcc considcrcd thc case as pcr agcnda and decidcd to fix thc l.ollowing ad-
hoc norms on rcpcat basis as approvcd lor AA No. 041 0 164678 datcd l4.og.20i g in mccting No.

52'10181 datcd 16.01 .2019 as pcr commcnts givcn by MSMIr vidc cmail datcd 30.04.2019:

; I . Wastagc of 3-28o/o is allowcd taking 59oh as avcragc lcad contcnt in thc imporl itcrn.
2. Conccrncd ItA should ailow maximum Joh wastagc on thc basis of actual lcad contcnt in: thc import.
3. Import containin g 56-62% lcad rnay bc allowcd fbr thc irnport quantity as appiicd subjcct

to clcarancc from MOlil..
RA conccrncd may takc suitablc conscqucntial action accordingly.

sHOBHIT GЧPTA

Dり D『ⅢⅢl甍聟[Rttll聰::6淵轟手Iこふ可_1°F咀鷲
絣ア品;｀酔

“
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^

(〕 asc No.:50/2/81-

AI″ (〕2/2019

HQ「 ilC
:01/81/050/01136/AM19/

Party Namc:1)ONDY
OXIDI〕 S AND
CHIIMICΛ Iノ SIノ IMI′ 1｀I]D

Quantity

Mcct No/1)atc:5/81-    IStatus:

AIノ (〕 2/2019           ‐
12.06.2019

RIノA Ifilc            Iフ ic,No/1)江 c:0410164195 1Approvcd
:04/24/040/00269/Aヽ 418/   12.04.2018            ‐

Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc following ad-

hoc norms on rcpeat basis as approvcd for AA No. 0410164134 datcd 28.09.2018 in mecting No.

10/81 datcd 16.01.2019 as pcr commcnts givcn by MSMII with thc condition that the

percentage of lcad in import item should not bc more than 9t1.27"h (Allowing maximum

_^ wastagc of I o/" aftcr adiusting purity contcnt):
)i

I{A conccrncd may takc suitablc conscqucntial action accordingly.

ITCHS
(〕 odc

78011000

I′ l｀CIIS

(〕 odc

73170019

I:xport itcrn

Lcad Ingots
99.97%
Minimum
I'urity

I]xport ltcm

WIRI]NAHン S

(MadC Of
Alloy Stccl)

PAPI]R
(〕 ()Iノ Iノ A′ I｀ I]I)

WIRI]NAHフ S

(MadC Of
A1loy Stccl)

WIRE
COIノ 1ノ ATI〕D

ITCIIS

(〕 odc

78019990
100000.000

Kg

600.000

M′ I｀

hnport itcrn

Itcmcltcd
Lcad Ingots /
Jumbos/
l]locks

Itccomrncndcd

Quantity
hnport Quantity is

allowcd as applicd
(RA must ensure
wastagc is not more
than l7o bascd on

actual lead content)

Status:Casc No.:23/12/81-

AIノ (〕2/2018

HQ lfilC

:01/81/050/00661/ANl19/

1)ccision:′ 1｀hc Col■lnittcc

hoc norins as pcr、vrittcn

gradc of stccl to lnatch in

73170019

*'I'hc word o'Rclcvant" may bc addcd in thc

ItA concerncd may takc suitablc conscqucntial

Party Namc:GEIう KAY   Mcct No/Dratc:5/8ト

WIRI〕 SIノ IMI′ 1｀ I〕D      ‐AIノ C2/2019
12.06.2019

RLA liilc Lic.No/l)atc:0910066164 Approved

:0912410401006261AM I 8/ 1 8.04.201 tt

considcrcd thc casc as pcr agcnda and dccidcd to fix thc following ad-

commcnts givcn by Consultant ('l'l:O-3) with the condition that the

import & cxport:

Rccommcndcd

Quantity

1436 MT

750.000

M′ I｀

72279090

48114100

72299016

As applicd for

description of imptlrt itcm at S

action accordingiy.

18

No.3.

I′ I｀ (〕 IIS

(〕 odc
Import ltcm

WIRI]ROD
IIO′ I｀ R()Iノ Iノ l〕 I)

AIン I,OY STItlう Iフ

GRADl]
1008/1008

CR/1010/1010
CIυ 1012/1012

CIt/1045/1070

PAPI〕 R′ l｀API]

PAPI]R′ I｀API〕

贅REIィEVANT
ヽ/1〕 I″ DING
WIRI〕

ヽたI〕 Iン DING
WIRI〕

As applicd for

54

:11壺愛:i暮輩讐F讐妥
ffiilry ;f commerce & lndustry
'""'U;;tg Bhawan' New Deliti

Quantiry I sl.
No.
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55 Decision: 'l'he Comrnittec considcrcd thc casc as per agenda and noted that a dcficicncy lcttcr
'seeking certain information as raiscd by Consultant ('l'llc-3) was sent to thc applicant on
30.05.2019. IIowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc Comrnitlcc dccidcd to wait l'or
,reply of the applicant.

:'l-he casc stands dcl'crrcd.

Casc No.:71/2/81-

A12(32/2018

HQ「 ilC
:01/81/050/00076//ヽ 4ヽ19/

(〕 asc No.:17/5/81-

AI′C2/2018

HQI「 ilC

:01/81/050/00225/Aン 119/

(〕 asc No.:25/2/81-

AIノ C2/2019

Party Namc:Vl]DANTA
Iノ IMI・ I｀ 1〕 I)

RIノA「 ilc
:05/24/040/00016んへヽ 419/

I)arty Namc:API)1/1J

INTI]RNATIONAIノ

Quantity I′ I｀ (〕 IIS

(〕 odc

Mcct No/Datc:5/81-    Status:

AIノC2/2019       ‐

12.06.2019

1ノ ic.No/1)atc:0510406155 1)cfc・ rrcd

19.04.2018            ‐

Mcct No/1)atc:5/81-     status:

AIノC2/2019
12.06.2019

1ノ ic.No/1)atc:0410164241 ‐Λpprovcd
24.04。 2018

Import itcm

Mcct No/1)atc:5/81-     status:

AIノ (〕 2/2019

12.06.2019

RIノA Irilc            Iノ ic.No/Dttc:03108205871)cfcrrcd
:03/94/040/01093/AM18/    23.04。 2018

56 Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and n<ltcd that a dcficicncy lcttcr was
sent to thc applicant on 19.12.2018 followcd by rcminder on 28.03.2019.llowcvcr, it was notcd
that again thc applicant vidc crnail datcd 08.06.2019 rcquestcd for cxtcnsion of tirnc lor
submission of documcnts. I Icncc, thc Cornrnittce dccidcd to *uit fo. rcply ol'the appiicant.

'l'hc case stands dclcrrcd.

Party Namc:PONDY
OXH)I〕 S AND
CHI]MI(〕 AIノ SI″ IMI′ I｀ l〕D

HQI「 ilC            RIノ A IFilc

:01/81/050/01111/Aン119/    :04/24/040/00018/AN119/

Decision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc I'ollowing acl-
hoc norms on rcpcat basis as approvcd for AA No. 0410164734 datcd 28.0g.201g in rnccting No.
10/81 datcd 16.01 .2019 as pcr cotnmcnts givcn by MSML with thc condition that thc
pcrcentagc of lcad in import item should not bc morc than 9tl.27o/o (Allowing maximum
wastage of 7oh aftcr adjusting purity content):
57

I′「 (〕 IIS

Codc

78011000

Iixport itcrn

Lcad Ingots 99.97
oh I'urity Lcad
Ingots with Lcad
Contcnt 99.97Yo

Minirnum Purity

100000.000

Kg 78019990

Itcrncltcd
Lcad Ingots
/ Illocks /
Jumbos

Itccommcndcd
Quantity
Import Quantity is

allowcd as applicd
(RA must ensurc
wastage is not
more than l"h
bascd on actual
lcad content)

RA conccrncd rnay takc suitabie conscqucntial action accordingly.

19
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HQ lrilC            RIノ A Irilc           Iノ iC.No/Dttc:04101642461)cfcrrcd
:01/81/050/01110/AM19/   :04/24/040/00016ん へM19/   125.04.2018            1

58‐
Dccisi()n:′ I｀hcむ。島轟ittcc c8Aζ iacicd tAさ

`aζ

c as pCr agcnda and notcd that thc hard copy of

lappliCration has not yct bccn rcccivcd.An cl■ 面I was scnt to thc applicmt and conccrncd RA on

‐31.05.2019 1o furnish complctc sct of thc application.IIowcvcr,no infc)rmation has bccn rcccived

so frar.IIcncc,thc(〕 olnlmittce dccidcd to wait for colmplctc sct()f applicration.

′
I｀hc casc stands dcfcrrcd.

(〕 asc No.:24/2/81-

AIノ (〕2/2019

Casc No.:112/3/81-

AIノ (〕2/2018

Casc No.:12/5/81-

AIノC2/2018

Casc No.:18/5/81-

AI′ (〕2/2018

HQ IrilC

:01/81/050/00226/AM19/

Party Nalnc:′ I｀AG
CORPORATION

Party Namc:APPIノ l]

INTI〕RNATIONAIノ

Party Namc:APPIノ I〕

IN′ 1｀ 1]RNATI()NAIン

RIンA Irilc

:03/94/040/01095/AM18/

Mcct No/1)atc:5/81-    IStatus:

ALC2/2019        1
12.06.2019            1

Mcet No/1)ate:5/81-     
‐
Status:

ノヽIノ C2/2019

12.06.2019            1

Mcct No/1)ate:5/81¨     Status:
AL(〕 2/2019           1

12.06.2019            1

1ノ ic.No/1)atc:031082072111)cR〕rrcd

27.04.2018            1

Party Nalnc:VIKARSH   Mcct No/1)ratc:5/8卜    Status:

NANO′ I｀1]CHNOI」OGY   AIノ C2/2019
ANI)ノ Iヽン Iン ()YS PV′ I｀ .Iッ

′
I｀I).  12.06.2019

I Ie Irilc I{l.A Irilc Lic.No/l)atc:31 10067035 Dcfcrrcd

:01/8 1 i050l00 I 89/AM 1 9/ :311831040/00006/n M 1 9/ 26.04.2018

I)ecision: 'l'hc Committcc considcred thc casc as pcr agcnda and notcd that thc rcply ol'dcficicncy

59 lcttcrwas scnt to McitYdirectly by thc applicant on 14.02.2019 for cxamination of thc casc.

I lowcvcr, thc rcprescntative of McitY informcd in rnecting that thc rcply of applicant is deficicnt.

I Icncc, thc Cornmittcc dccidcd to scck from thc applicant to lurnish following information as per

advicc of rcprescntativc of McitY:

1 . Stagc wisc wastagc during manul'acturing ol'product.

'l'hc casc stands dcferrcd.

HQ IrilC              RIノ A「ilc             Iフ iC.No/1)ratc:03108207181)cfcrrcd
.:01/81/050/00220/AM19/    :03/94/040/01094/AM18/    27.04.2018            1

6011)tcisi()ふ
:′ lヽAき こ8111litiときc6A:iaきたふiA``五ξ

`五

s pCr agCnda and notcd thtt a dcflcicncy lcttcr was

lscnt to thC applicant on 19.12.2018R)1lowcd by rcl■ lindcr on 28.03.2019. IIoヽ
vcvcr,it、vas notcd

that again thc applicant vide cmail datcd 08.06.2019 rcqucstcd for cxtcnsion of tilnc for

sublnission of docuincnts.IIcncc,thc(〕 ollllmittcc dccidcd to、vait for rcply ofthc applicant.

′
Fhc casc stands dcfcrrcd.

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as per agcnda and notcd that a dcficicncy letlcr was

scnt to thc applicant on 19.12.2018 followcd by rcmindcr on 28.03.2019.1iowcver, it was noled

that again thc applicant vidc cmail dated 08.06.2019 rcqucstcd for cxtcnsion of tirnc for

-,h?ff:; ;?".":ffiffil: ,;;.., in..o*-ittcc decided to wait for rcply of thc uppri.uni. 
" 
m/

'l'hc casc stands dcfcrrcd. Z*^

61
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ICasc No.:19/5/81-

IAI」C2/2018

1HQ Filc

l:01/81/050/00227/AM19/

(〕 asc No.:36/5/81-

AIノC2/2018

HQ llilC

:01/81/050/00244/AM19/

Casc No.:26/2/81-

AI」C2/2019

HQ「 ilC
:01/81/050/01112/Aヽ 419

Party Nalnc:APPIノ I〕

INTl〕RNATIONAIノ

Quantity Sl.

No.

521000.0

00 Kg

276000.0

00 Kg

Mcct No/1)atc:5/81-     IStatus:

ALC2/2019       1
12.06.2019

Status:

RIノA「ilc             Iノ ic.No/1)江 c:03108207221)ctrrcd
:03/94/040/01096/AM18/    27.04。 2018            1

62 Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy Icttcr was
scnt to the applicant on 19.12.201ti followcd by remindcr on 28.03.2019.1Iowcvcr, it was notcd
that again thc applicant vidc crnail datcd 08.06.2019 rcqucstcd for cxtcnsion of timc for
submission of documcnts. I Icncc, the Cornmittcc dccidcd to wait lor reply of thc applicant.

'l'hc case stands dcfcrrcd.

Party Namc:I)ISHΛ  ΛUTO McctNo/Datc:5/81-
COMPONI]NTS PVT.I′TD.AIノC2/2019

12.06.2019

RIプA Filc             Iノ iC●No/1)ratc:03108207131)cfcrrcd
:03/94/040/00069んへM19/   127.04.2018            ‐

63 l)ccision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
seeking ccrlain inlorrnation as raiscd by MSMIi was scnt to thc applicant on 13.02.2019 foliowc<J
by final rcmindcron l7.05.2019.llowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Cornrnittcc
,dccided to wait for rcply of thc applicant.

'l'he case stands dcfcrrcd.

I)arty Nalnc:TI〕 MPI]Iン   ,Mcct No/1)atc:      status:
PRI〕 CIS10N MI]′ I｀AIン     5/81-AIノ C2/2019      ‐

1)It()I)t」 C′ I｀S INI)IA I)V′ I｀.   12.06.2019

1′

′

I｀ I).             
‐

RIノA「ilc           lIフ ic.No/1)江c:0410164309 Approvcd
04/24/040/00021/ノ Mヽ19/   ‐09.05.2018

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc following ad-
hoc norms as rccolrrmcndcd by rcprcscntativc of I)lll:

Sl.

No.

ITCH
S

Codc

85030
010

85030

010

I]xport itcln

STATOR
IノΛMINΛTIO
N ltC()32-4P

d.371X325
1)IS.A2831/03

(Cut01■ Cr Part

No:850010631
0)

RO′ I｀OR
IノAMINA′ 1｀10
NI〕 CP32 4P
d.228.8h・ 166

1)IS.A2832/03

(Cut01mcr Part

I′ I｀ (〕 IIS

(〕 odc

720917
10

720917
10

IInport itcm

COIノ D ROIノ Iブ I〕 I)

I〕 Iノ I〕CTRI(〕 AIノ

STEl]IノSHEET―
SI〕 MI―

PR()CI〕 SSI]I)

50SP560 1]5

0.5*1200/1210*(〕

(〕 ()Iン I)It()Iッ Iフ I〕 I)

IEIッ L〕CTRICAIノ

S′ I｀ 1〕 I]Iノ SHEET―
SI]ン II¨

PROCI〕 SSIうD

I{ccommcn
dcd

Quantity
1.50 Kg/Kg
contcnt in
thc cxport
product

1.50 Ks/Kg
contcnt in
thc cxport
product

64
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85030

010

85030
010

N():

8500205275)

R()TOR
LAMINA′ l｀IO

NI](〕P2813-4P

d.178.6

130360/01

(CutOmcr Part
lヽo:850020522

6)

STATOR
IノAMINATIO
NI](〕 P28(〕 -4P

298X272
130361/01

(CutOmcr Pttt
No:850010622
6)

196000.0

00 Kg

471000.0

00 Kg

(〕 ()Iン I)It()I」 Iノ Iう I)

l〕 Iノ I〕CTIく ICAIソ

S′ I｀ 1〕 l]Iノ SIIEI]T―

SI]MI―

PR()CI〕 SSI]D

50SP560 1〕 5

0.5*1200/1210*C

COIフ I)ROIノ Iッ EI)

I]Iノ l〕 CTRICAIフ

S′ I｀ 1う I〕 Iフ SHEET―
SI]MI―

PROCIISSI:D
50SP560 115

0.5*1200/1210*(〕

1.44 Kg/Kg
contcnt in
thc cxport
product

1.44 KgiKg
contcnt in
thc cxport
producl

720917
10

720917
10

Notc: 'l'hc word "SIItlFl'I'" may be added in the description of the import itcm from Sl. No. I
to 4.

I{A conccrned rnay takc suitablc conscqucntial action accordingly.

Casc No.:51/8/81-

AI″ (〕2/2018

(〕 asc No.:147/5/81-

AIノ (〕 2/2018

HQ IrilC

:01/81/050/00355/AM19/

Party Namc:VI〕 DANTA
Iノ IMI′ I｀ItD

IuノA File

:05/24/040/00112/AM19/

IMcct No/1)atc:5/81-    IStatus:

AIィ (〕 2/2019           1
112.06.2019            1

1ブic.No/Dttc:05 10406624 1Dcfcrrcd

28.05.2018            ‐

agcnda and notcd that a dcflcicncy lcttcr

('l'liC-3) was scnt to thc applicant on

I lcncc, thc Cornrnittcc dccidcd to wait for

sHO GbPTA

Party Namc:GOIノ DS・ I｀ONI〕 IMcct No/1)江c:5/8卜    Status:
INIFRATI〕 CHIノ IMIイ I｀ 1〕D   AIノ C2/2019        1

12.06.2019            1

IHQ Filc             RIノ A lrilc            Iノ ic,No/D7atc:09100662321Dctrrcd
:01/81/050/00433/AM19/    :09/24/040/00647/AM18/    15.05.2018            

‐

65 Dcciti(ふ
:′ Iヽhcこ 1)mmittきさcoAζ idさ lca thc casき as per agcnda and notcd thtt a dcAcicncy lcttcr

sccking ccrtain informttion as raiscd by Consultant(′ I｀ I〕C-1)Was scnt to thc applicant on

23.04.2019 fo1lowcd by flnal rclnindcr on 17.05.2019. IIo、 、′cvcr,no rcply has bccn reccivcd yct.
IIIcncc,thc(〕 onllnittcc dccidcd to wait for rcply ofthc applicant.

′
I｀hc casc stands dcfcrrcd.

66 Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr
sccking ccrtain information as raiscd by Consultant
31.05 .2019. I lowcvcr, no rcply has bccn rcccivcd yct.
rcply of the applicant.

'l'hc casc stands dcfcrred.

町pe Rヽ讐酬輝群脚 蠍 搬酬総器fttF鷺lL:謂展冨品‖∬穐W Dd‖

―
¬

再
0.5*1200/1210*(〕

ロ

上、



67

Sl.

No.

1

Casc No。 :30/12/81-

A12(32/2018

HQ「 ilC
:01/81/050/006681 Mヽ19/

ITCHS
Codc

72251900

72251900

72251900

72251900

72251900

72251900

72251900

72251900

Pany Namc:CIIINA STI〕 l〕 I′ IMCCt No/Dratc:5/81-
CORPORATION INDIA   IAIノ C2/2019
PRIVATI〕 Iフ Iヽ41TIED     12.06.2019

RIンA「ilc            lIノ ic.No/1)ac:3410044193 Approvcd
:34/24/040/00058/AM19/   131.05.2018

Decision: 'l'he Cornmittee considered thc casc as per agenda and decided to fix thc following ad-
hoc norms as rccorrtrncnded by rcprcscntativc of MoS:

Irnport ltcin

SH′ ICON I〕 Iノ IiC STI〕 I]Iノ 01r cR「 U1/1」 HARD
UNANNI〕 AIフ I〕 D WIDI〕 COHノ S WIDTH O「 600レIM
OIく MORI](〕 RADI]50C1000 THICKNI〕 SS O.300NIM…
0。 750ンIⅣI SIIノ ICON I〕 Iノ I]CTRICAIノ S′ l｀ 1〕 I]Iッ 0「 COIノ D
Iヽ OIノ Iノ lう D Ift」 Iノ I′ HARD(tJNANNI:AIン I]D)WIDI〕
(〕 ()IIフ S

SHノ ICON I〕 Iノ l〕 C STI〕 I]Iプ Oll CR I「 U1/1ッ HARI)
〔」NANNI]AIノ I〕 D WIDI]COHノ S WIDTH Olr600MM
OIt MORI〕 GItADIう 50C1000′ I｀IHCKNI〕 SS O.300ン IM―
0,750Mヽ 4 SIIノ ICON I]Iノ I〕CTRICAI′ S′ l｀ Iう I〕 Iノ Oli COIッ D
R()Iノ Iノ l〕 DI「 t」 Iノ I′ HΛRI)(tJNANNI]AIフ I〕 D)WII)I〕

COHッ S

SHノ ICON I〕 Iノ l〕 C STlil〕 Iノ Olf(〕 R IfUIノ Iン HARD
UNANNI〕 AIン l〕 D WH)Iう COHノ S WIDTH OI「 600MM
OIく ンIORIう GRADI]50C800′ I｀ I II(〕 KNI〕SS O.300Mン1-
0.750MンISHノ IC()NIう Iノ I〕 C′ I｀ RICノヘIノ S′ I｀ I〕 I〕 Iフ Olr cOIッ D
R()Iノ Iフ l〕 DI「 t」 Iノ Iフ HARI)(tJNANNI〕 AIフ l〕 I))WII)l〕
(〕 ()IIン S

SHノ ICON Iう Iン I〕 (〕 S´ I｀ l〕 I]Iフ OI「 CR IFUIノ Iノ HARD
UNANNIう AIノ l〕D WIDIう COHノ S WIDTH Olf600MM
OIヽ ン10RI〕 GRADI〕 50C600′ l｀IHCKNI〕 SS O.300Mヽ 4-
0.750NIⅣI SHフ ICON I〕 Iソ l〕CTRICAIノ S′ I｀ I〕 I〕 Iノ 0「 COIン D
R()Iノ Iノ I〕D「 l」 Iノ Iツ HARI)(lJNANNI〕 AIノ l〕 I))WII)l〕
C()IIン S

SHノ ICON l]I″ l〕 C STI〕 I〕 Iン Olr cR I「 UIノ Iノ HARD
UNANNI]AIノ l]D WIDI〕 COHノ S WID・ I｀II Olr600MM
()Iく ン1()Itl]GItADIう 50C470 TIIICKNl〕 SS O.300MM―
0.750MM SHッ ICON I]Iフ Iう C′ I｀RICAIノ S・ I｀ 1〕 I]I′ OI「 COI′ D
R()Iノ Iフ I]D「 t」 Iフ Iノ IIARI)(lJNANNl]AI″ lう I))WII)Iう

COIIノ S

SHノ ICON I〕 Iノ I〕C STI〕 I〕 I′ OIi CR I「 UIノ Iノ HARD
UNANNI〕 AIノ lう D WIDI〕 COH″ S WIDTH Olf600MM
OIく 4ヽ0RIう GRADIう 50C470C′ I｀IHCKNI:SS O.300ヽ4M―
0.750ン 1ンlSHブ ICON I]Iッ IiC′ I｀ RI(〕 AIン S′ I｀ 1]I〕 Iノ OI「 COI′ D
R()Iノ I′ l]D IrtJIフ Iン HΛRI)(tJNANNI〕 AIJ〕 D)WII)l]
COllノ S

SHノ ICON I〕 Iン IEC STIEI〕 Iノ 0「 CR IfUIノ Iフ HARD
UNANNIEAIノ ED WIDI〕 COH」 S WIDTH Olf600MM
OIt MORI〕 GRADI〕 50C400′ l｀IHCKNI〕SS O.300MⅣI―
0.750Ⅳ lヽ4 SH′ IC()NI〕 Iノ I〕 C′ I｀RICΛ Iノ S′ I｀ 1〕 lう Iノ Olr cOIノ D
R()Iフ Iノ I〕 D Irt」 Iノ Iフ HARI)(lJNANNI〕AIノ l〕 1))WII)I〕
C()IIン S

SII′ I(〕 ()Nl〕 Iノ I](〕 S′ 1｀ 1〕 l〕 Iン ()lr clt lr【 」Iッ Iフ IIAItI)

Status:

iLccornmcndcd

Quantity
1 .015 M'r7M',r'
contcnt in thc
cxporl product

1.015M′ 1｀/MT
contcnt in thc

cxport product

1.015 MT/M′ I｀

contcnt in thc

cxport product

1.015 MlソMT
contcnt in thc

cxport product

1.015M′ I｀/M′ I｀

contcnt in thc

cxpol■ product

1.015M′ IソM′ I｀

contcnt in thc

cxport product

1.015 MT/ヽ 4′ I｀

contcnt in thc

cxport product

1.015

Dv. Director Generalof Foreign I"9'"DI#i;;;i; cenerat of Foreisn Tra.de

Mi;i;tty;f Commerce & lndustry
"" 

uJiog Bhawan, New Delhi

―
刊
―
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一

一

contcnt in thc
cxport producl

Status:

IIA conccrncd may takc suitablc conscqucntial action accordingly.

68 l)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lct-1cr
sccking ccrtain information as raiscd by MoS was scnt to thc applicant on 02.04.2019 followed by
final rcrnindcr on 11.05.2019. Ilowever, no rcply has becn rcccivcd yct. IIcncc, the Comrnittee
dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dcflcrrcd.

Casc No.:114/5/81-

AI“ (〕2/2018

HQI「 ilC

:01/81/050/00322/AM19/

Casc No.:154/5/81-

AIノC2/2018

HQI「 ilC

:01/81/050/00362/AM19/

(〕 asc No.:168/5/81-

AIノC2/2018

HQ IrilC

70 :01/81/050/00376/AM19/

ICasc No.:31/12/81-

AIノ〔〕2/2018

71

‐HQ「 ilC
101/81/050/00669//tM 19/

Party Namc:′ l｀AG
CORPOIくATION

I)any Namc:AMAR
KNI´ I｀MI]SH
′
I｀ I〕 (〕 IIN()Iノ ()(〕 Il〕 S

PRIVATI]Iノ IMITI]D

RI」AI「 ilc

:30/24/040/00015/AM19/

Party Namc:R.Iノ .S′ I｀ I]I〕 IノS ‐MCCt No/1)江 c:5/8ト
&llNI]RGYIノTD.      ・AIノ C2/2019

12.06.2019

RIフA Filc            Iフ ic.No/1)atc:0310821485 Dcfcrrcd
:03/95/040/01103/AM18/   106.06.2018

Party Namc:DIAN10ND   ‐Mcct No/1)ratc:5/81-
IENGINI〕 I]RING        ‐AIッC2/2019

12.06.2019

Status:

RIノA Irilc             Iッ ic.No/Dttc:0410164419 Dcferrcd
:04/24/040/00056/AM19/    14.06.2018

69 Dccision: 'l'hc Comlnittcc considcrcd thc casc as pcr agcnda and notcd that sccond dcficicncy
lcttcr sccking ccrtain information as raiscd by Consultant ('llrc-3) was scnt to thc applicant on
31.05.2019. Ilowevcr, no reply has bccn receivcd yct. Ilencc, thc Committcc dccided to wait for
reply ol' thc applicant.

'l'hc casc stands dcfcrrcd.

Mcctlヾo/1)atc:5/81-     Status:

AIノC2/2019
12.06.2019

RIノA「ilc             Iフ ic.No/1)江 c:0410164441 1)cfctrrcd
:04/24/040/00066/AN119/   .25.06.2018

I)ccision: I'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd thatthc applicant's rcply
datcd 2tt.05.2019 has not yct bccn forwardcd to DPII'l'for cxamination of thc casc. Ilcncc. thc
Comrnittcc dccidcd to forward thc applicant's rcply to DIrll'l immcdiatcly.

'l'hc casc stands dcl'crrcd.

Mect No/1)atc:5/81-

AIノ (〕 2/2019

12.06.2019

1ノ iC.No/1)atc:3010104373

25.06.2018

24

Status:



Decision: 'l'hc Cornrnittcc considered thc case as per agenda and noted thatthc appiicant was
called for pcrsonal hearing to explain the case before Norms Committee. I.lowever, the applicant
vide email datcd l0.06.2019rcqucstcd for anothcr datc. I-lcnce, the Cornmittce dccided to call thc
applicant for pcrsonal hcaring in thc forthcoming NC mccting.

'l'hc casc stands dcfcrrcd.

72 Dccision: 'l'hc Cornlnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy icttcr
seeking certain information as raiscd by DI'll'l' was scnt to the applicant on 02.04.2019 I'ollowcd:by final rcmindcr on 17.05.2019.llowevcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Cornrnittcc
dccided to wait lor rcply ol'thc applicant.

'l'hc case stands dcl'crrcd.

Casc No.:131/5/81-

AI“C2/2018

HQ IfilC

:01/81/050/00339/Aヽ 419/

Casc No.:76/8/81-

AIノC2/2018

HQ IrilC

:01/81/050/00458/AM19/

Party Namc:S′ l｀1]ItIノ ITl]   Mcct No/1)ratc:5/81-    status:
POWER′ I｀RANSMISS10N ‐AIノC2/2019
1ノ IMI′ I｀ 1〕I)                12.06.2019

RIフA「ilc             Iノ ic.No/1)ratc:03108219251)cfchrrcd
:03/95/040/00048んへM19/    26.06.2018

Party Namc:WIう Iノ SI)モリN   'Mcct No/1)江 c:5/81-
CORPIノTD.        IAIノ C2/2019

‐12.06.2019

ItIノ ノヽ lrilc                 Iノ ic.No/1)atc:3410044307 /ヽ pprovcd
:34/24/040/00123/AM19/   .05.07.2018

Status:

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lollowing aci-
hoc norms on thc basis of study group rcport as per writtcn commcnts givcn by Consultant ('it:C-
3) with the condition that gradc & thickncss of stccl to match in imlxrrt & export itcm:

ll,xport itcm:
Add Coating thickncss in thc description of thc export product at Sl. No. 1 & 3.

i. iipoxy Powdcr 200 Micron
ii. Adcshivc-200 Micron73 iii. Polycthylcnc- 3.1 mm and surfacc arca to bc coated- 3lLlz.g Sq. Mtr. cach.

Import itcm:
1. Quantity of import itcm at Sl. No. 1 &.2 is allowed as applicd l-or.
2. Quantity of irnport itcrn at Sl. No. 3 is ailowcd as 442g5 Kg.
3. Quantity of import itcrn at Sl. No.4 is allowcd as 21166 Kg and thc word "ltclcvant"

may bc addcd in thc dcscription of thc import itcm.
4. Quantity of irnport itcrn at Sl. No. 5 is allowcd as 14441 Kg and thc word "ltelevant,,

may bc addcd in thc dcscription ol.thc import itcm.
5. Quantity of irnport itcrn a1 Sl. No. 6 is airowcd as 23g129 Kg.
6. Quantity ol'irnport itcm at Sl. No. 7 is allowcd upto 5o/o of I:OI] valuc ol'cxport.
7 . Quantity of import itcrn at Sl. No. 8 is allowcd as pcr Gencral Notc for fuel.

ItA concerned may takc suitablc conscqucntial action accordingly.

sHog召書黒」II機「
′

辟鵬:=8:1:日
d Fo面

"meal of Foreign Trade

Ministry of COmmerCe&lndustry
UdyOg Bhawan,New Delhi



Casc No.:148/5/81-

AIノ (〕2/2018

HQ「 ilC
:01/81/050/00356/ノ Mヽ19/

(〕 asc No.:144/5/81-

AI」 (〕2/2018

HQ「 ilC
:01/81/050/00352/ノ M`19/

(〕 asc No.:80/8/81-

AI」 (〕 2/2018

(〕 asc No.:28/8/81-

AIノ (〕 2/2018

Party Namc:′ 1｀UBACI〕X
PIし KヽASH INDIA
PRIVATI]Iノ IMITIう D

RLA Filc

:03/95/040/00291/2へ M19/

Mcct No/1)atc:5/81-     ‐Status:

IAIノC2/2019
12.06.2019

1ノ ic.No/Datc:0310822231‐ Detrrcd
'   ‐ll.07.2018

agcnda and notcd that a dcicicncy lcttcr

(′
l｀ I〕C-3)was sCnt tO the applicant on

IIcncc,thc Colmmittcc dccidcd to wait for

Party Namc:VEDANTA  IMcet No/Dratc:5/81-
Iフ IMI′ I｀1lD          IAIノ C2/2019

‐12.06.2019

RIノA lrilc              Iノ ic.No/1)atc:05104071151)cfcrrcd

:05/24/040/00200/AM19/   .09.07.2018

Status:

74 l)ecision:'l'hc Colnmittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain inl'ormation as raised by Consultant ('l'EC-3) was scnt to thc applicant on

3 I .05 .2019. I lowcver, no rcply has bccn rcccivcd yct. I lcncc, thc Comrnittcc dccidcd to wait for
rcply of the applicant.

'l'hc casc stands dcfcrrcd.

７
′ Decision: 'l'hc Committcc considcrcd thc casc as per

sccking ccrlain information as raised by Consultant
3 1.05 .2019. I lowever, no rcply has bccn rcccivcd yct.

rcply of thc applicant.

'l'hc casc stands dcl'errcd.

Party Namc:SHIVA1/1K   Mcct No/1)触 c:5/81-   Status:

131METAIッ CONTROIノS   AIフC2/2019        ‐
Iソ

′
I｀I)                    12.06.2019

HQ IrilC           RIフA Irilc          Iノ iC.N()/Datc10510407224 Dcfcrrcd
:01/81/050/00462/Aン 119/    :05/24/040/00221/AM19/    18.07.2018

76 1)ccision: ′
I｀ hc(〕 onllmittcc considcrcd thc casc as pcr agcnda and notcd that a dcflcicncy lctter

lsccking ccrtain information as raiscd by Consultant(′ I｀ IうC-3)was sCnt tO thc applicant on

12.03.2019 fo1lo、 vcd by flnal rcnlindcr on 31.05.2019.IIowcvcr,no rcply has bccn rcccivcd yet.

IIIcncc,thc Committce dccidcd to wait for rcply ofthc applicant.

′
1｀hc casc stands dcferrcd.

Party Nalnc:(〕 OIノ Dl〕N     Mcct No/Datc:5/81-    Status:
PI〕AKOCK OVI〕 RSI]AS   AIノ C2/2019
1ノ

″
1｀I)                    12.06.2019

HQI「 ilC             RIノA Filc            Iフ ic.No/1)atc:05104072571)cfcrrcd
:01/81/050/00410/AM19/    :05/23/040/00173/AⅣ l19/    20.07.2018            ‐

1)ccision: 
′
l｀ hc(〕 ollllnittcc considCrcd thc casc as pcr agcnda and notcd that a dcflcicncy lcttcr

sccking ccrtain inbrmation as raiscd by MSMI〕 vヽas scnt to thc applicant on 12.03.2019 followcd

by flnal rclllindcr on 3 1.05.2019.IIo、 vcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc(〕 ol■1lnittec

dccidcd to、vait for rcply ofthc applicant.

Dy ar品ぶⅢhl霊鍾聖雲ll確龍
6福轟薔ここI滸論dForЧLl宙礁覗蕗『熱 、

r跳
l彗腑tツ
PTA
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'l'hc casc stands dcl'crred.



(〕 asc lNo.:66/8/81-

AIノC2/2018

I′ I｀CHS
(〕 odc

73042200

I〕xport ltcin

AR′ I'ICI″ I]S MADI〕 OIf

S・ I｀AINIン I]SS S′ I｀I]l]Iン

TUBES
(Nct Contcnt of hnport
itcrn in I:xporl Product

110221.57 HJ月
｀
)

Quantity

110228.500

1「oot

Party Nalnc:ANGl〕 Iノ S
AIフ UMINIt」 M
(〕 ()RP()ItA′ I｀10N

Party Namc:ARMOR   ,Mcet No/Datc:5/81-
PIノAS′ I｀ IノTD.        IAIノC2/2019

112.06.2019

I′ I｀ (〕 IIS

(〕 odc

73069090

Import
Itcrn

17-7Ptl
Stainless
Stccl
'l'ubing

Status:

I{ccommcnded

Quantity
1.02 Kg/Kg ol'
contcnt in thc
cxporl product

HQ「ilC              RIノA Filc
:01/81/050/00448/Aヽ 419/   :07/24/040/00110/ノ Mヽ19/

Iノ ic.No/1)atc:0710113649 1Approvcd

27.07.2018             ‐

Decision:'l'hc Cornmittcc considcrcd thc casc as per agcnda and notcd that thc applicanl's rcply
datcd 08.06.2019 was lbrwardcd to MSMIr on 10.06.20191'or cxamination of thc casc. Ilowcvcr,
the matter was dclibcratcd in thc rnccting and thc Committee dccided to fix thc ad-hoc nonrs on
rcpeat basis as approved for AA No. 0710111799 dated 21.06.2017 in rnecting no. 3/81-
1'1.C212019 datcd 15.05.2019 as recommcnded by Consultant ('l'liC-3) with the condition that
gradc & diameter of SS to match in import & export item as undsr:

Note: 'l'hc word "'I'ubcs" may be addcd in the description of the cxport itcm.

RA conccrncd rnay takc suitablc conscqucntial action accordingly.

‐Casc lヽ 0.:75/8/81-

AI」C2/2018

HQ IrilC

:01/81/050/00457//ヽ M19/

Casc No.:19/8/81-

AIノ (〕2/2018

HQ Filc

:01/81/050/00401/AM19/

Party Namc:SHIVAIノ IK   IMcct No/1)江 c:5/81-   status:
131MI]TAI′ CONTROIノS   ‐ΛIノc2/2019
1ノTI)                    12.06.2019

RIフA lrilc              Iノ iC.No/1)江 c:o5104073451)cfcrrcd
:05/24/040/00242/AM19/    27.07.2018

79 Decision: 'l'hc Colnmittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sceking certain inforrnation as raiscci by Consultant (t'Ec-:) was scnt to thc applicant on
01'06'2019' IIowcvcr, no rcply has bccn icccivcd yct. Ilcncc, thc Committcc dccidcd to wait l.or
rcply of the applicant.

'fhe case stands dcfcrrcd.

Mcct No/1)atc:5/81-  lstatus:

AIフC2/2019        1
12.06.2019            1

RIノA「ilc             Iノ ic.No/1)江 c:0310822691 1)cFcrrcd
:03/94/040/00372/AM19/   30.07.2018            ‐

80 .Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
secking ccrtain information as raiscd by MSMIi was scnt to thc applicant on 01.06.20i9.
I'lowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Comrnitlcc dccidcd to wait for rcply ol.thc
applicant.

'l-hc casc stands dcfcrrcd.

蹴譜蹴1鮮朧Ministry of COmi
UdyOg Bhawan,New De!hi
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^

Party Namc:I〕Nl〕RGY    Mcct No/Dttc:5/8卜     Status:
OII′ IfH〕 IノI)TOOIノ S PVT. IAIノ C2/2019
1ノ

′
I｀I).,                    12.06.2019            ‐

‐HQ IrilC             RIノ A「ilc            Iノ ic.No/Dratc:0510407406‐ Deferrcd
:01/81/050/00649/AM19/    :05/23/040/00196/AM19/   101.08.2018            1

8111,ccisi('I:′
Iヽ Aさ committcこ と。nsidcrcd iA`8asc as pcr agcnda and notcd thtt a dcicicncy lcttcr

lSCCking ccrtain infornlを ■lon as raiscd by ⅣISMI〕 was scnt to thc applicant on 01.06.2019.

IIo、vcvcr,no rcply has bccn rcccivcd yct. IIcncc,thc(〕 onllllittcc decidcd to、 vait for rcply of thc

lp口にant.

・Fhc casc stands dcfcrrcd.

Casc No.:11/12/81-

AI」 (〕2/2018

Ptty Nainc:Vl]DANTA   Mcct No/1)ate:5/81-   Status:
Iン IMI′ I｀IEI)                AIノ (〕2/2019

12.06.2019

IHQ Filc             RIッ A Filc            Iノ iC.No/Dratc:0510407433 Dcfcrrcd

:01/81/050/00706/ノ Mヽ19/    :05/24/040/00276/AM19/    03.08.2018

821,ぉ cisil)A:'Ithc Co轟轟itiとこともAsiacica tAこ cttζ c as pcr agcnda and notcd thtt a dcicicncy lcttcr
sccking ccrtain informttion as raiscd by Consultant(´ l｀ItC-3)was sCnt tO thc applicant on

01.06.2019. IIo、vcvcr,no rcply has bccn rcccivcd yct. IIcncc,thc(〕 omΠlittcc dccidcd to、 vait for

rcply ofthc applicant.

′
l｀hc casc stands dcFcrred.

Party Namc:M」 MI'INI〕   Mcct No/1)ratc:5/8卜     Status:

I]NCIク OSURI〕 S PRIVA′ I｀ 1〕  AIノ C2/2019

1ノ IMI・ I｀ 1〕 I)              12.06.2019

HQ IrilC             ‐RIノA Irilc            Iノ iC.No/Dttc:0710113703 Defcrrcd

:01/81/050/00481/AM19/    :07/24/040/00123/ANl19/    08.08.2018

8311)`tiζ
iふ1:十五さc8ふmiticc`8五 :iaも :`a tAさ

`aζ

さas pCr agcnda and notcd that a dcicicncy lclcr
sccking cciain information as raiscd by Consuhttt(′ I｀ 1〕C-3)was sCnt tO thc applicmt on

19.03.2019 followcd by flnal rcl■ lindcr on ll.06.2019.IIoヽ vcvcr,no rcply has bccn rcccivcd yct.

IIcnce,thc(3olnrnittcc dccidcd to wait for reply ofthc applicant.

′
I｀hc casc stands dcFctrrcd.

(〕 asc No.:68/12/81-

AIノC2/2018

(〕 asc No.:99/8/81-

AI」 (〕2/2018

(〕 asc No.:35/8/81…

AI´ (〕2/2018

HQ「 ilC
:01/81/050/00417/ノ Mヽ19/

Party Nainc:METAIノ CARI]
ALIノOYS PRIVATlう
IノIMITI〕 D

RI」A Irilc

:03/95/040/00461/ノ ヽヽ 419/

Mcct No/1)atc:5/81¨     Status:

AIノ (〕 2/2019           1

12.06.2019

1ノ ic.No/1)ratc:0310822956‐ Dcfcrrcd

09.08.2018

I)ecision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and hcard the rcprcscntativc of thc

applicant <iuring pcrsonal hcaring. 'l'hc rcprcscntativc of applicant informcd in rnccting that that

thc cxporl itcmlBronzc Ingot) is of L'I'I]2 Grade and thc irnport itern (llrass Scrap) is of libony

Gradc. I Iowcvcr. thc Commitlee dircctcd thc rcprcscntativc of applicant to subrnit composition of

import itcmwithin 15 days. I icnce, thc Comrnittcc dccidcd to wail for rcquisitc inforrnation.

SHO
町Ⅲむ虫Ⅷ Ⅷ辟∬翼_馨IIlmFri颯獣憫熙写Ъ3語菱里l資鷲

ヤy
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'l'hc casc stands dcl'crrcd.
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85 l)ecision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
seeking ccrtain information as raiscd by I)PII'l'was scnt to the applicant on 02.04.2019 I'ollowcd
by final rcmindcr on 17.05.2019.1lowcvcr, no rcply has becn rcceivcd yct. Ilencc, thc Cornrnittcc
dccidcd to wait I'or rcply of thc applicant.

'l'he casc stands dcfcrrcd.

Casc No.:88/8/81-

AI」C2/2018

HQ「 ilC
:01/81/050/00470/AM19/

Casc No.:18/12/81-

AIノC2/2018

HQ llilC

:01/81/050/00656/AM19/

Casc No.:19/12/81-

AIノC2/2018

HQ「 ilC
:01/81/050/00657/Aン 119/

Casc No.:70/12/81-

AI′C2/2018

HQ「 ilC
:01/81/050/00708/AM19/

Party Namc:SI]lKODItNKI Mcct No/Dratc:5/81-

INDIA PRIVA′ 1｀ 1〕 lノ Iヽ41TIEI).AI」 C2/2019
112.06.2019

Status:

8y
SHOBHIT GUPTA

Dy. Director General of Foreign Trade

Directorate General of Foreign Trade

Ministry of Commerce & lndustry
Udyog Bhawan, New Delhi

RIィA Irilc              Lic.No/1)atc:0410164593‐ DcFctrrcd
:04/24/040/00110/AⅣ 119/    13.08.2018

Mcct No/1)atc:5/81-     status:
INDUCTION PRIVATI〕   AIノC2/2019        1
1′ IMITI〕 D,        112.06.2019      1

1tI′ A Irilc                  Iッic.No/1)atc:0710113791 11)ctrrcd
:07/24/040/00120/AM19/    30.08.2018            1

Mcct No/1)atc:5/81-     ‐status:
INDUCT10N PRIVATI〕   AI」C2/2019
1ン IⅣII′ I｀ I〕I),                12.06.2019

RIノA Irilc             Iノ ic.No/1)試 c:07101137931)cfcrrcd
:07/24/040/00121/AM19/   30.08.2018            1

ンIcct No/1)atc:5/81-     status:

AIノC2/2019

12.06.2019

ItI″ A Ililc                 Iノ ic.No/1)atc:3410044458 Withdrawn
:34/21/040/00254/Aヽ 419/   30.08.2018

86 Dccision:'l'hc Cornlnittcc considcrcd thc casc as pcr agcnda and notcd that Mcity scnt a
dcficiency lcttcr datcd 20.05.2019 to thc applicant to furnish certain information. Ilowcvcr, no
rcply has bccn rcccivcd yct. I lcncc, thc Committcc decidcd to send final rcmindcr to thc applicant
to submit requircd infonnation.

'l'hc casc stands clclcrrcd.

87 Dccision:'l'hc Colnrnittcc considcrcd thc casc as pcr agcnda and notcd that Mcity scnt a
dcficiency lcttcr datcd 20.05.2019 to thc applicant to furnish certain informatign. Ilowcvcr, no
.rcpl) has bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to scnd final rcmindcr to thc applicant
to subrnit rcquircd infrlrrnation.

,'fhe casc stands dcfcrrcd.

I)alty Nalllc:lⅥ I〕 W
I〕 Iノ I〕 CTRICAIノ SIンTD.

88 1bctisibni′
Iヽ hさ (〕 ()ininittcc coAsidcrcd thc caζ さaζ pさ

'186natt aid ngtcd that RA,ヤ

五aふむ五r五 ↓iac
lCmail dratcd 12.06.2019 has informcd thtt thc abOvc AΛ  is issucd as pcr S10N No.61/H85.
IIICnCC,thcrc is nO nccd br rttincttion of norms.′ I｀hcrcforc,thc C01■ lηれtcc dccidcd tO withdraw
lthC Casc frol]n thc agcnda.

'l'hc case stands dcfcrrcd.

29

Party Namc:Iう I「 I)

Parly Narnc: Iilll)



Casc No.:5/12/81-

AIノ (〕2/2018

Casc No.:14/12/81-

AIノ (〕2/2018

Party Nalllc:DISHA AUTO McctNo/1)江 c:5/8卜    Status:
(〕 ()MPONI〕 N′ FS PV・ I｀ .Iノ・1｀ 1). AI」 (〕 2/2019

12.06.2019

IHQ Filc            lRLA Filc            Iノ ic,No/Dttc:0310823617 1Dcfcrrcd
101/81/050/00643/フ ヘM19/   1:03/94/040/00510/AM19/   107.09.2018

8911,ccisiふ五:′ Ithさ む。ふ島itiきさ8。 nsiaciさ bi五きぁζt as pcr agCnda and notcd thrat a dcicicncy lcttcr
lsccking ccl■ ain inforlnation as raiscd by MSMI〕 、vas scnt to thc applicant on 01.06.2019.

IIo、vcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc Col■ rnittcc dccidcd to wait for rcply of the
‐
applicant.

′
1｀hc casc stands dcfcrred.

I)arty Nainc:」 INDAIノ SAW Mcct No/Dratc:5/81-   Status:
Iン IンIITI〕D            AIノ C2/2019

112.06.2019            ‐

IHQ Irilc             lRIノ A Irilc            Iノ iC●No/Dttc:0510407744 Dcfcrrcd

:01/81/050/00652/ノヘM19/   105/23/040/00250/AM19/    11.09.2018

90 bccision:′
i｀hcこ 6島

“

ittさこと6五ζiさとおさiAさ ιttζこas pcr agCnda and notcd thtt a dcicicncy lcttcr
sccking ccrtain information as raiscd by Consultant(TI〕 C-3)was sCnt tO the applicant on
‐
01.06.2019. IIo、vcvcr,no rcply has bccn rcccivcd yct. IIcncc,thc(〕 ol■1lllittcc dccidcd to wait ior

rcply ofthc applicant.

′
I｀hc casc stands dcfcrrcd.

91

Casc No.:          Party Nalnc:ARMOR  Mcct No/1)試 c:

17/12/81-AIィ C2/2018    PIフ AST Iフ IMI・ I｀ 1うD      5/81-AIノ C2/2019
112.06.2019

HQI「ilC:           ‐RIプA Irilc:         Iノ iC.No/1)ratc:0710113842  Approvcd
01/81/050/00655/AM19/ 107/24/040/00156/AM19/ 12.09.2018

1)ccision:′ I｀hc(〕 ol■1lnittcc considCrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norms

on rcpcat basis as approvcd fOr ノヽA No.0710111799 datcd 21.06.2017 in mccting no. 3/81-

AIンC2/2019 dratcd 15.05.2019 as rccollllncndcd by(〕 onsultant(″ I｀ 1うC-3)with thC COndition that

gradcど髭diamctcr of SS to IInatch in importど L cxportitcmas undcr:

trnport
Itcrn

11-lPll
Stainlcss
Stcci
'l'ubing

Notc: 'l'he word 66'I'ubes" may be added in thc dcscriptitln of thc export item.

I{A conccrncd may take suitablc conscqucntial action accordingly.

I′ l｀ (〕 IIS

(〕 odc

73042200

一　

　

　

・

　

０

．ｔｉｔｙ
　
　
　
８．‐０　
　
　
．

一Ｑｕａｎ　
．　
８３６３
腕

I・ I｀ (〕 IIS

(〕 odc

7306909
0

Status:

I{ecommended

Quantity
1.02 Kg/Kg ol'
contcnt in thc
cxport product

Iうxport ltclll

AIt′ l｀ ICIソ l]S MAD「〕OF
S′ l｀AINIノ I〕 SS S・ 1｀ 1〕 I:Iノ

TUBES(Nct COntcnt of
llllport itcin in Iう xport

Product 83638.lH■ ]′ I｀ )

SHO
Dy, Director General of Foreign Itr9.
Directorate General of Foreign Trade

h{inistry of Cornmerce & lndustry
LJdyog Bhawan, New Delhi

30



Party Namc:KI]I       Mcct No/Dratc:
INDUSTRII〕 SIフ IMI′ I｀1]D   5/81-AI′ C2/2019

12.06.2019

I IQ Irilc : Itl.A Irilc : t.ic.No/l)atc:051 0407771 Approvcd

9201t81t0s0t0041UAM19t 0st23t040t00244tAMtgt 13.09.2018

Decision: 'l'hc Comrnittcc considcrcd thc casc as pcr agenda and dccidcd to fix thc ad-hoc nolns
as per writtcn comntcnts givcn by I)PII'l'vidc thcir I.'. No.: Ir-4701115912018/l'SW datcd
08.03 .2019. (Copy cncloscd)

ItA concerncd may takc suitablc conscqucntial action accordingly.

I)atty Nalnc:I)ISIIA Al」
′
I｀O IMcct No/Dratc:5/81-

COMI)ONI〕 NTS PV′ I｀ .Iノ
′
1｀ D.・ AIノC2/2019

‐12.06.2019

5/81-AIノ (〕 2/2019

12.06.2019

Status:

Status:

I)cl-crrcd

Status:

gY'/
SHOBHTTGUPTA

Dy. Director General of Foreign Trade

Directorate General of Foreign Trade

Ministry of Commerce & lndustry
Udyog Bhawan, New Delhi

SOIノAR PRIVATI]
Iノ Iヽ41′ I｀ 1,I)

HQ Filc: RLA Irilc:
0 I /8 1/0s0 t006s1 I Avtgt 0s t23t040t00271 I AMl et
Dccision: 'l'hc Committcc considcrcd thc casc as pcr
sccking ccrtain information as raiscd by consultant
01.06.2019. I lowevcr, no rcply has bccn rcccivcd yet.
reply of thc applicant.

'l'he case stands dcfcrrcd.

Casc No.:

29/8/81-AIノ (〕 2/2018

.(〕asc No.:6/12/81-

IAIノC2/2018

1HQ「 ile ItI′ A I「 ilc I′ic.No/1)atc:o310823797
:01/81/050/00644/ノ ンヽ119/    :o3/94/040/00528/AM19/   17.09.2018
93 1Dctision:′

1｀Ac C6minitiさ c ι61ζ idcrさb iAも
`a:ι

 tts pC,lLcha五 :lnd notcd that a dcflcicncy lcttcr

iSCCking ccnain informatiOn as rJscd by MsMI]was scnt tO thc applicant On 01.06.2019.
IIIOWCVerラ nO rcply has bccn rcccivcd yct.IIcncc,thc COnllnittcc dccidcd tO wait fcDr rcply of thc

lapplicant.

|′ Fhc casc stands dcfctrrcd.

Casc No.:

12/12/81… AIノ (〕 2/2018
Party Namc: GAIJ'I'AM Mcct Noil)atc: Status:

‐
 IHQ「ilC:            RIノA Ifilc:           Iノ icoNo/Dac:051046ケ 8恵0  1)61も|たな
101/81/050/00650/Aヽ 419/    o5/23/040/00276/AM19/    25.09。 2018

94 1Dccision:′ I｀hc cOmlmittce cOnsidcrcd thc cぉ c tt pcr agcnda and dccided tO scck froln thc

lappliCant tO furnish fO110wing infOrmttiOn as pcr ad宙 cc Of cOnsuhant(′
I｀ 1う C-3):

1   1.Spcciflcations Of ilmport itcl■
.

1   2. Calculations ofrcquirclncnt Ofilllport itclm.

|´I｀hc casc stands dcfcrrcd.

Case N..: Parly Namc: JINDA L Sn W Mcct N<l/l)atc:l3lt2t8t-At,c2D\18 LIMI'ftit) 5/81_n L()2t2019

95

112.06.2019            1

11ノic.No/Datc:051 0407878 1Dcfcrrcd

125.09.2018            1

agcnda and notcd that a dcflcicncy lcttcr

(′
I｀lEC-3)was scnt tO thc applicant On

Hcncc,thc c01minittcc dccidcd tO waitお r

ヽ

（



(〕 asc No.:32/8/81-

AIノ (〕2/2018

Pafiy Namc: KI IK Mcct No/D7atc:5/81-    Status:

PRI]SSINGS AND「 ORGING IAIノ C2/2019

PItIVA′ I｀ 1:Iノ IMI′ 1｀ IうI)     12.06.2019

HQ IrilC          IRIノ A「ilc             Iノ iC,No/Dratc:5610005482 1Approvcd
:01/81/050/00414/AM19/156/24/040/00022//1M19/     126.09.2018

1)ccision:′ I｀hc(〕 olnrnittcc considercd the case as pcr agcnda and decidcd to rlx the ad― hoc norms

on rcpcat basis as approvcd for ハ、A No. 5610005296 datcd 03.01.2018 in mccting no. 12/81-

AIノ C2/2018 dratcd 13.02.2019 as per writtcn commcnts g市 cn by Consultant(′ I｀ 13C… 3)with thC

conditions that thc gradc,thickncss and tcchnical spccifications of thc stccl importcd and

that CXportcd should lnatch:

I′ I｀ (〕 IIS

(〕 odc

casc No.150/12/81-

AI」 (〕2/2018

Itxport itcl■

SCAI「 IrOI′DING
(〕 ()()I)S―

i.I)Iヽ ItSSI〕 I)PtJ′ 1｀ Iノ ()(〕

COUPIノ lう R,

ii.BOARD RI]′ FAINI〕R
COtJI)Iノ l〕R

II()′ l｀

ROlッ 1/1〕D
STI]I〕 Iブ

STRII)S

(′
I｀IHCKNI]SS
Olf3MM TO
4.5MM
GRADI〕
S235」 Iヽ )

Quantily

73084000 72083840

五.SIフ l]I〕 Vlう COUPIノ l〕R

(STIう I]Iノ CIフAPMS)

(NIET WIう IGII′ I｀ Olr

HOrI｀ ROlノ Iノ IED STI〕 EIノ

S′ 1｀RIPS[72083840]
147.00 MT)

l1

Notc: 'l'hc thrcc couplers would havc same number in thc export product'

i{A conccrned may takc suitable consequential action accordingly.

Party Namc:PARKER    MCCt No/D7atc:5/81-   Status:
HANNIIPIN INDIA PVT. IAIノ C2/2019        1

1ノ

′
1｀I).                     12.06.2019            1

I{l.A liilc Lic.Noil)atc:04 10164117 l)cl'crrcd
I IQ Irilc

s.,oizgtzosot00688/nMt9/ 
:041241040i00130/4M19/ 26'0e'2018

I)ccision: 'l'hc cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application

has bccn rclcrrcd to MSMII on 12.06.2019 for cxamination of thc casc.'l'hcrcforc, thc committce

dccidcd to wait for commcnts'

'l'hc casc stands defcrrcd'

296.000

M′ l｀

Party Namc:KANADl〕
ANAND UDYOG PVT.
Iッ

′
l｀ 1).

ItIノ AI「 ilc

:03/94/040/00629/AM19/

|(〕 asc No.:46/12/81-

‐AIノ (〕2/2018

981品鰤):5餅 0068″ AMlツ
1)ccision: 

′
l｀hc(〕 ol■1lnittcc conSidercd thc casc as pcr

sccking certain inforination as raisCd by (〕 onsultant

22.03.2019R)1loヽVcd by「Inal rcnlindcr on 17.05.2019.

‐ンicct No/1)atc:5/81-    Status:

AIノ C2/2019

12.06.2019

1′ ic.No/1)試 c:03108244021)ctrred
111.10.2018

agcnda and notcd that a dcflCicncy lcttcr

(′
I｀ 1〕 C-3)was sent tO thC applicant on

IIo、vcvcr,no rcply has bccn rcccivcd yct.

sHoBHIT
町』
"事凝な薫llttll盤詳器府¥思ヨⅢf需鮒
馴謡再鵠3語■■l鷲鮒町

ITCHS
Codc

Rccomrncndcd

躙
1赫話が釧田‖

~可

|

|



‘

（

I lence, the Cornrnittcc <lccided to wait I'or rcply of the applicant.

'l'he case stands dcfcrred.

Iく I′ A Irilc Iノ ic.No/1)atc:0510408183.I)cibrrcd
:01/8 I /050/006 531 AMlgl :05l23l040too326tLMtgt 23. I 0.20 I 8

I)ccision: 'l'hc Colnrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
seeking certain information as raiscd by Consultant ('l'llc-3) was scnt to thc applicant on
01.06.2019. Ilowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc Committcc dccidcd to wait lor
rcply of the applicant.

'l'hc casc stands dclcrrcd.

Casc No.:15/12/81-

AI′ (〕2/2018

HQ「 ilC

(〕 asc No.:54/12/81_

AIノC2/2018

HQ lrilC

Casc No.:55/12/81-

AI」 (〕2/2018
Pany Nalnc:ARMOR
I)Iノ AS′ I｀ Iノ IルII′ I｀ 1〕D

I)arty Namc:」 INDAIノ SAW Mcct N()/1)試 c:5/81-
Iノ IMITI〕 D            AI」 C2/2019

12.06.2019

I)arty Namc:ANKH｀     IMcct No/1)atc:5/81-
1lAS′ I｀ 1〕Nl]RS PVTIノTD。 ,  IAI′C2/2019

112.06.2019

Status:

Status:

I)cl'crrcdRIノ AI「 ilc 1/ic.No/1)atc:0710114069
:01/81/050/00692/Aヽ 419/   :07/24/040/00189/AM19/   130.10.2018

100 l)t.irion:'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain inl'orrnation as raiscd by I)PII'l'was sent to thc applicant on 01.06.201g.
Ilowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc Committcc dccidcd-to wait fbr rcply ol.thc
applicant.

'l'hc casc stands dcfcrrcd.

Mcct No/1)atc:5/81-     ‐status:
AIノC2/2019

12.06.2019            ‐

I IQ Irilc RLA Irile Lic.No/D aLc:071 0l 140g3 I)cl.crrccJ
:01/8 1l050100693tAMtgt :07 t24t040l001 94/AMtgt 0l . I I .201 8l0l l)ccision:'l'hc committcc considcrcd thc casc as pcr agcnda and noted that a dcficicncy lcttcr
sccking ccrtain inl'orrnation as raiscd by MSMIi was scnt to thc applicant on 2g.03 .2Olg l.oilowcd
'by finai rcmindcr on 17-05.2019. IIowcvcr, no rcply has becn rcccivcd yct. Ilcncc, thccommittcc dccidcd to wait for rcply of thc appiicant.

'l'he casc stands dcfcrrcd.

Casc No.:3()/8/81-

AIノC2/2018
Party Namc: KIjl ンIcct No/1)atc:5/81-    status:
INDUSTRH〕 SIノ IMI′ I｀I]I)  AIノ C2/2019

12.06.2019

'llQ ltile Rt.A Irile f,ic.Xo7nut.,OSl040g333 Approved
102 :01l81l050l004t2lAMt9t :05t23t040t00329/AMtgt 05. I I .2018

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccirlcd to fix thc ad-hoc normsas pcr writtcn commcnts givcn by I)PII'| vidc thcir I.'. No.: p-4701115912018/'l.sw datcd
08.03 .2019. (Copy cncloscd)
I{A conccrncd may takc suitabrc conscqucntial aclion accordingly. .W

Si{OfiHtI t'ti P iA

Bil,?ffi*' 8:ffi lll 3l F3"i 3l l,ii";
Mi;i;it "f 

commerce & lnd.usiry
''"'UIy'ot Bhawan' New Dethi



IIQ Itilc RLA Irilc Lic.No/l)atc:2910025314 Dcfcrrcd
1 03 :0 1/8 i /050/006941LM191 :291241040/00004/AM19l 12.11.20 I 8

Decision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that as pcr decision in

Mccting No. 2 datcd 1 .5.201 9, thc casc has still not bccn rcl'crrcd to Consuitant ('l'lic- 1 ). I Icncc,

thc Cornrnittcc dircctcd to refer thc casc to Consultant ('l'liC- I ) for cxamination immediatcly.
'l'hc casc stands dcfcrrcd.

(〕 asc No.:56/12/81-

AIノ (〕2/2018

Casc No.:10/12/81-

AIノ (〕2/2018

(〕 asc lヽ o.:62/12/81-

AIノ (〕2/2018

‐HQI「 ilC
:01/81/050/00700/AM19/

Casc No.:42/12/81-

AIノ〔〕2/2018

Party Nalnc:DI〕 WAN&
SONS

Party Namc:」 INDAIン

IIITTINGS Iッ IMITED

RIノA Ifilc

:05/23/040/00357/A卜 /119/

I)arty Namc:IIIND

ALUMINItJM
INI)tJS・ I｀ItIItS Iノ

・
1｀ I)●

Mcct No/Datc:5/81-    Status:

AI′C2/2019

12.06.2019            
‐

Mcctlヾ o/1)atc:5/81-     ‐Status:

AIン (〕 2/2019

12.06.2019            ‐

Iノ iC● No/1)atc:051040845411)cfcrrcd

19.11.2018           ‐

Mcct No/1)atc:5/81-

ΛIノC2/2019

12.06.2019

Party Nalnc:I]NI〕 RGY   IMcct No/Dttc:5/81-   Status:
OH」 lfII〕 Iノ D′ I｀001ノS PVT●  ・AIフC2/2019
L′ I｀D.                   12.06.2019            1

IHQ「ilC            IRIノ A Filc            Iノ iC.No/Datc:05104083991)cfcrred
:01/81/050/00648/AM19/   :05/23/040/00339/AM19/   14。 11.2018

104‐
Dcciζ iふ n:′ IヽAcこ ()ふ島ilきさ86Aζ idclさa tiも と五:t as pcr agCnda and notcd that a deicicncy lcttcr
lsccking ccrtain inforination as raiscd by MSMI〕 was scnt to thc applicant on 01.06.2019.

IIIowcvcr,no rcply has bccn rcccivcd yct.Hcnccs thc Colmmittcc dccidcd to waれ for rcply of thc

lappliCant,

′
I｀hc casc stands dcFcrrcd.

105 D..irion: 'l'hc Committec considcrcd the casc as per agcnda and noted that a deficicncy lctter
:sccking ccrtain information as raiscd by Consultant ('l'llc-3) was scnt to the applicant on

01.06.2019. Ilowever, no rcply has bccn reccived yct. Ilcncc, thc Committcc dccidcd to wait for

rcply of thc applicant.

'l'hc casc stands dcfcrrcd.

Status:

IiO ililさ            IRIノA Irilc           Iノ iC● No/1)atc:0310825143  1Approvcd

:01/81/050/00680//ヽ 卜/119/  103/94/040/00686/AM19/  20.11.2018

1)ccision:・ I｀hc(3olninittcc considcred thc casc as pcr agcnda and dccidcd to ix thc fo1lowing ad―

hoc norlns as pcr、 /rittcn colnmcnts givcn by(〕 onsultant(′ I｀ IEC¨ 3):

106

I′ l｀ (〕 IIS

(〕 odc
Irxporl Itcm

AIノUMINItJM
WIRIE ROD
(Aluminiuin Wirc
dia cxcccd 71mm)

Not A1loycd

Quantity

400000.000
Kg

I′ I｀ (〕 IIS

(〕 odc

76061200

IInport ltclll

AIノUMINIt」 M
INGO/1｀ S

Itccommcndcd

Quantity

34

76051100 404000

可
―

―

―

■

―

―



76052100

Note: 'l'hc

(〕 asc No.:38/12/81-

AIノ (〕2/2018

HQ「 ilC

I・ I｀ (〕 IIS

(〕odc

WIl{lr ROI)
(Aluminium Wirc
dia cxcccd 7mm)
Alloycd(Containing
98oh Aluminium
minimum)

100000.000

Kg
AIノ UMINIt」 M
IN(〕 0′ I・S

99960 Kg

bc addcd in thc

Status:

Approvcri

76061200

ontalnlng
description of cxport itcm at SI. No. 2.
'I'hc words "PLA'I'FIS/ SIIEEl'S/ COILS /SLABS" may be deleted and the word
"lNcoTs" may be added in the description of import itcm no. I & z.

I{A conccrncd rnay takc suitablc conscqucntial action accorclingly.

description "Containing. 9tJ"l, Aluminiumcrlp

I)arty Nalmc:AItNAV   Mcct No/1)江 c:5/81-
Iノ UGS AND「 IERRUIノ l〕S ‐AIノC2/2019

‐
12.06.2019

ItIノ A Ifilc Iノ icoNo/1)atc:0310825356
:01/81/050/00676/Aン i19/   :03/94/040/00745/AM19/  103.12.2018

Decision: 'l'hc Cornrnittcc considcrcd thc case as pcr agcnda and dccidcd to fix thc lollowing a<i-
hoc norms as pcr writtcn cornmcnts givcn by consultant ('l'l:c-3):

10  ‐

7  1

I〕xport ltcln

C()PPIう It

WOt」 ND COHフ
ΛSSI〕 MBIノY
I「OR 3 PHASI〕
40 MVΛ
66/23.5KV
POWI〕 R
TRANSIfORMI〕
R
NT CONTIうNT
O「 PAPI〕R
COVI]RI〕D
(〕 ()PPI〕 It

CONDUCTOlt
10900 KGS′ I｀

CONTI〕 NT OI「
PRI]

COMPRI〕 SSIうD
PItl〕SS BoARD
2500 KGNT
CONTI〕NT OI「
CONTINI]OUS
rl｀

RANSPOSI]I)
I〕NAMIEIノ Iフ IうD
CONDUCTOR
6000 KGS

Quantit
v

Sl.

No

ItA conccrncd illay takc suitablc cOnscqucntial actiOn accOrdingly.

ITCIIS

(〕 odc

8544601

0

8544609
0

4810392
0

IInport ltcln

PAPI〕R
COVI〕 RIうD
COI)PI〕 R
CONDUCTOR

CONTINI]OUS
・
I｀IRANSP()SI]

I)

I]NAMI〕 Iフ Iノ I〕D
(〕 ()Tヾ I)t」 C′ I｀()It

PItl]

C()ルII)RIISSI]

I)PRI:SS

13()AItI)

I{ecommcndc
d Quanlity

I 1009 Kg
including 1%
wastagc

6060K3
includin3 1(D/0

wastagc

2625 Kg
including 50/0

wastagc

１

１

　

　

　

　

　

　

　

　

　

　

　

　

　

　

　

　

　

　

　

１

2.000

Nulllbcr

35

「
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minimum"may

「
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IHQ「ilC            IRIノ A Filc            Iッ ic.N()/Dttc:1810004335 Dcferrcd
l:01/81/050/00707/AM19/   1:18/24/040/00004/AM19/   103.12.2018            ‐

10811,ccisi:in:Ч
ic t'。mふiic8 66ntiacたと:Aも あζ

`五

:`81五百品d五 ふd notca thtt aさ 6五
`i品

し,i81ci
cヽcking CCrtぷ n inform試 lon as raiscd by MSMI〕 was scntto thc applicant on 29.03.2019 followcd

lby flnal rcnlindcr on 17.05.2019. IIo、 vcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc

て〕ommittce dccidcd to wait for rcply ofthc applicant.

11｀hc casc stands dcfcrrcd.

(〕 asc No.:69/12/81-

AI」 (〕2/2018

(〕 asc No.:63/12/81-

AIノ (〕 2/2018

HQ lrilC

Casc No.:

37/12/81-AIノ (〕 2/2018

Party Namc:」 AMMU
PIGMIう NTSIフ IMI′ I｀ I〕D

IInport ltclm

COPPI〕 R WIRI〕 ROD:8 MM DIA
Aluminiunl(〕 oils

XIノ PI〕 COMPOUND
PVC RESIN
G.I.Wirc

Mcct No/Dttc:5/81-   Status:
ノ牡Iノ (〕 2/2019           1

12.06.2019            1

Party Nalnc:」 INDAIノ SAW ‐Mcct No/1)試 c:5/81-   Status:
Iッ IMI′ l｀ 1〕 I)              AIノ C2/2019

112.06.2019

RIノA Irilc Iノ ic.No/1)atc:0510408874 ノヽpprovcd

:01/81/050/00701/AM19/   :05/23/040/00391/AM19/   ■1.12.2018

1)ccision:′ l｀ hc Colninittcc considcrcd thc casc as per agcnda and dccidcd to flx thc follo、
ving ad―

109 1hoc norms as pcr writtcn commcnts givcn by Consultant(′ I｀ 1〕C-3):

(i) Quantity of irnport itcms No. I to 5 may bc allowcd as pcr sloN
pipcs in thc cxPort Product.

(ii) Quantity of import itcm No. 6 rnay bc allowcd Nct to nct basis as

I{A conccrncd may takc suitablc conscqucntial action accordingly'

C-593 on weight of

pcr GN-4.

12.06.2019

RLA l:ilc Lic.No/l)atc:03 10825661 ApprovcdIIQ I;ilC Kt,n l'llc l,lL:.1\u/LraLu'vr tvoLJww t

:01/81/050/006751AM191 :0319410401007331LM191 14.12.2018 :

I)ecision: l'hc Committcc considcrcd thc case as pcr agcnda and dccidcd to fix thc following ad-

hoc norms as pcr writtcn commcnts given by Consultant ('l'l:C-3):

I)arty Namc:APAR     ‐MCCt No/Dttc:      Status:
INDUSTRII]SIノ IMH｀ 1lI)  5/8卜 AIフC2/2019     1

I{ccommcndcd QuantitYSI.

No.

1

2

3

4

5

I′「 (〕 IIS

(〕 odc

74081190
76061190
39011090

39042110
72172010

Nct 1 19/6、vastagc

Nct I 1%o wastagc

Nct 1 2.5% wastagc

Nct 1 29/6、vastagc

Note: 't'hc word "Plates" may be deleted from the description of import item

ItA conccrncd may takc suitablc conscqucntial action accordingly.
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Casc No.:8/13/81-

AIノ (〕 2/2018

HQ Filc

(〕 asc No.:40/12/81-

AIズ32/2018

HQ「 ilC

Casc No.:41/12/81-

AIノ (〕2/2018

HQ IfilC

Casc No.:30/2/81-

AIノ (〕2/2019

HQ lfilC

Pafiy Name: MAN

1)alty Nainc:I IIII〕NΛ
MIうTAIン PVTIノTD

RIノA Ifilc

1)arty Nalllc:PONDY

OXH)I〕 S ANI)

Mcet No/Dttc:5/8卜    Status:

12.06.2019            1

1′ic.No/1)atc:031082571911)cfcrrcd

INDUS・ I｀RIliS(INDIA)  AIノ C2/2019
I′

′

I｀ I).

RIノA Filc

:01/8 11050100716lAMlgl :031951040/00916lAl/rlgl I 8. I 2.201 8

I I I l)ccision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrorn thc
applicant to furnish following infonnation as pcr advicc ol'Consultant ('l'l:C-3):

1 . 'l'ypc of wcld uscd to manufacturc pipc.
2. 'l'hickness of each coating.

'l'hc casc stands dclcrrcd.

Party Namc:I)ISHA AUTO McctNo/Datc:5/81-
COMPONENTS PVT.Iノ TD.AIノC2/2019

12.06.2019

Status:

I)cfcrrcdRIノA Irilc Iノ ic.卜(o/1)atc:0310825812
:01/81/0s0/006781AM191 :03194l040t007g9tAMtgt zo.12.z}t}

I l2 Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrorn thc
applicant to I'urnish following informati<)n as pcr writtcn commcnts givcn by MSMIr:

1. Sl. No. 3, 4,5 &. I I ol'thc Standard I)cficicncy Fonnat.

l'hc casc stands dcfcrrcd.

:01/8110501006791AM191 :03/94t040to04}6tAMlgt 20.12.2018
I l3 D..irion: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr

sccking ccrtain inforrnation as raiscd by MSMII was scnt to thc applicant on 01.06.2019.
Ilowcvcr, no rcply has bccn rcccivcd yet. Ilcncc, thc Cornrnittcc dccidcd to wait I'orrcply of thc
applicant.

'l'hc casc stands dcferrcd.

Mcct No/1)atc:5/81-     ‐status:
AIノ (〕 2/2019

12.06.2019

1ノ iC.No/1)atc:0310825822 1)cR〕 rrcd

ンIcct No/1)atc:5/81-    status:

AIン (〕 2/2019
CHI]ヽ41CAIン SIノ IンII′ I｀ 1〕I)  12.06.2019

Iく Iノ A lrilc Iノ ic.No/1)atc:0410165030 Approvcd
:01/81/050/01116/AM19/   :04/24/040/00184/AM19/   21.12.2018

ll4 pg.;.ion:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc lollowing ad-
hoc norms on rcpcat basis as approvcd for AA No. 0410164618 datcd l4.og.20lg in mccting-No.
10/81 dated 16.01 .2019 as pcr cornmcnts givcn by MSMir vidc crnail dalcd 30.04.2019:

1 . Wastagc of 3.28Yo is allowcd taking 59o/o as avcragc lcad contcnt in thc import itcm.
2. Conccrncd I{n should allow maximum 7Yo waslagc on thc basis of actual lcad contcnt in

,noffi'
ov. Director Generalof Foreign Iu9*
5i''..tot.io General of Foreign Trade

Mi;i;it of Commerce & lndustry" 
UJiog Bhawan, New Delhi



thc Import.

3' hnport containing 56-62% lead may be allowcd I'or the imporl quantity as applied subject
to clearance from MOEIT.

ItA conccrncd may take suitable consequcntial action accordingly.

(〕 asc lヽ 0.:7/13/81-

AIノ (〕2/2018

HQ IPilC

(〕 asc No.:34/12/81-

AIノC2/2018

HQ IrilC

Casc No.:6/13/81-

AIノC2/2018

HQ llilC

AIノUMINIt」 M
CORPORATION

RIノA Filc

AIノ (〕2/2019           ‐

12.06.2019            1

1ノ ic.No/Datc:03 10825978 1Dcfcrred

Status:

Party Nalnc:SAHNI〕 Y    Mcct No/1)atc:5/81-
IKIRKW(X)I)PVT.     IAIノ C2/2019
1ノ IMI′ I｀ L〕I)              12.06.2019

Status:

RIソ A lfilc Iノ ic.No/1)ate:031082594311)ctrrcd

|:01/81/050/00715/AM19/  1:03/95/040/00998/AM19/  126.12.2018       ‐
H5Dtcisi()ふ

:′ Ithさ に,6島島ilι c tふ Aξ iaさ rさ d tA`ι ttζさ五ζ lci ttLさ五a五 五五むA6ica thit a dι icicAと ,16181
SCCkin3 CCrtain infOrmation as raiscd by Consultant(TEC-1)waS SCnt to thc applicant On

101.06.2019.IIowcvcr,no rcply has bccn reccived yct.IIcnce,thc(〕 olllrnittcc dccidcd to wait for
rcply ofthc applicant.

′
l｀hc casc stands dcfcrrcd.

Party Namc: nNGIil.S Mcct No/l)atc:Si81- Status:

:01/8 1/050/006721 Aly4lgl :031941040/008 l9l AMtgl ,21 .12.2018
I l6 l)..irion: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lctlcr

sccking certain inl'ormation as raiscd by MSMIi was scnt to thc applicant on 01.06.2019.
IIowcvcr, no rcply has bccn rcccivcd yct. tlcncc, thc Committce dccidcd to wait for reply of thc
applicant.

'l'hc casc stands dcfcrrcd.

Party Nalnc:OItIC()N     IMcct No/1)atc:5/81-

IうNTI〕 RPRISI〕 SIフ IMITI〕 I) IΛ Iッ C2/2019
12.06.2019

Iく IノA Ifilc Iッ ic.No/1)atc:031082599011)cfcrred
:01 /8 1l0s0l001l4l AMlgl :0319510401009131AM191 21 .12.2018

Dccision: 'l'hc Cornmittcc considcred thc casc as pcr agcnda and dccided to scek lrom thc
aoolicant to furnish foilowing information as pcr advicc of Consultants ('l'lrc-1 & TI1C-3):111 rr

1 . Surfacc arca o1'cxport product.
2. 'l'o providc clarification for import itcm no. 2, whcthcr it is ink or pigment.
3. Cataloguc ol'import item.
4. Solid contcnt of import itcm no. 3.
5. Calculations of rcquiremcnt of import itcms no.2 &.3.

'l'hc casc stands defcrred.

;P・ TA

呻職r,鞠薫l臨朧辟£躙 鯉́ 謂鳳甜馴雷ま器f器凧ぶ轟ell:滞
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Party Narnc: i>tnHAONt> Mccr No/t)atc:5/81- Status:
I〕 N(〕 INI]I]RING ノ`Iノ (〕 2/2019

(CHl〕 NNAI)PVTIフ TD   12.06.2019

RIノ A lfilc IノiC.No/1)atc:0410165064.I)cFcrrcd

.:01/8 110501011231 AMlgl :0412410401002171AM191 04.0 I .2019
1 18 Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck l'rom thc

applicant to furnish following information as per advitc of ieprescntative of Dirll'l':

l. S1. No. 5 &l I of thc Standard Dcficicncy lrormat.

'l'hc case stands dcferrcd.

ICasc No.:37/2/81-

:AI」 (〕2/2019

1HQ lrilC

I)arty Nalnc:」 AIN METAIノ  Mcct No/Dratc:5/81¨
ROLIッ ING MHJIッS       AI_プ C2/2019

12.06.2019

IttIノA lfilc Iフ ic.No/1)atc:0410165078.I)cfcrrcd
:01/81/050/0l124lAM19l :04l24l040t00zt9lAMtgl 08.01 .2019

ll9 D..irion: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant vidc
cmail datcd 27.5.2019 has furnishcd thc rcply ol'dcficicncics as raiscd in Mccting No.2 of NC-2
hcld on 01.05.2019. IIcncc, thc Cornrnittcc dccicJed to lorward thc applicant'sicpiy to MSMIr
I'or cxarnination o1- thc casc.

''l'hc casc stands dcferrcd.

Casc No.:38/2/81-

AI」 (〕2/2019

HQ「 ilC

Casc No.:1/13/81-

AIノ (〕2/2018

HQ IrilC

ICasc No.:2/13/81-

IAI′ (〕 2/2018

121 HQ IrilC

Status:

I)arty Namc:STI〕 RIノ I′ I｀ I〕   Mcct No/1)江c:5/81-    status:
P()WI〕 It′ I｀ItANSMISSI()N ノヽIノ C2/2019
Iノ IMI′ I｀ 1〕D

RIフΛ
「
ilc

12.06.2019

Lic.No/1)atc:0310826264
:01/81/050/00709/AM19/   :03/95/040/00910/AM19/   09.01.2019

Approvcd

'I)ecision: 'l'he Comrnitlec considered the case as pcr agenda and decidcd to fix thc following ad-
hoc nonns as pcr writtcn commcnts givcn by coniultanl ('rnc-:):

120' l. Quantity of irnport itcm at Sl. No. I is allowcd as undcr:
(a) Alurninium Wirc l{od is allowcd as I .0 I Kg/Kg contcnt of cxport product at Sl. No.

I to 5 as per SION C-7.
1b) I'}rimary unalloycd Alurniniurn I .02Kg/Kgcontcnt for cxport product at SI. No. 6 to

11 as pcr SION C-1394.
2. Quantity of irnport itcm at Sl. No. 2 & 3 is allowcd as per Sl. No. 2 of SION C-l for

, cxpor-t product at SI. No. 1 to 5 & I l.

RA conccrncd may take suitablc conscqucntial action accordingly.

Party Namc: PItIiMIIiR Mcct No/l)atc:S/81- Status:
INDUSTRIAIノ AIノC2/2019
COltl)ORATION Iノ IMI′ l｀ 1〕 D 12.06.2019

ItlyA Ifilc Iノ ic.No/1)atc:0310826254 Approvcd
:01/81/050/00710/AM19/   :03/95/040/01041/AM19/   09.01.2019

Dccision: 'l'hc Cornmitlcc considcrcd the casc as pcr agcnda and decidcd to fix thc I'ollowing ad-
hoc nonns on rcpcat basis as approvcd for AA No. 0310822617 datcd 26.01.2018 in rnccting no.

SHOBHIT GUPTA
Dy. Director Generalof Foreign Trade

Directorate General of Foreign Trade
Minisby of Commerce & lndustry

Udyog Bhawan, New Delhi
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9/81-AIノ (〕 2/2018 datcd 02.01.2019

that thc sizc of cxport itcna should

as pcr writtcn comffrents givcn by MSMIiwith the condition
be lcss than size of import item:

I'I'CI IS T -

d;; I Iixport Itcm
I

I IIigh Carbon
12024100 | I'crro Chromc

I l,owdcr

ITCHS
(〕 odc

Import Itcm
I{ccommendcd

,Nerq!-
1 .01 Kg/Kg
contcnt in thc
exporl product

Status:

Approvcd

Itccommcndcd

Quantity
1.01 Kg/Kg contcnt
in thc cxport product

I.05 Kg/Kg contcnt
in thc cxport product

1.05 Kg/Kg contcnt
in thc cxpotl product

1.05 Kg/Kg content
in thc cxport product

I .01 Kg/Kg contcnt
in thc cxport product
1.02 Kg/Kg contcnt
in thc cxporl product

1.05 Kg/Kg contcnt
in thc cxport product

4o of wcight of stccl
to bc galvaniscd
1.02 I(g/Kg contcnt
in thc cxport product
As pcr packing
policy

I{A conccrncd may take suitable conscquential action accordingly.

ilign Cirbon I'crro
72024100 Chromc Lurnps /

Chips

Party Namc:POIノ YCAB IMcctNo/Date:5/81-
WIRI〕 S PVT.Iノ TD.    ‐AIノ C2/2019

112.06.2019

ItIノ A Ifile Iッic.No/1)atc:0310826272

Import ltcm

(〕 ()PI)I〕 It CA′ I｀ II()I)I〕

AIプUヽ41NIt」M INGOT

IノOW DI→ NSITY POIノ Yl〕
′
FIIYIノ I〕NI〕 (IノI)I)11)

BONDI〕 D SI]MICON COMPOUND(I)YM-515)

(COnllilingり Vハ e carbon black)

PvC RIが IN(Sヽ」SPI'NSIOw 9ヽハD11)

PVC PIノ AS′HCIZI〕R
I]Iノ l〕CTROIク YTIC IHGH CONDUCTIVI′ I｀Y
COPPI]R′ I｀API]

S′ I｀ lう 1〕 Iノ WIRIう ROD

VINYI_ノ
′
I｀RIヽ41〕
′
l｀HOXYSHフANI〕

TI〕 R′F BUTYIン CUMYIノ PI〕ROXH)l〕

AIノUMINIt」 M′ I｀RHIYDRATI〕 lfIRE
Iく It′ I｀ARDANT(A′ l｀H OIノ 1041ノ lう O)

ANTIOXH)ANT
MAGNI]SIUM IIYDROXII)1う (I〕 (〕 OPIRI〕N3.5
NP)

lJIlり YIINl,'VINYIプ ハcI〕TATl,(「 IプVハX265)
Iう

′
I｀YYIノ 13NE ACRYIフ IC I〕 S′ I｀ I〕R CO POIノYMI〕 R
GRAIP′ I｀ED COPOIノ YMIER
POIノ YOIィ l]lfIN Iう Iッ AS′ 1｀OMIう R(I〕NGAGl〕 7256)

ZINC INGOT

Casc No.:4/13/81-

AIノ (〕 2/2018

HQ「 ilC
:01/81/050/00712/AⅣ l19/  :03/95/040/00992/AM19/ 109.01.2019               1

1)ccision:′ I｀hc ComΠ littcc considcrcd the casc as pcr agcnda and dccidcd to flx thc follo、 ving ad―

hoc norms as pcr written commcnts givcn by Consultant(′ I｀1]C-3):

122

Sl.

No.

1

2

3

4

5

6

7

8

9

10

11

12

13

14

15

16

17

18

19

20

I′ I｀CIIS

Codc

74031100

76011010

39011090

39019090

39041020
29173990

74101100

72139190

29319090
29096000

28183000

38123990

28161010

39013000
39019090
39019090
39019090

79011100

68149090

44151000

GIノASS MICA′ I｀API〕

WOODI〕N(〕ABIノI]DRUM

0
一Ｑｕａｎｔｉｔｙ一̈
穐・
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Notc: l. 'I'hc description "Containing I.I,VA & carbon black" may bc added in
description of import item at Sl. No. 4.

2. Sizc and quantity of export product given in lcttcr dated 25.05.2019 may
incorporated. (Copy cncloscd)

I{A conccrncd rnay takc suitablc conscqucntiai action accordingly.

thc

bc

Casc No.:242/14/81-

AI´C2/2018

HQ IrilC

:01/81/050/00960/ANl19/

‐Casc No.:40/2/81-
.AIノ
(〕2/2019

1HQ Filc

1241:01/81/050/01126/AM19/

Casc No.:42/2/81-

AI′C2/2019

HQ IfilC

:01/81/050/01128/AM19/

Party Namc:I)Iう Iう PSUN   ‐Mcct No/1)ratc:5/8ト
INI)l」 S′ 1｀ ItII〕 S            AIノ (〕 2/2019

12.06.2019

Status:

ItIノ A Irilc                 Iノ ic.No/1)atc:3110067282 1)cfcrrcd

:31/83/040/00145/AM19/    15.01.2019

123 D..irion: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc last oppoflunity
was givcn to thc applicant for pcrsonal hcaring to cxplain thc casc bcl'orc Norms Committcc.
I lowcvcr, nobody appcarcd on behall'ol'thc applicant. I lencc, thc Committce dccidcd to givc last
opportunity ol'pcrsonal hcaring to thc applicant in thc forthcoming rnccting.

'l'he case stands dcfcrrcd.

Party Namc:SH〕 MI〕NS
GAMI〕 SA RI〕NI〕 WABIク I〕
POWI]R PIく IVATI]

Iフ IMI′ l｀ 1〕 I)

McctTヾo/1)atc:5/81-     Status:

AIプ (〕 2/2019

12.06.2019

RIノA Filc            Iノ iC.No/1)atc:04101651141)cfchrrcd
:04/24/040/00227/AM19/   121.01.2019

Dccision: 'l'he Committec considcrcd thc casc as per agenda and noted that applicant's rcply
datcd 12.06.2019 has becn rcccivcd. I lcncc, thc Comrnittcc dccidcd to I'orward thc applicant's
rcply to Consultant ('l'lrO- l) I'or cxamination ol-thc casc.

'l'hc casc stands dcl'crrcd,

Mcct No/1)atc:5/81-    Status:

INVI]S・ 1｀ MI〕 N′ I｀ S OI「 INDIA‐ AI′C2/2019
1ノ IMI′ I｀1]I)               12.06.2019

RIノA Irilc             Iノ ic.No/1)江 c:04101651521)cfcrrcd
:04/24/040/00233/AM19/   130.01.2019

125 D..irion:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that copy of application
receivcd from thc applicant was incomplctc as copy of AA was not cncloscd with application.
I lowcvcr, thc casc has bccn rcfcrrcd to Consultant ('l'IiC-3) on 12.06.2019 1'or cxarnination
'l'hercforc, thc Comrnittec dccidcd to wait 1'or commcnts.

'fhc casc stands dcfcrrcd.

SHOBHI'f Gt-JP'r/t
Dy. Director General of Foreign Trac.i t

Directorate General of Fcreigtt'Ira'J':
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi41
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I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was
Mceting No. 15/81 datcd 27.03.2019 duc to non submission of rcply of dcficicncy lcttcr.

Ilowcvcr, thc Cornrnittce rcconsidcrcd thc casc and hcard th.c rcprcscntativcs of thc applicant during
pcrsonal hcaring 'l'hc Cornmittcc dircctcd thc rcpresentativcs of applicant to submit following
information within two days for further examination of thc casc:

L I)ctails o1'thc various raw matcrials and consumablcs uscd in cxport product.

'l'hc casc stands dcfcrrcd.

126.

Casc No.:55/3/81-AIッ C2/2018

4ヽecting Nulnbcri 5/81

1)atcd: 12.06.2019

SuttCCt:

127.

Casc No.:72/1/81-A1/C2/2015

レiccting Numbcr:5/81

1)atcd: 12.06.2019

SuttCCt:

128.

Casc No.:36/8/81-AIノ C2/2015

レIccting Nuinbcr:5/81

1)atcd: 12.06.2019

SuttCCt:

()fllinc Cascs:

Jt」 1)ITI〕 R INTI]RNA′ I｀10NAIノ Iフ IMI′ I｀I:D

HQ IfilC No:01/81/050/00132/AM19/DES― I1/

1tIノ A lfilc lヽ o:02/24/040/00158んへM18/
1tcqucst fOr ratiflcatiOn of ad¨ hOc norlns in rcspcct of

Advancc Authorization No.0210208134 datcd

ll.01.2018 of」 upitcr lntcrnationaHノ imitcd.

rtteCtCd in

Status

Def'erred

Status

Approved

Status

Approvcd

RA」 GURUI〕NTI]RPRISI〕 S PVT.1/1MH｀ 1]D
HQ Filc No:01/81/050/00072/AM16/DES.I1/

RLA File No:03/95/040/00876/AM15/

1tcqucst fc)r rcvision ofratiflcd ad― hoc norins in

rcspcct of Advancc Authorization〕 oヽ.0310793079
dacd 19.ol.2015 of Rttguru l〕 ntcrpriscs Pvt.

Iノ ilnitcd.

I)ccision: 'l'hc Cornrnitlcc considered the casc as pcr agcnda. I)uring thc pcrsonal hearing, thc
rcprcscntativcs of thc applicant statcd thatNorms Cornmitlcc in its mccting No. 1/tl1 dated 17.4.2015
approvcd the norms l'orthc subject AA with certain changc in descriplion of cxport product.'l'his change
is crcating problcms in IIOI)C as thc cxport is alrcady complctcd. I lcncc. thc Comrnittccdccided that in
placc of changc in thc dcscription of cxport product as corrrrrunicatcd carlicr, conccrncd I{A will cnsurc
that'thc applicant will account for 75000Kgs o1'Cold ltolled Stainlcss Stccl Nickcl J1 quality'in thc
cxport product. 'l'hc other decisions of Meeting No. 01/81 datcd 17 .04 .201 5willrcmain unchanged.

ItA conccrncd may takc suitablc consequcntiai action accordingly.

RA」 GURUlうNTI〕 RPRISI〕S PVT.Iノ Iゝ41′ I｀ I〕 I)
HQ File No:01/81/050/00180/AM16/DES.I1/

RLA「ile No:03/95/040/00059/AM16/
1tcqucst for rcvision oFratiflcd ad― hoc norllls in

rcspcct ofAdvanccノ uヽthorization]ヽ o.0310795621
dttcd 29,04.2015 ofRttguru l〕 ntcrpriscs Pvt.

Iフ ilnitcd.

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda. I)uring thc pcrsonal hcaring, thc
rcprcscntativcs of thc applicant statcd that Nonns Cornrnittcc in its rncctinil No.tlitll datcd28.7.20l5
approvcd thc norms lor thc subjcct AA with ccrlain change in dcscriplion ol'cxport product. 'i'his changc
is crcating problems in IIOI)C as the export is alrcady cornplctcd. I lcncc, thc Cornrnittee decided that in
placc of changc in thc dcscription of cxport product as communicatcd carlicr. conccrncd ItA will cnsure
that '1hc applicant will account for 75000 Kgs ol' Cold Itollcd Stainlcss Stccl Nickel J I quality' in
cxport product. '['he othcr dccisions of Mccting No. tt/81 datcd 2t].7.2015 wiil rcmain unchangcd.

ItA conccrncd rnay takc suitablc consequcntial action accordingly.
sHoBHIT
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1)ccisiOn:′ I｀ hc(〕 ollllllittcc considc

RAJGURU L〕NTIう RPRISI〕S PVT.IJIMI′ I｀ 1〕 1)
HQ File No:01/81/050/00326/AM19/DES.H/

RLA File No:03/95/040/00137/AM19/

1tcqucst for rcvision of ratiflcd ad― hoc norlη s in rcspcct

of Advanccノ uヽthorization No.0310821453 datcd

05,96.2018 9f Rttguru lintcrp10,S Pvt・ IィimitCdi
rcd the casc as pcr agcnda and obscrvcd that thc norffrs in this casc had

bccn fixcd with 10o% wastagc in NC-2 Mccting No.7/81 datcd 29.11.2018. Aftcr hcaring thc par1y,
sceing thc samplcs of irnport & cxport products and aftcr discussion, thc Committcc dccidcd to rcvisc thc
quantitics ol' imporl products as 1.12 KglKg contcnt of stccl shccts ol' rclcvant gradc and thickncss in
cxport product aftcr 1/3rd rccovcry'on thc rccomrncndation of Consultant ('l'li(:-3) &. rcprcscntativc of
I)PII'I"

I{A cgncerncd may takc suitablc conscqucntial action accordingly.

129.

Casc No.:118/5/81-AIノ C2/2018

M991ingヽりr09r:5/81
1)atcd: 12.06.2019

Srbj*t

130.

I Casc No.:23/13/8卜 AIィC2/2015

1M9■ 113 Nv理 o9「 :5/81
I)atcd: 12.06.2019

SuttCCt:

131.

Casc No.:12/12/81-AIノ C2/2014
Mccting Numbcr:5/81

1)atcd:12.06.2019

SuttCCt:

RAJGURU I〕 NTI〕 RPRISI〕S PVT,I′ IMITI〕 D
HQ Filc No:01/81/050/00256/Λ M16/DES.I1/

RIノA Filc No:03/95/040/00204/Λ M16/
1tcqucst for rcvision ofratiflcd ad― hoc norms in

rcspcct of Advanccノ uヽthorization lNo.0310797001

dratcd 0 1.07.2015 ofRaguru lintcrpriscs Pvt.

Iノ ilnitcd.

Status

Approvcd

Status

Status

Approvcd

Approved

1)ccision: 
′
I｀he (〕 ollllnittcc considcrcd thc casc as pcr agcnda. During the pcrsonal hearing, thc

rcprescntatives of thc applicant statcd that Nonns Comrnittcc in its mccting No. 13/81 dated 06.10.2015
approvcd thc norms for thc subjcct AA with ccrtain change in dcscription of cxport product. 'l'his changc
is crcating problcrns in I jOI)C as thc cxport is alrcady cornplctcd. I lcncc, thc Cornrnittcc dccidcd that in
placc of changc in thc dcscription of cxport producl as comrlunicatcd carlicr, conccrncd I{A will cnsurc
that 'the applicant will account Ior 150000Kgs of Cold Itollcd Stainlcss Stccl Nickcl J I quality' in thc
cxport product. 'l'hc othcr dccisions ol'Mccting No. I 3/8 1 datcd 06. 10.201 5 will rcmain unchangcd.

I{A conccrncd may takc suitablc conscqucntial action accordingiy.

RA」GURUI〕NTI〕 RPRISI〕S PVT.Iン IMI′ I｀ I〕 I)
HQ Filc No:01/81/050/00413/AM15/DES,I1/

RLA File No:03/95/040/00437/Aン 115/

1tcqucst for rcvision ofrati「 Icd ad― hoc norins in

rcspcct of/ゝ dvancc/ヽuthorization No.0310789472

dttcd 19,09.2014 ofRttguru I〕 ntcrpriscs Pvt.

Iノ ilnitcd.

Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda. I)uring thc pcrsonal hcaring. thc
rcprcscntativcs of thc applicant statcd that Norms Cornmittcc in its mccting No. 03/81 datcd 19.05 .2015
approved thc norms for thc subject AA with ccrtain change in dcscription of cxport product. 'l'his chang,c
is crcating problcr-ns in IIODC as thc cxport is alrcady complctcd. I lcncc, thc Cornrnittcc dccidcd that in
place of change in thc dcscription of cxporl product as communicatcd carlicr, conccrncd I{A will cnsurc
that'thc applicant will account for 18150 Kgs of Cold I{ollcd Stainlcss Stccl Nickcl jl quality' in thc
export product. 'l'hc othcr dccisions of Mccting No. 03/81 datcd 19.05 .2015 will rcmain unchangcd.

I{A conccrncd may takc suitablc conscqucntial action accordingly.

sHoBHttGttPTA

43
Dv. Director General of Foreign Trade

Oirectorate General of Foreign Trade

Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi
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rrns in

Status

10110533

ノilnitcd.

thc casc was ratificd in

1. 'l'hc inputs in number arc allowed as per GN 4 of thc I')nginccring Product and rcmaining
in Sq. lioot, Iioot, mctcr, Lbs (Pound), Litrc as2oh of thc Iroll valuc with accountability.

'l'hc applicant vidc lcttcr datcd 30.10.2018 statcd that thc norms has bccn fixcd as "lnputs in number as

pcr GN 4 of thc Iinginccring Product and for rcmaining itcms in Sq. Iroo1, Iroot, mcter, Lbs (l'}ound),

Litrc as 2Yo of thc IIOB Valuc" docs not accommodatc thc quantity rcquircd I'or manufacturing of the
cxport products ol'45 Nos. of 5 GI'A 52 Al Altcrnator.

′
I｀hc applicant rcqucstcd for rcvision of norms on rcpcat basis as approved for ノヽA No.

0710108076 datcd 17.04.2015.

Aftcr discussion, thc Committcc rcconsidcrcd thc casc and dccidcd to rcvisc thc ad-hoc norms in r/o
irnportitcrnatSl.No. 105with2o/owastagcontherccommcndationol'rcprcscntativcof DIII. I'hcother
dccisions of Mccting No. 03/81 datcd 14.08.201 8 will rcmain unchangcd.

I{A conccrncd may takc suitablc conscqucntial action accordingly.

一２０‐８
一　
一　
　
　
　
　
・．ｃＯｎＳ‐　
・０８．２０

一ｇ
　
一　
　
　
　
　
一‐ｔｔｃｃ
ｄ‐４

Approved

133.

Casc No.:106/3/81-AI_ノ C2/2018

Mccting Nuinbcri 5/81

1)atcd: 12.06.2019

SuttCCt:

TI)POWi〕R SYS・ I｀1]MSIノ IMI′ 1｀ 1〕 I)

HQ Irile No:01/81/050/00183/Λ M19/1)ItS― H

RIノA Irilc No:07/24/040/00037/AM18/

Rcqucst fbr rcvision of rati「 lcd ad― hoc norms in

rcspcct of Advancc Authorization〕 oヽ.0710111561
datcd 08.05.2017 of′ I｀I)Po、vcr Systcins Iメ ilnited.

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc casc was
Mccting No. 3/8 I datcd 14.08.201 8 as undcr:-

Status

ratiflcd

l. 'l'hc inputs in number are allowed as per GN-4 of thc Iinginccring Product and remaining items
as 2oh of thc I]ol] valuc with accountability.

Ilowcvcr, thc applicant vidc lcttcr datcd 30.10.2018 statcd that thc norms has bccn fixed as "lnputs in
numbcr as pcr GN 4 of thc l:nginccring Product and rcrnaining itcms in Sq. Iioot, I"oot, mctcr, Lbs
(I'ound). Litrc as thc nonns fixcd to thc cxtcnt of ZYo of thc IrOI] Valuc" docs not accommodate thc
quantity rcquircd 1-or manufacturing of thc cxport products of l5 Nos. of Altcrnator for Locomotivc.

'l'hc Comrnittcc rcconsidcrcd thc casc and notcd that thc applicant rcqucstcd for rcvision of norms
on rcpeat basis as approved for AA No. 0710108076 datcd 17.04.2015.

Aftcr discussion, thc Committcc dccidcd to rcvisc thc ad-hoc nonns
tryith2Yu wastagc on thc rccommcndation of rcprcscntativc of I)lll. 'l'hc

03/81 datcd 14.08.201tt will rcmain unchangcd.

IIA co ncerngd m iry_ take s u it@!9 cq49gqucnlr_al acti gnirqcot{iI g Iy,

in r/o irnport item at Sl. No. 29

44 脳 路:I轟薔話
豫ew Dd‖
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Mccting Nuinbcr:5/81

1)atcd: 12.06.2019

Subjcct:

THYSSIうNKRUPPI]IノECTRICAIノ S′ I｀ I〕 lう Iノ INDIA
PVT.IノTD.

HQ IrilC No:01/11/171/00010イ AM19/1)I]S― H

RIノA Irilc No:

I{cqucst of 'l'hysscnkrupp Illcctrical Stcci India Pv1.

Iノ td.fc)r Rxation of SI()N for cxport of(〕 old ltoHcd

(〕 rain()rientcd Silicon Iう lectrical Stccl Shccts/(〕 oils.

Status

Deferred

llencc, thc Comrnittcc dccidcd to rcmind thcm.

'l'hc casc stands dcfcrrcd.

*******

Dv. Director General of Foreign ltt9t
oi''..toi.t. General of Foreign Trade

nrtinistrY of Commerce & lndustry

UJiog Bhawan, New Delhi

45



SDF

Exnort ltems:
1 Model number, technical specification and specific quantity-both in terms of number (if

any) and/or weight, of each export product (Appendix-33 of current HBP refers).
2 Detail technical note on manufacturing process including the relevant flow sheet.

Detail technical drawings with dimension of each export product, Catalogue, if any, may
also be furnished.

4 Weight of each Export Product.
Weight of each of the imported and indigenous input, separately for each product, for the
purpose of material balancing. Net weight (Gross weight minus wastage) for each
imported and indigenous input in the export product may be indicated. Net weight along
with details of other imported input to be used in the resultant product and sought to be
imported/procured from sources other than the license, if any, may also be indicated.

Import items:

6

菫∬ i部品」壁:淵概蹴鵠艦
訛NQぽ

Cornponentl
7 Technical characteristics / numbers. if an
8 Assembly drawings/diagrams of the resultant product showing placement and exact use

of components in the export prodqct (r.
9 Bifurcated quantities of components to be accounted for in the resultant product and the

requirement of compollents as spares. Raw Material lconsumables.
10 Size and specification including grade, composition, range, thickness etc. of the items

proposed fo! import.
Starting from the specification of the export product, basic calculation as to how of raw
material proposed for import has been arrived at, including the net weight of components
to be manufactured out of these imported materials, wastages claimed at each stage of
manufacturing with complete justification and supported by documentary
evidence/drawings etc.

1 1(a) Sheellayout diagram Ofthe materialindicating the wastage during blankhg.

12 Cross Sectional Diagram of export product with calculation of iiw rnateriat requirernent
and the weight of the Cable in Kg. per Km. Copy of relevant National/lnternational
Standard/buyer's data gheet may also be furnished.
Weight of Steel, which requires imported welding material, giving break-up of:
i) Steel Plates/Sheets upto 30mm thickness
ii) Steel Plates/Sheets more than 30 mm thickness and upto 70 mm thickness
iii) Steel Plates/Sheets more than 70 mm thickness.
iv) others e.g. Flanges, Pipes, Tubes, Bars/Rods, castings/Forgings etc.

14 Particulars of the licenses obtained in the past and ratified by ALC (with or without
modification) for the same export product covered under this application, in view of
Public Notice No. 48 dated l4.l I .2002.

りSC Ofexpo■ pЮduct。
16 Xtt Tead宙 sed to appけ for S10N,
17 Please use expalded/full name of end product. Do not use tlre abbreviationVstrort forrn
18

19 Any other information:

20 The information called for must be submitted in duplicate within 15 days from the date
of issue of this letter. The information may be directly sent to Chairman, NC-ll, O/o
@awan,NewDelhi-ll00ll,officeTe|ephoneNo.:2306l562,Extn.267.
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‖く剛 I

No。

171401/2018-lPHw

Subject: - Ratification of norms
Authorization No. 1010059308
Connectors ltd Kerata.

In tOrrns Of Para 4.7● f HBP
daled ll・ 11.力 o15 issued

(Vol 1) in respect of Advance
in favour of M/s FCI OEN

(Saurabh Ranjan)
Scientist ,C,

phone No.243O1764
Em a i I : E_ura b h=Ia_tian @le_rtreqyJrr

Dated 09.05.2019

h
I)atc._

09.05。 2019

ELECTRONiCS:NDIA
噺 は い 呻

Reference DGF丁 0.M NO.o1/81/254/AM19/DES‐
2/27 dated 30.lo.2018 vide whichCOrnrnents Of MeitY「

〕ave been sOught On the abOvo rnentiOned app‖
caliOn Of M/s FC1 0ENConnectOrs Ltd_Kerah fOr expOrt Of″

Connectors″
.

2.   丁he FOB value Of export is Rs.23′
540′ 416.18(uss 360,220.59)and CIF value of:rnpOrtis Rs 18,366′ 458.20(uss 281′

o47.57).

3_    The applicatiOn has bOen exarnined in the Ministry of ElectrOnics and infOrrnati6n

TeClnology from technical angle.The itcms prOpOsed fOr impOrt aro essentiai tO assemble

the export prOduct. 
丁his Ministry recOrnrnends ratificatiOn OF norrr15 of adVance

authOrizaliOn as applied by the party On nOt tO net basis with accOuntab‖

ity clause On n‖Wastage basis.

ShriVinorJ Kumar *.rlr:0, FTDO, O/o DGFT,Udyog Bhawan, New Delh i '
DIT U.o No. 17(40)/Zot}_tpHw

之

一甲 破コ響撃Ⅵl静裁r
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Government oflndia
lズ .oζ・zO17

17{9〕/2019_:PHw m
Date.. 21。 05。 2019No。 ..

Shri Chandrakant RedCy, FTDO, O/o DGr#1.Udyog Bhawan, New Delhi '
DIT U.O No. 17(s)/ZOt9_tpHW

之

・

Ｔ甘
昴
‐
・ｔ‐

Emall:

Ⅲ ぽ 爺 象 Ψ・
1-輛

舗憮選お槻き辮霧蝙10∞ 3)CoIBIlplex,New Delhi‐ 110003
Website: www.meity.gov.in

tlt e 4YY
subject: - Ratification of norms in terms of para 4.r of HBp (vol 1) in respect of AdvanceAuthorization No' 1010059346 dated Lf,.rz.zo:ls issued in favour of M/s Fcr oENConnectors ltd Kerala.

Reference DGFT o' M No' 01/8 1'/50/0il31'/AM-1.6/DES-}/31 dated o2.o4.zo19 videwhich comments of MeitY have been sought on the above mentioned application of M/s FCroEN Connectors Ltd. Kerara for export of ,,connector p/N,.

2. The FOB value of export is Rs. gg,74g,1.21..g7 (usS 1,,4g5,3gg.13) and clF value ofimport is Rs 65,2 79,060.37 (USS 97g,696.56).

3' The application has been examined in the Ministry of Erectronics and rnformation
;"i:[:1?I:rT.:echnical 

angle' rhe items proposed ror import are essentiar to ,rr.rurJ

4' lt is observed that' in the Foreign Trade poricy, 201,5-2020, the wastage norms formanufacturing of gold jewellery has been prescribed. However, ro norrns have beenprescribed for gold plating' The sloN norms K45 prescribes the wastage norms for riquidgold is 2%o' Accordingly' 2% has been recommended for precious metars rike gord andpalladium' The wastage norms for metal sheet have been recommended as one third of the
ffi:::: JnHi;HJ:[X,:[ll' rvrini,,,v recommends ratirication or norms or

麒
(Saurabh Ranjan)

Scientist′ c′
PhOne No.24301764

Dated 21,.05.201,9

ELEC丁Vttq‖ 口馴 1■薇
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Annexure

Lico No。 1010059346

lmport item
UOM
app‖ed as

in DGFT

Qty applied

in DGFT

Qtv
recommended

1

Connector P/N

HM2S30PE5101N9LF

1

PhosphOrous Bronze Str:p―

SM DS045X155A53 KGS. 1684。37 721.28
2 Res:n-1245103U KGS. 311.10 311.10

3

Gold POtassium Cyanide(GPCl

3PLAU200 GRAⅣIS 71.00 55.40

4

ra‖aolunn letrarnrnine sulphate

(3PIPD002) GRAMS 607.70 436.51
5 JiCKEL ANODE(3PIN1318(Kg)) KGS. 5.66 5.66
6 lN卜∠UZb llN{3PllL427(L)) LttRS 8.17 8.17

7 製 N EYE NICKEL CON(3PIN1305(L〕
) LttRS 5。98 5.98

8

しULLJLNヒ YL NICKEL MAKE UP

興 くり) LttRS 9.50 9.50
9 NF 2り 9 MsA 950g′ 6P「L4輛 LttRS 12.82 12.82
10 FB7000 Brightener(3PIAU227〔 L)) LttRS 0.83 0.83

11

rALLAIⅥ LlbUONiCONCENTR

13PIPD003(L)) LttRS 2.07 2.07
12 しA■望トリ)Vノ0{3GALDENSV70(Kg)) KGS. 0.87 0。87
13 二B7000 Balancer(3PIAU224(L)T LttRS 0。49 0.49

14

rALLAIVILl b00 REPLENISHER

13PIPD005(り ) LttRS 1.82 1.82

2 connector P/N L}L2L565-1O3LF

1 Phosphorous Bronze Strip- 10O97OG0 KGS. 3308.75 1364.35
2 Kesin p/N10069637

KGS. 929。 42 929。42
3 Kesin― ■u■z4468 KGS. 380。 19 380.19

4

uo:o rotass:um cyanide(GPC)

3PLAU200 GRAMS 648.73 523.85

5

ra‖aaium letrarnrnine sulphate

13PIPD002) GRAMS 7575。 97 5647.01
6 lN Iし KLL ANUDL 13PIN1318{Kg)〕 KGS. 16.20 16.20
7 :ヽ「∠U∠ b llN(3PIttL427(L}) LttRS 23.39 23.39

8 製 N EYE NICKEL CON(3PIN1305fL〕〕 LttRS 17.11 17.11

9

υULυ LN LYL NICKEL MAKE UP

13PIN1304(L)) LttRS 27.21 27.21

0
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10 NF 2019 MSA 950g/1(3PI丁 L428(L)) LttRS 36.71 36.71

11 FB7000 Brightener(3PIAU227(L)) LttRS 2.38 2.38

12

PALLAME丁 500NiCONCENttR

(3PIPD003(L)) LttRS 5.93 5。93

13 GALDENSV70(3GALDENSV70(Kg)) KGS。 2.48 2.48

14 FB7000 Balancer(3PIAU224(L)) LttRS 1.41 1.41

15

PALLAME丁 500 REPLENISHER

(3PIPD005(L)L LttRS 5.22 5.22

3 connector P/N10041743‐ 101LF

1 Brass Strip P/n10121827 KGS. 6834.54 4654。 11

2 Cu NiA‖ oy Strip P/nl KGS. 14119.99 7347.30

3

Phosphorous Bronze Strip P/n 16-008-

336 KGS. 545.05 289.89

4

Phosphorous Bronze Strip P/n

10128034 KGS. 1156.67 723.84

5 Resin p/N19069637 KGS. 7665。 49 7665.49

6

Gold Potassium Cyanide(GPC)

3PLAU200 GRAR/1S 1137.56 966.93

7

Pa‖ adiurn ttetrarnrnine Sulphate

(3PIPD002) GRAⅣIS 6614.07 4901.12

8 NICKEL ANODE(3PIN1318(Kg)) KGS. 7.55 7.55

9 N F2026 Tl N (3PlrL427 (Lll LttRS 10.90 10.90

10 GOLDEN EYE NICKEL CON(3PIN1305(Lll LTRS 7.981           7.98

11

GOLDEN EYE NICKEL MAKE UP

(3PIN1304(L))
LttRS 12.691          12.69

12 NF 2619 MsA 950gβ ttP「 L4281Lll LttRS 17.11 17.11

13 FB7000 Brightener(3PIAU227(L)) LTRS 1.1 1.11

14

PALLAME丁 500NiCONCENttR

(3PIPD003(L))        _ LttRS 2.77 2.77

15 GALDENSV70(3GALDEN=70墜 」 ) KGS. 1.16 1.16

16 繭 o Bahncer椰 LTRS 0.661           0.66

17

PALLAME丁 500 REPLENISHER

椰PIPD005{呻 )   _ LttRS 2.43 2.43

4 connector P/N10082662‐ 102LF

1 Cu NiA‖ oy S KGS. 9379.25 4826。 41

2 Brass Strip P/n10121望 KGS. 4377.39 2964.99

3

ronze Strip P/n

10128034 KGS. 744.80 466.05

4 Resin p/N10069637 KGS. 4677.08 4677.08

5

LOld Potassium Cyanide(GPC)

3PLAU200 GRAMS 752.36 587.24

り
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Annexure

6

Pa‖adiurn ttetrarnrnine Sulphate

(3PIPD002) GRAR/1S 4102.85 2953.21
7 NICKEL ANODE(3PiN1318(Kg)) KGS. 4.25 4.25
8 7(り

) LttRS 6.14 6.14

9 GOLDEN EMF凶 ICKEL CON(3PIN1305(L)) LttRS 4.49 4.49

10

GOLDEN EYE NICKEL MAKE UP

13PIN80《嘲 LttRS 7.15 7.15
11 NF 2012 ysA 950g/1(3PI丁 L428(L)) LttRS 9。64 9.64
12 FB7000 Brightener(3PIAU227(L)) LttRS 0.62 0.62

13

PALLAM E丁 500NiCONCENttR

13PIPD003(り ) LttRS 1.56 1.56
14 GALDENSV70(3GALDENSV70(Kgl) KGS. 0.65 0.65
15 PIAU224(L)) LttRS 0。 37 0.37

16

PALLAME丁 500 REPLENISHER

(3PIPD095(L)) LttRS 1.37 1.37
5 Connector P/N 73981-1 OZLF

1 Cu N i Alloy St rip P /n 16-831-0OG KGS. 7618。 76 3964.40
2 Brass Strip P/n 1,0I2L827 KGS. 3687.73 2511.23

3

Phosphorous Bronze Strip p/n 16-00g-
336 KGS. 294.09 156.42

4

PhosphOrous Bronze Strip P/n

10128034 KGS. 630.61 392.73
5 Resin p/ru rOO69G37 KGS. 4136.09 4136.09

6

Gold POtassium Cyanide(GPC)

3PLAU200 GRAMS 613.80 490.77

7

Pa‖ adiurn ttetrarnrnlne Sulphate

(3PIPD002) GRAMS 3568.77 2644.51
8 IN131Щ KJ) KGS. 4.08 4.08
9 壁 2026刊 N6P『 L427(り ) LttRS 5。88 5.88

10 GOLDEN EYE NICKEL CON(3PIN1305(Ll) LttRS 4.30 4.30

11

GC)LDEN EYE NICKEL MAKE UP

(3PIN1304(L)) LttRS 6.85 6.85
12 NF 2019 MsA 950g/1(3PI丁 L428(L)) LttRS 9.23 9。 23
13 FB700ュ旦rightener(3PIAU227(L)) LttRS 0.60 0。 60

14

PALLAME丁 500NiCONCENttR

f3PiPD003(L)) LttRS 1,49 1.49
15 GALDEN§ V70(3GALDENSV70(Kg)) KGS。 0.62 0.62
16 FB7000 Balancer(3PIAU224(L)) LttRS 0.35

17

PALLAM E丁 500 REPLENISHER

Ш 005(り
) LttRS 1,31 1.30
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No.……。1■19∠11191lHW                             t・幸
Date……̈]■9■19翌 ."…

SubieCt:‐ R,tifiCatiOn Of norms in terms Of Para 4.7 of HBP(vO:1)in respect of Advance

AuthOrizatiOn No. lo10o59607 dated o9。
09.20■6 issued in favour・ Of Ⅳlノs FCi OEN

ConnectOrs:td Kera:a.

Reference DGFT o' M No. o1/81,/sa3oo/AM1,7/DES-L/26 dated 25.1,1,.2016 videwhich comments of MeitY have been sought on the above mentioned apptication of M/s FCtoEN connectors Ltd. Kerara for export of ,,connector ,/y
2' The FOB value of export is Rs. 648411,g.35 (USs gs,206.54) and clF value of import isRs 3,99,0 6,1,96.52 ( uss 5,7 4,261,.20).

3. The application has been examined
Technology from technical angle. The items
the export product.

4' lt is observed that, in the Foreign Trade policy, 201,5-2020, the wastage norrns formanufacturing of gold jewellery has been prescribed. However, flo norms have beenprescribed for gold plating' The sloN norms K45 prescribes the wastage norms for liquidgold is 2%' Accordingly, 2% has been recommended for precious metals like gold andpalladium' The wastage norms for metal sheet have been recommended as one third of thewastage claimed by the party. Further, Ministry recommends ratification of norms ofadvance authorization as per rAnnexure,.

V
'""1:[lf:ll:l

Ema il'

Shri vinod Kumar Kashyap′

FttDO′ o/O DGFT′       
′

Udyog Bhawan′ New Delhi
DI丁 U.o No。 17(40)/2016-IPHw

Dated 28.05。 2019

ELECTRONiCS iNDiA
Bllllm Needs Millrilm Chil.

in the Ministry of Erectronics and rnformation
proposed for import are essential to assemble

之

・甲 節、‖慣w側哺喩
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ヘ
I ic I\lrr 1l n4 ft.tF^F

)7

|

rnh:AlrrTハ

JコンOL

謳
濯

劃

Ｆ

Qtty app‖ed in

DGF丁
Qty

recOrnrnended
1 ■Eし lu、 rノ N3613040電 n,22EEE■

Kgs

１

　

一
２‐

臨 難孵 段二現場報翌翌C POLYESttER/PoLYButtYLENE

器 棚 幕 請 赫 三二三上コGOLD、 PLA丁 INGく

932.859 932.86

３

　

一
４

七せ:言う言業|
撰路等瀞而葛芹萬蔦蔦三二

Gram

Gram

1550,721 1304.93

1679。 948 1304。 93

9.339。334

６

　

一
　

７

　

一
８‐

CH0387G/GOLDENEYE Nl「
KFl r∩ RI rノ hnハ RI==J卜~」墜二

13.476 13.48

翼 ‰ 蔽 市 二三三二

Ltr 9.860 9.86

Ltr  1    15。 677 15。 68

9 ::簡 ;iiliせ。LD PLA丁ING REPLENlsHER

0001o∩ A22И′

Ltr 21.150
21。 15

Ltr 1.370 1.37

1 PALLAMEttTM 500 NICKEL CoN[鼎
:I羅

)

Ltr 3.418 1  3.42
11

12
200039359 01D N
BALANCER gGOl D pt ATu\r/a nrhr F.

Kgs

Ltr

上J30   1   ~1.43

0.812 0.81
13

Ltr 3.Oo8 3.012

1
~……′可 :。 :ivV.oソu/ソ■50

丁HERMoPLAS丁 IC PoLYESttER/PoLYButtYLENE

ユニ
… Kgs 354.97 354.97

2

3 モ言言う言i■
Gram

Gram

244.19 204.45

1114,07 861.014

5 Ltr 3。 97 3.97

6
ICH0387G/GOLDENEYE NlcKEL CoNC/PRODUc丁 Ltr

Ltr

5。 74 5.74

4.20 4.20
7

Ltr 6.67 6.678
「
ハ し :υ

9,Oo 9.00

。②
ヅ|
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9

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLATING REPLENISHER

SOLU丁 10N)        __

Ltr 0.58 0.58

10

00010063344{PALLADIUN4 REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENttRAttE

(100/G/LNl)

Ltr 1,45 1.45

11 GALDEN SV 70 Gram 0.61 0.61

12
200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLATING REPLENISHERl

‥
Ｌ 0.35 0.35

13
o5bi0063341(PALLADIUM REPLENISHER)

PALLMEttTM 500 REPLENISHER _____一 一一

Ltr 1.28 1.28

3 CONNECTOR P/N10120663¨ 024LF

1

ARNl丁 E TV4 260 SKN.01.74-丁 。INO,39079150

丁HERMOPLAS丁IC POLYESttER/POLYBUttYLENE

TEREPHALATE

Kgs 287.01 287.01

155.58
2 GOLD PLA丁 lNG S Gram 185.82

655。 21
3
PALLADIUヽД TETRAR/11Ⅵ INE SULPHATE

400012275
Gram 847.78

3.02
4 135759/NICKELハ Kgs 3.02

5 1つ 2■naノ つn,6 N F TIN
‥
Ｌ 4.36 4.36

Ltr 3.19 3.19
6
CH0387G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405911

Ltr 5.08 5.08
7
CH0388G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405912  _
Ltr 6。85 6.85

alrzgas3/2019NFACID

Ltr 0.44 0.44
9

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER

SOLUT10

Ltr 1.11
1.11

10

ooo10063344(PALLADIUA/1 REPLENISHER}

PALLAMET TM 500 NICKEL CONCENTRATE

(100/G/LNI)           ___
Kgs 0.46 0.46

11 CAi nFヽ :Qヽ′7∩

Ltr 0.26 0.26
12
200039359 0LD N:3542731050 FB 7000
nA:ARIrED Or∩ in plΔ丁lNG RFPl_ENISHER)
Dハ Lハ :ヽ し

Ltr 0.97 0。 97
13
ooo10063341(PALLADIUM REPLENISHER}
nAl:AЛ ET TM民∩∩ pFpl FNlqHFR
rハ LLiV:L

4 rnNNFrTOR Pノ N86093488344H55VLLF

Kgs 1119.48 1119.48
1
C521000.60 MM X15R/1R/1PHOSPHOROUS

BRONZE strip

Kgs 238.79 238.79
2
C511000.246X23.50MM PHOSPHOROUS
BRONZE    _____一

一 一 一 一 ― 一 ― ―

~二
一

Kgs 1134.63 1134.63
3

ARNITE ttV4 260 SKN.01。 74-T.INO.39079■ b0

THERMOPLASTIC POLYESttER/POLYBUTYLENE

TEREPHALATE

lrv'a!t!bv.



⌒
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13

00010063344(PALLADIUM REPL面
PALLAMEttTM 500 NICKEL CONCENttRAttE

{100/G/LNI)

Ltr 2.16 2.16

14 GALDEN SV 70
Kgs 0。 90 0,90

15
ZUUU39359 0LD N:3542731050 FB 7000

oALANCER 9GOLD PLA丁 ING REPLENISHFRl
Ltr 0.51 0.51

16
UUU■ UU0514■ (PALLADIUM REPLENISHER)
PALLMET TM 500 REPLENISHER 1.90 1。 90

6 tUNNEC丁 ORP/N86094647113755ELF

1 U/PCUZN37.57X21,30MM YLW BRASS SttRIP
Kgs 1375.59 1375。 59

2 U/PCUZN37.57X31.30MM YLW BRASS SttRIP
Kgs 2021.30 2021.30

3

AK:ヽ H L iV4 260 5KN.01,74-丁 .INO.39079150
丁HERMOPLAS丁IC POLYESttER/POLYBUttYLENE
丁EREPHALAttE

Kgs 1325:81 1325,81

4 UULり rLAI:Nし bAL丁 {GPC)200019241 Gram 411.21 347.78

5
rALLAり :UM ILttRAMMINE SULPHAttE

400012275 Gram 784,49 612.44

6 ■5Dノ Dソ /:N:しKLL ANODE SQUARE Kgs 7.20 7.20
7 L23403 IZOZ'NFTtN

,^l ll1-!6a- l^ Ar ^F-
10.40 10,40

8
しΠU00ノ U/し uLυ LNヒ Yヒ NICKEL CONC/PRODUC丁
CODE:405911 Ltr 7.61 7.61

9
し‖U500し /しOLDENEYE NICKEL CONC/PRODUC丁
CODE:405912 12.10 12.10

10 ■∠j5り3/2019 N F ACID
Ltr 16.32 16,32

11

200039398 0LD N:3544700050 FB 7000~

BRIGHttNER(GOLD PLA丁 ING REPLENISHER
SOLU丁 10N)

Ltr 1.06 1.06

12

υUU■ UU05544(PALLADIUA/1 REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENttRAttE

WG/LNI}
2.64 2.64

13 GALDEN SV 70
Kgs 1.10 1.10

14
∠UUUJり 3b90LD N:3542731050 FB 7000

幽 CER 9GOLD PLATING REPLENiSHFRヽ Ltr 0.63 0.63

15
UUUttUUb5341(PALLADIUヽ4 REPLENISHER)
PALLMEttTM 500 REPLENISHER Ltr 2.32 2.32

7 LUNNLC丁 ORP/N55003‐ 101o02LF

1
しD工上UU U.bZMM X15,70MM PHosPHoROUs
BRONZE Kgs 1117.13 1117.13

2
しD∠上UU U.∠ UIV‖Ⅵ X ZbR/1M PHOSPHOROUs
BRONZE Kgs 105.36 105.36

3 C51100o。 15X28,7MA/1PHosPHOROUS BRONZE Kgs 250.04 250.04
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4 GOLD PLA丁 ING SAL丁 (GPC)200019241 Gram 258.71 216.60

5
PALLADIUλ川丁EttRAR/1R/11NE SULPHATE

400012275
Gram 1043.11 806.16

6 135759/NICKEL ANODE SQUARE Kgs 6.14 6.14

7 123403/2026 N F丁 IN Ltr 8.86 8。 86

8
CH0387G/GOLDENEYE NiCKEL CONC/PRODUC丁

CODE:405911
Ltr 6.48 6.48

9
CH0388G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405912
Ltr 10。 31 10.31

10 123393/2019 N F ACID Ltr 13.91 13.91

11

200039398 0LD N:3544700050 FB 7000

BRIGHTNER(GOLD PLA丁 ING REPLENISHER

SOLU丁 10N)

Ltr 0。 90 0.90

12

00010063344(PALLADIUM REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENttRAttE

(100/G/LNI)

Ltr 2.25 2.25

13 GALDEN SV 70 Kgs 0。 94 0。94

14
200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLA丁 ING REPLENISHER)
Ltr 0.53 0.53

15
00010063341(PALLADIUM REPLENISHER)

PALLMEttTM 500 REPLENISHER
Ltr 1.98 1.98

5 CONNECttOR P/N86093647113760SKLF

1 U/PCUZN37.57X21.30MM YLW BRASS SttRIP Kgs 1125。 30 1125。 30

2 U/PCUZN37.57X26.30MM YLW BRASS SttRIP Kgs 691.23 691.23

3 U/PCUZN37.57X31.30MM YLW BRASS STRIP Kgs 835.28 835.28

4

ARNl丁 EttV4 260 SKN.01.74-丁 .INO.39079150

丁HERMOPLAS丁 lC POLYESttER/POLYBUttYLENE

丁EREPHALAttE                     ´

Kgs 1084.75 1084.75

5 GOLD PLA丁 ING SAL丁 (GPC)200019241 G ram 339.86 284.55

6
PALLADIUヽ4丁EttRAN4A/11NE SULPHAttE

400012275
Gram 1684.13 1301.58

7 135759/NICKEL ANODE SQUARE σ
０

ノ
ヘ 5.89 5,89

8 123403/2026 N F丁IN Ltr 8.51 8.51

9
CH0387G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405911
Ltr 6.23 6.23

10
CH0388G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405912
Ltr 9,90 9。90

11 123393/2019 N F ACID Ltr 13,35 13.35

12

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER

SOLU丁 10N)

Ltr 0.87 0.87

ぜ
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4 lAlEOS E471.t VF22OL runrunnr
Gnl nDlnTlNr,^-5

Kgs 282.03 282.03
::ヽ UDハ Li lし ドしl・∠UtJ〔】19フ 41 Gram 244.63 201.70

6
pAl I n nll l^/t -t-t--rri A ^ ^^, ..:=l--=nLL日 L/:υ :vi:E:ヽハⅣ:Ⅳ‖Nヒ bULPHAttE
400o12275
■つE7ビ ハ ′R:1ハ ]′

"■

~TTttr=IT――――――――__
Gram 1412.86 1075.29

7

CODE:405911

Kgs 5。 33 5.338

9

Ltr 7.70 7.70

Ltr 5.63 5.63

10
し口U00ёU/し uLυLNEYE NICKEL CONC/PRODUC丁
CODE:405912

■

Ltr 8。 96 8.96
11

|

∩∩∩■∩∩だっっЛ
"′
卜 ■,a“ _..__

Ltr 12.09 12.09

12
Ltr 0.78 0,78

13

VVυ ttυUOoo44 trALLADIUM REPLEN15HER)

PALLAMEttTM 500 NICKEL CONCENttRAttE
Ltr 1.95 1。 95

14 υハLυ Liヽ bv/u
200o39359 olD N:3542731050 FB 700o

BALANCER 9GOLD PLATING RFp:「 Allc tt E Dヽ

Kgs 0.82
15

0.82

Ltr 0。46 0.46

16
,vv*vvLrJJ+r 

I TALLAUt U lvl HEpLEN ISHER)
ALLMET " 5OO RFPI FNIqHtrP Ltr I t.tz 1.72

8
`r口

A`REA
|し
VttN Eし :UKrノ N52057¨ 302LF

C27200.198MMx30.ooMMH04 BRASS sttRIP1
Kss I qoo.48 400.48

2

3
―二三=三

三二
===笙

笙■
υン。4■

「
D Dinir

PB SttRIP o.348MMx33MM

C510oo.oo78X O,750 PB sttRIP

LAPROS E4711 vF2201 NAttURAL

GOLD P:A丁 INC Q△ :丁 ′にDrヽ つハハハ

Kgs 67.77 67.77

4
Kgs 1032.46 1032,46

5
Kgs 32.60 32.60

6
Kgs 477.65 477.65

7 モ七IIiう言il
400012275

Gram 73.45 61.39

Gram 919。 63 709.43
8 OD′ Dソ ノNI【」KF: AN∩ n「 Q∩ 1lADE

Kgs
9 Ｌ
一
Ｃ

Ｃ

Ｆ

Ч Uハ RE

'2И
∩つ ノη 0.46 0。46

DDE:405911

Ltr 0.66
10

0.66

0。48 0.48

11
しHV」00U/u∪ Lり L:Nヒ YL NICKEL CONC/PRODUc丁

Ltr 0.77 0,77
12 上∠0●ソ5ノ ∠U■り |ヾ F ACID
200o39398 0LD N:3544700o50 FB 700o

oRIGHttNER(GOLD PLATING REPLENISHER
SO型丁10N)

Ltr

13

1,03 1.03

Ltr 0.07 0.07
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14

00010063344(PALLADIUM REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENttRAttE

(100/6/LNl}

0.77 0。 77

15 GALDEN SV 70 Kgs 0.07 0.07

16
200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLATING REPLENISHER)
Ltr 0.04 0.04

17
00010063341(PALLADIUN4 REPLENISHER)

PALLIⅥ ET TM 500 REPLENISHER
ｌ
Ｌ 0.15 0.15

9 CONNEttOR P/N1031074‐ 001LF

1 CYCOLOGY POLYCARBONAttE C2800-701 Kgs 7323,08 7323.08

10 CONNECTOR P/N10131073‐ 001LF

1 CYCOLOGY POLYCARBONATE C2800-701 Kgs 8134.95 8134。 95

11 CONNECTOR P/N10124345‐ 020101LF

1 DURANEX 201NF ED3002 BLACK Kgs 634.43 634.43

2
POLYBUTYLENE ttEREPHttHALAttE PB丁

5600F104C   
′ Kgs 436.52 436.52

12 CONNEttOR P/N CD62S95C6GX00LF

1 C52100.058X27Ⅳ llⅥ PB SttRIP Kgs 424,48 424.48

2 LAPROS E4711 VF2201 NAttURAL Kgs 170.67 170.67

3 GOLD PLA丁 ING SAL丁 (GPC)200019241 Gram 96.09 79。 22

4
PALLADIUλ tt TETRAR/11Ⅵ INE SULPHATE

400012275
Gram 878.17 668.35

5 135759/NICKEL ANODE SQUARE Kgs 1.07 1.07

6 123403/2026 N F丁 IN Ltr 1.55 1.55

7
CH0387G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405911
Ltr 1.13 1.13

8
CH0388G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405912
Ltr 1.80 1.80

9 123393/2019 N F ACID Ltr 2.43 2.43

10

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER

SOLU丁 10N)

Ltr 0.16 0.16

11

00010063344(PALLADIUR/1 REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENTRAttE

(100/G/LNI)

0.39 0.39

12 GALDEN SV 70 Kgs 0。 16 0。 16

13
200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLATING REPLENISHER)
Ltr 0.09 0.09

14
00010063341(PALLADIUR/1 REPLENISHER)

PALLIⅥ EttTM 500 REPLENISHER
Ltr 0.35 0.35

13 CONNEttOR P/N D15S24A4GV00LF

1 SヽДDS 058X205 A55 PB SttRIP Kgs 843.73 843.73

2 EDDCR STEEL SttRIP IPO。 4X60ⅣlR/1 Kgs 1481.25 1481.25

の
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・５
00010063341(PALLADljM REPLENISHER)

PALLM EttTM三 〇O REPLENISHER Ltr 0.29 0.29

17

1
Kgs 819.06 819.06

2
EDDCR SttEEL SttRIP IPo.4X50MM coLD ROLLED

SttEEL STRIP Kgs 3807.60 3807.60

3
|ハ
nl｀ lIE IV4∠ bU bKN.01.74-丁 .INO.39079150
丁HERMOPLASTIC PoLYESttER/POLYBUttYLENE

TEREPHALAttE
Kgs 1090.40 1090。 40

4

CH0387G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405911
1               -

Gram 95.25 79.35
5

Kgs 2.90 2.90
6

Ltr 4.19 4.19
7

Ltr 3.07 3。 07

8
u iU300o/υ ULLJLINヒ YL NICKEL CONC/PRODUC丁
CODE:405912
1つ つつ∩ つ ′、ハ 4ハ α=" “^._

Ltr 4.88 4.88
9 上乙Doフ oノ ∠U上 り :ヾ IAし lD

200o39398 0LD N:3544700o50 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER

n∩∩■∩ハ rぅ ぅ Л′ ′RA=● ●― _― ―

Ltr 6.58 6.58

10
0。 43 0.43

11

υυVttυUoo544 trALLADIUA/1 REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENTRAttE

CAI R「 Al r、 ′_^

Ltr 1.06 1。 06

12 」ハLL/E:Nう v/u
Kgs 0.44 0.44

淋:溜【きお:1費|‖ i Ltr I O.ZS 0.25

14
、∩n■ ∩∩ごっ

0。94 0。 94
18 [3A6RL108ALF

B SttRIP

》B SttRIP

.4X60R/1M

'SttRIP

準
一燎
一燎

1

2
118.60 118.60

3
123.80 123.80

4
428.25 428.25

Kgs 62.47 62.475
Kgs 684.63 684.636

Gram 70.82 56.64
7
400012275 Gram 582.53 430.05
`8

CODE:405911

Kgs 0,77 0,779
Ltr 1.11

1.11

10
Ltr 0.81 0.81

11
しΠUD00υ /し uLυ LNLYE NICKEL CONC/PRODUC丁
CODE:405912 Ltr 1.29 1,29
12 ∠jjりJノ ノ〔】lq N「 △rl n

Ltr 1.74 1.74

の
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200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER

50LU丁 10N)  _

Ltr 0.11 0。 11

14

00010063344(PALLADIUM REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENTRAttE

(100/G/LNl) __

Ltr 0.28 0.28

15 GALDEN SV 70 Kgs 0。 12 0.12

16
200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLA丁 ING REPLENISHER)
Ltr 0.07 0.07

17
00010063341(PALLADIUM REPLENISHER)

PALLIⅥ EttTM 500 REPLENiSHER
Ltr 0.25 0.25

19 coNNEcroR P/N D2s1P3A6RL12LF

1 C521000.2X28.5Ⅳ lR/1 PB SttRIP Kgs 164.35 164.35

2 C521000。 2X33.9 MPИ PB SttRIP Kgs 218.94 218.94

3 EDDCR SttEELS SttRIP IPO.4X60陶 1lⅥ KgS 683.04 683.04

4 C268000.3X24.8 BRASS SttRIP Kgs 61,02 61。02

5 PLASTIC RESiN― GENESttER GN2330-l BLACK Kgs 465,70 465.24

6 GOLD PLA丁 ING SAL丁 (GPC)200019241 Gram 144.09 114.05

7
PALLADIUM ttETRAR/1R/11NE SULPHAttE

400012275
Gram 1071.14 782.61

8 135759/NICKEL ANODE SQUARE Kgs 1.24 1.24

9 123403/2026 N F丁 IN Ltr 1.78 1.78

10
CH0387G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405911
Ltr 1.30 1.30

11
CH0388G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405912
2.07 2.07

12 123393/2019 N F ACID 2.80 2,80

13

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER

SOLU丁 10N)

0。 18 0.18

14

00010063344(PALLADIUM REPLENISHER)

PALLAMEttTM 500 NICKEL CONCENttRAttE

〔100/G/LNl)

0.45 0.45

15 GALDEN SV 70 KgS 0,19 0.19

16
200039359 0LD N:3542731050 FB 7000

BALANCER 9GC)LD PLA丁 ING REPLENISHER)
0。 11 0。 11

17
00010063341(PALLADIUM REPLENISHER)

PALLR/1EttTM 500 REPLENISHER
0.40 0.40

20 CONNECTOR P/N54602‐ 310002LF

1 SttCZ 25 X 59 A R560 G BRASS SttRIP Kgs 280,73 280,73

2

ARNI丁 E O TV4 260 SttN.0019-T.lNO.39079150

丁HERMOPLAS丁IC POLYSTER/POLYBUTYLEN E

TEREPHALAttE

Kgs 3441.83 3441.83

3 PB ROUND WIRE O。 447MM U/P PB SttRIP Kgs 360.52 360.52

θ



ヽ
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14

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING REPLENISHER
SΩ LU丁 10N)

Ltr 0.27 0。 27

15

UUU■ UU05544 1PALLADIUM REPLENiSHER)

PALLAMEttTM 500 NICKEL CONCENttRAttE
Ltr 0.68 0.68

16
Kgs 0。 28 0.28

17
∠UUU6り 5bり OLD N:3542731050 FB 7000
BALANCER 9GOLD PLA丁 ING REPLENiSHFRヽ Ltr 0.16 0116

18
UUU■ UUb554■ lPALLADIUヽ 4 REPLENiSHER)
PALLMEttTM 500 REPLENISHER Ltr 0。 60 0,60

15

1
Kgs 239.74 239.74

2
Kgs 25。 40 25.40

3
Kgs 40.03 40:03

.4

ARNI丁 E ttV4 261 SF ttN.00,19_丁 .|.NO.39079150
THERMOPLAS丁 lC PoLYESttER/POLYBUttYLENE
TEREPHALAttE

Kgs 143,37    1    143.37

16 しUNNEC丁ORP/N D09S24A6GX00LF

5MDS 058X205 A55 PB sttRIP Kgs 281,75 281.75
2
EDDCR SttEEL SttRIP IPo.4X50M M coLD ROLLED

STEEL SttRIP Kgs 791.83 791.83

3

ハバlN::L IV4∠ bl b卜 丁N.00.19‐ 丁.|.NO.39079150
THERMOPLAS丁 IC PoLYESttER/POLYBUttYLENE
丁EREPHALAttE

Kgs 1085。 78 1085。 78

4 υULリ ピLA HNG SAL丁 {GPC}200019241 Gram 80,17 66.78

5
PALLADIUM ttEttRAMMINE SULPHAttE

400012275 Gram 732.66 563.36

6 L ANODE SQUARE Kgs 0。90 0。 90
7 123403/2026 N F丁IN

[_tr 1.30 1,30

8
しHU50/し/60LDENEYE NICKEL CONC/PRODUC丁
CODE:405911 Ltr 0.95 0.95

9
し同U5ёёし/し ULりLNLYL NICKEL CONC/PRODUC丁
CODE:405912 Ltr 1.52 1.52

10 ■∠50ソ5/∠ U■ソ N卜 ACID Ltr 2,05 2.05

11

∠UUU5ソ 398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLA丁 ING ttEPLENISHER

聾 U丁10N〕
Ltr 0.13 0.13

12

UUUttUYb5544(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCENttRAttE

壺≦匹∠⊆/LNI)

Ltr 0.33 0.33

13 υALり LN bVノ U Kgs 0.14 0.14

14
∠UUU5ソ 5bり ULD N:3542731050 FB 7000

BALANCER 9GOLD PLA丁 ING REPLE卜 |ISHER)
Ltr 0.08 0.08

ぐ

0
の

・
  

´

.
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3

ARNI丁 EttV4 260 SKN.01.74-丁 .INO.39079150
丁HERMOPLASTIC POLYESttER/POLYBUttYLEN E

TEREPHALAttE
Kgs 2702.53 2702.53

4 L丁 (GPC)200019241 Gram 92.15 76.76
5 ARE Kgs 2.68 2.68
6 123403/2026 N F丁 IN Ltr 3.87 3.87

7
CH0387G/GOLDENEYE NICKEL CONC/PROD∪ CT
CODE:405911 Ltr 2.83 2.83

8
CH0388G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405912 Ltr 4.50 4.50

9 123393/2019 N F ACID Ltr 6.07 6.07

10

200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLATING REPLENISHER

SOLU丁10N)

ｌ
Ｌ 0。 39 0.39

11

00010063344(PALLADIUλ4 REPLENISHER)

PALLAMET TM 500 NICKEL CONCENttRAttE

二oO/G/LNI)

Ltr 0。 98 0。 98

・12 GALDEN SV 70 Kgs 0.41 0.41

13
200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLATING REPLENISHER)
Ltr 0。 23 0.23

14
00010063341(PALLAD!UM REPLENISHER)

PALLMEttTM 500 REPLENISHER
Ltr 0.86 0.86

14 CONNECTOR P/N D09P33E6GV00LF

1 C260000.20X25,4MⅣ l BRASS SttRIP Kgs 206.82 206.82

2 C260000.20X31.4MM BRASS SttRIP Kgs 388.53 388.53

3
EDDCR SttEEL SttRIP IPO.5X50R/1M COLD ROLLED

SttEEL SttRIP
Kgs 1857.93 1857.93

4 SttRIP―C272000。 25X12.9M陶l BRASS SttRIP Kgs 159.61 159.61

5 C268000.3X24.8 BRASS SttRIP Kgs 251.52 251.52

6

ARNI丁 EttV4 260 SKN.01.74-丁 .INO.39079150
丁HERMOPLAS丁IC POLYESttER/POLYBUTYLEN E

丁EREPHALAttE           ・
Kgs 1499.80 1499.80

7 GOLD PLA丁 ING SAL丁 (GPC)200019241 Gram 213.80 170,99

8
PALLADIUヽ4丁 ETRAN41Ⅵ INE SULPHAttE

400012275
Gram 1589.39 1173.36

9 135759/NICKEL ANODE SQUARE Kgs 1.85 1.85

10 123403/2026 N F丁IN ｌ
Ｌ 2.67 2.67

11
CH0387G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405911
‥
Ｌ 1.96 1.96

12
CH0388G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405912      
｀ Ltr 3.11 3.11

13 123393/2019 N F ACID Ltr 4.20 4.20

「¶

①
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´
４

NICKEL CONC/PRODU(

5

一Ｉ

Gram 334.38 279.96

6
Kgs

Ltr

5.25 5.25

７
　
一　
８
　
一
ｏ‐
「

7.58 7.58

Ltr 5.55 5.55
―…Vψ VVΨ′UVLυ E:ヽ LYL Iヽ :し Kヒ LCONC/PRODUC丁

8.82 8.82

10

, -vLJ ,Y I ,1Lll"./

-

2000393SS

BRIGHTNER (GOLD PLATING REPLENISHER
;OLUTION ),
loo10n6?"

」ｔｒ

一
　

　

」ｔｒ

11.9o 11。90

0。 77 0,77

11
―――――VVψυ7~Pヽ

「
ハLLハリIulVi KLPLENISHER)

PALLAMEttTM 500 NICKEL CoNCENTRAttE
Ltr 1.92 1.92

12

13

|1単

`:=晏

ξ呉|三翠1三|

0.80 0.80

0.46 0.46

14 , ,-tl-LFlrrrutvl KEPLtNISHER) 
|

f rtr
coNNEcroplrn t 'r,t ,trc,r6. -.

1.69 1.69
21

1

2 Kgs 938。 44 938.44

3 3OLDPLATINGffi Kgs

Gram

Gram

1607.92 1607.92

首言う言発|―
ニー

100012275

51.36 40.64

290。 93 212.52
５

一
６

…

LLハ :N∪υL buUARF
Kgs

Ltr

Ltr    l

0。 31123403/2026 N F TIN 0.31

7 ICH0387G/GOLD                        F
0.45

0。45

0.33 0.33

8
~° 'VアυυUノ UVLυ EINLYL NICKEL CoNC/PRODUcf

二三三二二 0.52 0.52
9

10
200039398 0LD N:354470oo50 FB 70oo
BRIGHttNER(GOLD PLA丁 ING REPLENISHER

0001006RRtta rDA::Aハ :::Aa n「 A.____

Ltr

Ltr

0。 71 0,71

0.05 0.05

11

12
IM50『

促`賓ど准gi:脚訳i[) Ltr 0。 11
0。 11

GALDEN Sv 70

200o39859 oLD N:3542731050 FB 70oo

BALANCER 9GOLD plA丁
lヽ:だ o「 DI EA::rilPh、

13
願
一
」ｔｒ

0.05 0.05

0.03 0.03

14
PALLMEttTM50oREII:ttL:=rLヒ

NbHERリ
Ltr 0。 10 0.10
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fflDepartmentforPromotionoflndustryandlnternalTrade(TS Section)

subject:- M/s Diamond Enginegring pvt. Ltd. AA Nr:. 04 10162411, dt.24t1o/2016Reference: -DG FT u . o. N;-0 r 7ti iisbSl,o,rra - 1 g/DE s_zld 1 6 dated ; 1 1 / auzv 1 g

H,TJ';Jil:T: the above, the undersisned is directed ro say that the M may be

1,Quantity Ofitems at SI.No.l t0 6 may be allowed wlth o.05%wastage with

ふQu」告11,:||‖首1響 l‖
littQ・。

44 may be allowed Ofl netiO net basls

.81:晨l;Ψ据:よtts,NQ 7 b lo maybe dbwe

TTe,・ IITI
P            .

(Development ofFicer)■η御
齢1器ι「馴 daled o2/05/細 9

https:/dipp oofi'Lo gov in/eFionrsTDamsnr-nrsv4LrqoFs0up3Sosssgc3zro,AjrxksoDvMdosocx.iMlcrrprN4d4QrwvA'qo4A 

no_b'ck-bu*on
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ず黒滅鷲又鳳
― ,6趙寸鍮輛哺園′で嫌爺-116oo3

Electl・ onics Niketan,6,C G O colllplcx,Ncw Dellli‐ 110003

‖ul

No………17'7撃9=JFHW
臨

Date"… …̈99■,:翌 11。…

Dated 09。 05。 2019

ELECTRONICS iND:A
3″′う∽ Needs M`″ im Chilu

subject: - Ratification of norms in terms,of,pari i.l'otHBp (vol 1) in respect of Advance
Authorization No. 101005973a ta,1efl 09,03,201i--.issued in favour of M/s Fcl oEN
Connectors ltd Kerala. i._,_," .-.- 

.....",".

Reference DGFT O. M No. o1l8 1,/OLO/AML8/DES:-2/O2 dated 1.3.04.20L7 vide which
comments of MeitY have been sought on the above mentioned apptication of M/s FCI oEN
Connectors Ltd. Kerala for export of ,,Connectors,,

2' The FoB value of export is Rs. 180,913,700.00 (uss 2,666,3773r1and clF value of
import is Rs r.0,5 L,26,577.7g (uss 10g,534. 2gL5,51.,6g3.g0).

3' The application has been examined in the Ministry of Electronics and lnformation
Technology from technical angle. The items proposed for import are essential to assemble
the export product.

4' lt is observed that, in the Foreign Trade policy, 2ot5-2020, the wastage norms for,
manufacturing of gotd jewellery has been prescribed. However, ro norms have been
prescribed for gold plating. The SloN norms K45 prescribes the wastage norms for liquid
gold is 2%' Accordingly, 2% has been recommended for precious metals like gold and
palladium' The wastage norms for metal sheet have been recommended as one third of the
wastage claimed by the party. Further, Ministry recommends ratification of norms of
advance authorization as per Annexure ,A,.

(Saurabh Ranjan)

Scientist′ C′

Phone No.24301764
Emall:saurabh・ ranian@meity.gov.in

Shri vinod Kumar Kashyap′ FTDO′ 0/O DGF丁
;

Udyog Bhawan′ New Delhi
DIT∪ .o No.17(27)/2017-IPHw

PowerTO Empower

之

・qFi[qqersdr*t ot{



:,Fi:e NO.二
17(27)/2017‐ :PHw Annexure

lA

Lic. No- 1or
戸 ヽ 1 一

ｎ

|  | 上_ K ]

059734

Qty.app!ied

in DGFT
Qty.

recOrnrnended

T

:rnport item

CONNECTOR p′ Al‖ AЛっcari

Kgs 4041.67 1730.73
Kgs 1149.43 548.34RESIN(VECttRA(∨ E)E130i VF2201 NATURAL Al

Gtt n tt A
Kgs 746。 48 746.487 4

_  400o12275

Grams 170.37 132.92

Grams 1458.19 1047.42
上jD/bり /NICKEL AN∩ DF q∩ H△ pr Kgs 13.58 13.5810

r口∩297

1つ 2/1∩ 2ノ

8

/4U■ 0:ヽ
「
I‖ヽ Ltrs 19.60 19.60

′υ/U∪ Lυ LINLYヒ NlしKLL CONC/

PRODUctt coDE:405911 Ltrs 14.34 14.34
Joo\r/ \rrJLUEt\tYt NICKEL coNC /

PRODUCT CODF.4NEOl " Ltrs 22.80 22.8010 1.2393 /zotg N F AC]D
200039398

BRIGHTNER (GOLD PLATING REPLENISHER

SOLU■oN)

Ltrs 30。 76 30。 76

14
Ltrs 1.99 1.99

淵瑞::甘:::L出せ比[雁‖脚
)

Ltrs 4.97 4.9713
Kgs 2.08 2.08

14

200o39359 0LD N:百 542731050 FB 7005~~…
BALANCER 9GOLD PLA丁 ING RFpl FRllヽ H「 p、 Ltrs 1.18 1。 18

15

ノ

Uυυ■UU0554■ (PALLADIUM REPLENiSHER)
PALLMEttTM 500 REPLENISHER

Ltrs 4.38 4。 382 しUNNLt,ORP/N■ 01,1電 A魚 lo21E
20

2
Kgs 4472.39 1844.17
Kgs 1256.29 1256.29

3

RESIN(SuMIK^SuPER SZ691lEM― sz691EM

n…
…

Kgs 513。 90 513.904

5

Grams 876.88 708.08

Grams 10240.33 7632.98
6

Kgs 21.90 21,90
Ltrs 31161 31.61

8
Ltrs 23.13 23.13

9

し
'lUD00υ/υ ULリヒNLYL NICKEL CONC/
PRODUCl coDE:405912

BRIGHTNER(GOLD PLA丁ING REPLENISHER

_         SOLUTloN)

Ltrs 36.78 36.7810

30

Ltrs 49.61 49.61

Ltrs 3.22 3.21
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00010063344(PALLADIUM REPLENISHER)

PALLAMETTM 500 NiCKEL CONCENTRATE

―――――一―――――(1°
0/G/LNI) 8.02 8.02

13 GOLDEN SV 70 Kgs 3.35 3,35

14

200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLATING REPLENISHER) Ltrs 1.91 1.90

34 15

00010063341(PALLADIUM REPLENISHER)

PALLMET TM 500 REPLENISHER Ltrs 7.06 7.06
3 CONNECTOR P/N10041743‐ 101LF

BRASS STRIP― C27200.198M MX30.00MMH04 kgs 2154.73 1467.31
CU NIALLOY STRIP- C7025 O.346MM 'IZI.gq

MM kgs 4451.62 2316.39
3 壁 ,TRIPに 51090.0078XO.750 kgs 171.84 91.39
4 呈,STRIP(C510099・ 198X39。 24) kgs 364.66 228.21

40 5 BESIN{LAPEROS E471いy`F2201 NAttURAL) kgs 2416.71 2416.71
41 6 fOLD PLATING SALT{GPC)200019241 Grams 358.64 304.84

7

PALLADIUM TETRAMMINE SULPHATE

400012275 Grams 2085。 23 1545。 18
43 8 135759/NICKEL ANODE SQUARE kgs 2.38 2.38
44 9 123403/2016 N F† IN 3.44 3.44

45 10

CH0387G/GOLDENEYE NICKEL CONC/

PRODUCtt CODE:405911 Ltrs 2.52 2.52

46

CH0388G/GOLDENEYE NICKEL CONC/

PRODUCT CODE:405912 Ltrs 4.00 4.00
47 12 12393/2019 N F ACID Ltrs 5。40 5.40

48 13

200039398 0LD N:3544700050 FB 7000

BRIGHttNER{GOLD PLA丁 ING REPLENISHER

一一一一―一一―――
S° LUT10N) Ltrs 0.35 0.35

14

00010063344(PALLADIUM REPLENISHER)

PALLAMETTM 500 NICKEL CONCENttRATE

―一―――――    (100/G/LNl) Ltrs 0.87 0.87

50 15 GOLDEN SV 70 kgs 0.37
.0.36

16

200039359 0LD N:3542731050 FB 7000

BALANCER 9GOLD PLA丁 ING REPLENISHER) Ltrs 0.21 0.21

17

00010063341(PALLADIUM REPLENISHER)

PALLMET TM 500 REPLENISHER Ltrs 0。 77 0。77

4 CONNECTOR P/N73981‐ 102LF

54

CU NI ALLOY STRIP― C70250。 346MM X27,94

MM Kgs 7507.70 3906.61

BRASS STRIP― C27200。 198A/1R/1X30.00MMH04 Kgs 3633.97 2474.62

3 PB STRIP(C51000.0078XO。 750) Kgs 289.81 154.14

4 PB STRIP(C510000,198X39.24) Kgs 621.42 387.01

5 RESIN(LAPEROS[471iVF 2201 NATURAL) Kgs 4075.80 4075.80

6 GOLD PLATING SALT{GPC}200019241 Grams 604.85 483.61

60 7

PALLADIUM TEttRAMMINE SULPHATE

400012275 Grams 3516.75 2605.96

8 135759/NICKEL ANODE SQUARE Kgs 4.02 4.02

9 123403/2016 N F TIN Ltrs 5.80 5.80

63 10

CH0387G/GOLDENEYE NICKEL CONC/

PRODUCT CODE:405911 4.24 4.24

W
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」A

川 CH0388G/GOLDENEYE NICKEL CoNC/

PRODUCl coDE:405912

3544700050 FB 700o
BRIGHTNER(GOLD PLATING REPLENISHER

Ю叫

|

Ltrs 6.75 6。 75
Ltrs 9。 10 9。 10

Ltrs 0.59 0.59

14

vvvrvL,rrJr.+.+ 
[ rALLAulu M REpLENISH ER)

PALLAMET'* 5OO NICKEL CONCENTRATE
(100/G/LNr)

GOLDEN SV 70 

-

20003e3s0

BALANCER 9GOLD PLATING RFPI FIVIqHED\

Ltrs 1.47 1.47

16

Kgs 0.62 0.62

Ltrs 0.35 0.35

17

VVυ工υυυDD■■trハ LLAり :UM КLPLENISHER)

Ltrs 1.29 1。 295 I f l.r, JJoJ-IUIlLF
PB STR

or tr*
RESr_N (L4PE

Gnt nDtnTrm__-

Kgs 7715.09 3591.63

74 3
Ｋｇ 616.32 491.31

4
Kgs 1649,75 1649.75

76

77

5

一

Grams 1259。 41 1048.28

Grams 7590.38 5832.806

7
Kgs 31.21 31.20

8

l-trs 45,05 45.05
′U/UULυヒ:ヽ LYL NIしK[LCONC/
PRODUcT coDF:405911

32.96 32,96

9

tΠ UD00υ /buLυ LNLYE NICKEL CONC/

Ltrs 52.41 52.4110
Ltrs 70.71 70。 71200o39398 0LD N:3544700050 FB 700o~

BRIGHTNER(GOLD PLATING REPLENISHER

U■0叫 Ltrs 4.58 4.58
υυUttUU05544 trALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCENTRAttE

__   (100/G/LNり

200039359 0LD N:3542731050 FB 7000

_」≡墾⊇螢墜FR 9GOLD PLATING REPLENISHFRl

Ltrs 11,43   1     11.43
84 13

14

Kgs 4.78 4.78

Ltrζ 2.72 2.71

15

∩nn■
Uυ ODD件 ユtrハ LLAυ :UM REPLENISHER)

00 REPLENISHER Ltrs 10.06 10。 066

Kgs 1857.42 869。 94

90
Kgs 150.20 119。 73

4

__        400012275

Kgs 402.04 402.04
Grams 313.00 260。 53

Grams 1867.20 1465.03
6

PRODUctt coDE:405911

Kgs 7.60 7.60

8

Ltrs 10。98 10,98

Ltrs 8.03 8.03

9

し日UD00υ /bり Lυヒ:ヽ LYL NICKEL CONC/

__  PRODUctt coDE:405912 Ltrs 12.77 12.77

①
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| L

10 12393/2019 N F ACiD Ltrs 17.23 17.23
200039398 0LD N:3544700050 FB 7003~~~

BRIGHTNER(GOLD PLATING REPLENISHER

SOLU I10N) Ltrs 1.12 1.12

12

00010063344(PALLADIUM REPLENISHER)

PALLAMETTM 500 NICKEL CONCENTRATE

l 10   

〔 ) /  (3/LN I )                  _ Ltrs 2.79 2.78
13 GOLDEN SV 70 Kgs 1.17 1.16

101 14

200039359 0LD N:3542731050 FB 700∈

Bハ L▲NcER 9GOLD PLATING REPLENISHER)
Ltrs 0.66 0。 66

102 15

00010063341(PALLADIUM REPLENISHER)

_ __ PA卜 LMET TM 500 REPLENISHER Ltrs 2.45 2.45
103 7

型 NECTOR Pノ N52057‐ 102LF
104 1 PB STRIP O.348MMx33MM

Kgs 5233.82 2882.45

105 2 BRASS STRIP― C27200。 198MA/1X30.00M M Hnzl Kgs 2031。 40 1405.39
3 .75o Kgs 165.36 88.29

107 4 PB STRIP(C51000o。 198X39.24) Kgs 358。 23 223.10
108 5 RESIN(LAPEROS E4711VF Σ】51雨天〒百F:天Iア

~~
Kgs 949。 94 949,94

6 GOLD PLA丁 ING SALT(GPC)200015亜西
=

Grams 365.27 297.44

110 7

PALLADIUA/1 TEttRAMMINE SULPHATE

400012275 Grams 2540.31 1910.83
8 135759/NICKEL ANODE SQUAR[ Kgs 2.32 2.32

112 9 123403/2016 N F TIN Ltrs 3.34 3.34

10

CH0387G/GOLDENEYE NICKEL CONC/

PRODUCT CoDE:405911 Ltrs 2.45 2.45

11

CH0388Gノ GOLDENEYE NICKEL CONC/

PRODUCT CoDE:405912 Ltrs 3,89 3.89
12 12393/2019 N F ACID Ltrs 5.25 5.25

116 13

200039398 0LD N:354

BRIGHttNER(GOLD PLA丁ING REPLENISHER

_        SOLUT10N) Ltrs 0.34 0.34

14

00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCENTRAttE

二   _    {100/G/LNり Ltrs 0。 85 0.85
118 15 GOLDEN SV 70 Kgs 0。 36 0.35

16

200039359 0LD N:3542731050F輌
BALANcER 9GOLD PLA丁 ING REPLENISHER) 0.20 0,20

120 17

00010063341(PALLADIUA/1 REPLENISHERl

PALLMET TM 500 REPLENISHER LtrS 0,75 0.75
121 8 ⊆oNNECTOR P/N HM2R10P´ 、516oN9LF

PB Strip C5210 0。 30*13.9rnrn Kgs 2155.52 1001.62
123 2 PB Strip c5210 0.30*14.9rnrn Kgs 2254.63 1042.59
124 3 PB Strip C5210 0.30*17.9rnm Kgs 2672.62 1326.27
125 4 PB Strip C5210 0.30*20.9nlrn Kgs 3158,69 1573.70
5 PB Strip C5210 0。 296*22.9rnrrl Kgs 3466.84 1748,59

127 6

RESIN(VECTRA(VE)E130i VF2201 N

00408) . Kgs 3623.54 3623.54

128 7

RESiN(VECTRA(VE)A950 VF226

061) Kgs 594.98 228.89
8 GOLD PLATING SALT(GPC)200019241 Grams 616.19 500,41

の



Fiie No。‐17(27)/2017‐IPHw
Annexure

A

PAILADIUM ttETRAMMINE SutPHAttE

l…

| L

Grams 2152.63 1613.6810

132 Kgs 42.39 42.39

#枷
PRODUC丁

「
∩nF4∩民ol■

Ltrs 61。 20 61.20

Ltrζ 44.78 44,78
「
Hn■只只c/c∩ :nψψ′υΨLυ Elヽ ETL iヽ 1し KLLし ONC/

Ltrs 71.20 71,2014

BRIGHttNER(GOLD PLATING REPLENISHER

ONl

96.05 96.05

Ltrs 6.22 6,22

16

I\LLAUIU IVl KTPLEN ISHER)
PALLAMET'" 5OO NICKEL CONCENTRATE

(1oo/c/LNt)

. GOLDEN SV 70 

-

BALANCER 9GOLD PLATING RFPI trt\IICUEDI

15.52 15.5217

18

Kgs 6。 49 6.49

3.69 3.69

140 19

l二

PALLMETTM50011:[:ミ
[百 蝋

'HER〕

Ltrs 13.66 13.669

142

143 Kgs 179.82 82.72

144 Kgs 188.09 86.11

145 4
, e v!r rv \-JZIt-, u.5u.1/.ymm
PR Qt.i^.tr1;;;E-

Kgs 327.8s I res.so
146 5

. , e JLr rP \-JZ.rU U,5U, Zu.gmm
PBStrinaqrffi Kgs 2635L I tzg.tq

147 6
.P VJlL\J V,LJO ZZ.JrIJ,l^n|

PRStrin.tr)ffi Kgs 1 289。 22 1 144■】

148 7
tt計号巻遇:r冊鵠
♀製

Kgs 41.04 | tsr.ts

Ｋｇ 302.29 302.29

149 8
、VEノ ハンDU V卜 ZZU■ NAttU RAL Al

卿 1061) Kgs 49.64 49.641s0l 9 U∪ Lり rLA‖ Nし bAL丁 〔GPC)フ 00olqっ z11 Grams 61.34

1511 10

PALLADIUM TETRAR/1MINE SULPHATE 48.28

Grams 229,79 167.26

12
-"r, JJ / rrr\-r\LL /.{tY\JUtr )LtuAl{t

12340m
c{o387c/Go@

PRODUCT CODF:4o5a1r

Kgs 4.96 4.96

154 13

7.16 7。 16

Ltrs 5,24 5。 24

155 14

r日∩つOo´ ′vr rvJoo\f/\lrJLUEtvEyt NICKEL coNC /
pRODUCT CODE:405912
12393 / 2O1s N F AC|D-

200039398

BRIGHTNER (GOLD PLATING REPLENISHER

SOLUTION)
nnnl^r1/411^^ t^

Ltrs 8,33 8.3315

157 16

Ltrs 11.24 11.24

Ltrs 0。 73 0.73

17

vvr.,rvuorr++ 
t I,ALLAlJ I u l,/t REpLE N lSH ER)

PALLAMET'" 5OO NICKEL CONCENTRATE

GOLDEN SV 70
200039359 0

BALANCER 9GOLD PLATING RFPI F]\IIqHtrDI

Ltrs 1.82 1.82159 18

19

Kgs 0,76 0。 76

Ltr.s 0.43 0.43

161 20

扇 蒲 扁 高 葛 蔦 篇 言
=十
■ ギ 事 =生

量 」二
rruurr+.r_ t t-ALLAUtU M REpLEN lsH ER)
PALLMET'" 5OO REPLENISHER Ltrs 1,60 1,60



Fi:e No。‐17{27〕/2017-IPHW Annexure
A

| K

10 CONNECTOR P/N HM2R10PA5108N9LF

PB Strip C5210 0.30*13.9rnrn Kgs 2041.32 949。 24
2 PB Strip C5210 0.30*14.9rnrn Kgs 2135.18 988.06

165 3 PB Strip C5210 0.30*17.9rnrn Kgs 2531.03 1257.06
166 4 PB Strip C5210 0.30120,9rnrn Kgs 2991.35 1491,58
167 PB Strip C5210 0.296*22Smm Kgs 3283.17 1657.38
168 6 PB Strip C5210 0.30*36.9rnrn Kgs 2866.81 2006.65

169 7

REttN ⅣECTRA ⅣE)E130V

___二_        ‐2700o408) Kgs 3440。 28 3440.28

170 8

RESIN(VECTRA(VE)A950 VF2201雨

…_____          2p001061) Kgs 564.89 564.89
171 9 59生 P PLハTING SALT(GPC)200019241 Grams 644.01 524。 31

172 10

PALLADIUM TETRAMMINE SULPHATE

400012275 Grams 2280.44 1713.76
173 135759/NICKEL ANODE SQuARE Kgs 49.76 49.76
174 123403/2016 N F TIN Ltrs 71.84 71.84

175

CH0387G/GOLDENEYE NICKEL CONC7

PRODUCT CoDE:405911 Ltrs 52.56 52.56

176 14

CH0388G/GOLDENEYE NICKEL CONC/

PRODUCT CODE:405912 Ltrs 83.57 83.57
177 15 12393/2019 N F ACID Ltrs 112.75 112.75

178 16

200039398 0LD N:3544700050 FB 700o

BRIGHTNER(GOLD PLATING REPLENISHER

_SOLUT10N) Ltrs 7.31 7.31

17

00010063344(PALLADIUM REPLENISttER)

PALLAMETTM 500 NICKEL CONCENTRATE

__         (100/G/LNI) Ltrs 18.22 18.22
180 18 GOLDEN SV 70 Kgs 7.62 7.62

181 19

200039359 0LD N:3542731050 FB 700o

墜 金里fER 9GOLD PLATING REPLENiSHER} Ltrs 4.33 4.33

182 20

00010063341(PALLADIU,И  REPLE面
PALLMET TM 500 REPLENISHER Ltrs 16.03 16.03
CONNECTOR P/N HM2R30PA5100N9LF

184 PB Strip C5210 0.30*13.9rnm Kgs 1266.80 588.23
185 2 PB Strip C5210 0.30*14.9rnm Kgs 1325,04 612.30
186 PB Str p C5210 0。 30*17.9rnm Kgs 1570.69 778.80
187 4 PB Str p C5210 0.30*20.9rnm Kgs 1856.36 924.08
188 5 PB Strip C5210 0。 296*22.9rnm Kgs 2037.46 1026.76

189 6

REttN wECTRA〈 Vtt E130 VI

― 一 ― 一 ― ― -27000408)
Kgs 2162.23 2162.23

190 7

RESIN(VECrRA{VE)A950 VF2201 NATURALAl

_ __                            2 〔)0 ()1 〔)6:L) Kgs 349.67 349.67
8 g9LD PLA丁 ING SALT(GPC)200019241 Grams 362.14 293.34

192 9

PALLADIUM TEttRAMMiNE SULPHATE

400012275 Grams 1265,10 945.95
193 10 135759/NICKEL ANODE SQUARE Kgs 24.85 24.85
194 123403/2016 N F TIN Ltrs 35.88 35.87

195

CH0387G/GOLDENEYE NICKEL COに
PRODUCT CODE:405911 26.25 26.25

196

CH0388G/GOLDENEYE NICKEL CONc/

PRODUCttCODE:405912 Ltrs 41.74 41.74
197 14 12393/2019 N F ACID Ltrs 56.31 56.31

バ

0
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′ A

199

|

L

Ltrs 3.65 3.65

・６

一
・７ Ltrs 9.10 9。 1020o

201 ・８
一

　

・９

Kgs 3.81 3.81

2.16 2.16

202

8.01 8.01

の
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?∫
q)9Department for Promotion of lndustry ancl lnternal rrade

subject: M/s KEr 
.ln,!11ries Ltd, AA 05104 07777 dated 13.09.2018Ref ' : DG Fr N o' :o t / 87 / to t or-ii oii'.g7 Nc-z / ss5 dated 1. 4. 12.20 L8

The above referred Advance AuthOrizatiOn rnay be ratified as under:

1.  Description′
sizes′ quantities′ and net weight Of expOrtitems under the advance authOrizatiOn rnay be

Specified.

2. Quantた y Ofimport
cathOde may be al10wed as l.01kgs/kg in the

i輛暮  …ηpOund Ofreievant grade may be allowed as i.o2oulntability clause.

n rnay be a‖ Owed as l.02Kgs/kg contentin cOncerned*
・

1                ‖    [il!I:i11‐
lltl]lli:|:lililiよ

il:II:[I[llい

& Quallllll用
精 [:wntab‖

|ツ:翼 [,PWire Tay be allowed as■ 02Kgs/kg cOntentin cO“ erner
mpOund rnay be a‖

Owさ d as l.02Kgs/kg contentin
se.

e)may be al10wed as

may be a‖Owed as

12榔酬ボぷ糧‖             Vedお・01陀sた cottmuse.

tёel wire Road may be a‖
Owed as l.01Kgs/kg cOntent

in cOncerned*expOrt it

Jse。

*Ref.:ExpOrt赫
もe import Detalis_Deciaration by the■

rm in lANF4A― Para 16A.

■
靴

'場

器棚艦h  l,
SUNDEEP CHAUHAN

(DEVELOPMENT 
oFFtcER)



倫 っ

Department for promotion of lndustry and lnternal Trade
subject: M/s KEr rndustries [td, AA 051040g333 dated 05.11.201g
Ref 

' : DG FT No. :o7 / 87 / 50 / 412 / AM-*g / Nc-2 /85 6 dated 78.L2.2018

The above referred Advance Authorization may be ratified as under:7' 
3:til:fllJ.sizes' 

quantities, and net weight of export items under the advance authorization may

Quantity of import item at sl' No.1 viz. xLPE compound of rerevant grade may be allowed as 1.02kgs/ke' in the concerned* export items with accountabirity crause.
Quantity of import item at st. No.2 viz. Aluminum wire Rod (Electrolytic grade) may be allowed as1.01Kgs/kg content in concerned* export items with accountabirity crause.

* Ref': Export wise import Details-Declaration by the firm in 1ANF4A-para 164.

SUNDEEP cHAUHAN
(DEVELOPMENT OFFiCER)Shri C.K.Reddy′ Asstt DGFT

FoNo.P-47011/59/2018/Tsw dt.
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(Fori夕 1■ 1ly rJlowFt aS P01ycab Wires Pvt.Lid。 )

⌒ Polycab Ho■ se/771 Mogul[′ どこne′ Mallilll(W)′ Munlbai 400016

CIN Not‐ 31300DL19'6」 il.C266483
Toい 912224327076‐74 FaК 191 2 432ア 0ん EInail if2⊆ olVCab壁〕n Web輌 雪ヽ PClycab com

|.=||‐ .111‐||‐ 11:||.1‐ 1■ 11‐
(.]:yru r I c'r:'.|':l lt r t .#.i; l':: r J r # { 6:'ti

DAttE:25′ 0512019

TO,

DiRECTOR GENERP71L OF FrJREIGN TRADE,

DES ‖SECT10N]

R00M N0 114,lST,FL00R,

UDYOC BHAWAN,

'lEい

∫DEL HI‐110011

SECONO SUBMISS10N

/

KI)1[)綽
・
TN:‐ MR.AMIT KUMAR仏

REF:01'81′ 050′ 712ハ M‐ 19

sua.整聾 鯉 食 夏 塁 幽 埋 迦 塾 型ЧNSttADVANCE AUttHOttSAT10N NO.0310826272D■ 09釧 2∝ 9

REF― RLA FILEリコ≦13

0EAR SIR,

ヤヽIT卜l REFERENCE ttO THE A30VE StlB」 ECL AS PER YOUR MAIL DT 25ノ 02′2019 WE HAVE ALREADY SEND ALL DOCUMENTS BY

SPEED POST ViDE RECEIPT NO. EM726749648 DT 27′ 02′2019 WE ARE ENCLOSING HEREWI丁 H FOLL.()lAliNG FURttHER

「ヒしHNICAL DOCし MENttS FORヽ
′
OUR READY REFEREl(CE

l) 1丁 EMVヽ′SE BILL OF MATERIAL

2)DRAVJINGS CR(〕 SS SECT10NAL DIAGRAMS OF EACH EXPORTITEMS

31 F'う lⅣ MER BASE COrt4POじ ND CLARIFICA丁 10N WIT卜 ICOMPOSIT10N OF COMPOUND MAn‐ ERIAL

iN9iCATING USE Ol:EACH&EVERY CHEMICALS&POLYMER

VVE l10FE YOU Vム LL CONヨ [■ :R OUR REQUEST AT EARLIEST&OBLIGE.

下卜lANIく |卜16了 Ot,,

Y.()tlRS FAIT卜 FULビri

irOR P01夕
′
CA3 1NDIA LTD

(,ORMハ Lしヽ̀KNOWN AS POLi、
′
CAB VⅥ RES PVT LTD)

ぎ ヽ呼

SAN」 EEV it4EHTA

(ASSOCIATE EXIM)

CC.丁 Ci

l)MR・ R P COYALlヽ DDL.し GFll)

2}MR.SHOBHIT GUP臥 (DD6)

ζ8■ダ
7

Registered Office:

E-551′ Greater Kailash― H′

New Delti-110"8 1ndm
Tel:011‐ 2928574

1多年

取
`0シ
n



iCHEDULE OF CONSUMPTION AND CIF VALUES OF RAW MATERIALS

\DVANCE AUTHORISATION FILE NO. O3/95'O4O/00992/AM19

tovaruc e AUT HoRrsAT roN No. 031082G27 z Dated 09. 01 .20,t 9

t
4

Name of the Raw MaterialSize & type Of Cables

Conductor PVC lnsulated Unarmoured Cables Below 1000 V.

l Core X l.5 Sq.MM

PVC RESIN(SUSPENS10N GRADE

INDIGENOU3 1TEM

1 Core X 2.5 Sq.MM
PVC RESIN(SUSPENS10N GRADE

l CoreX4Sq.MM
PVC RESIN(SUSPENS10N GRAD

l Core X 10 Sq,MM

INDIGENOUS ITEM

1 Core X 16 Sq.MM
PVC RESIN(SUSPENS10N

INDIGENOUS ITEM

l Core X 2.5

PVC RESIN(SUSPENS10N G

W00DEN CABLE DRUM

l CoreX6Sq.MM

PVC PLAS丁 ICIZER

ir" No.

1.03

104

1.06

1,06

①



201

2.01

Name of the Raw MaterialSize & type Of Cables Total Drum

Wt{MTS)

Cable wt with

Drum{MTS)

l Core X 16 So.MM

19716

l Core X 95 Sq.MM

006118PVC RESIN(SUSPENS10N

Cond,Covered with Semio Condo Comp.XLPE insuiated CU ttape Screened ZHFR Sheathed Al.Wire Armoured Cables ll KV.

l Core X 150 Sq.MM

BONDttD SEMICON COMPO∪ ND(DYM-515

LOVV DENSITY POLYETHYLENE

VINYLTRIMEttHOXYSILANE

丁巨Rtt BUttYL CUMYL PEROXIDE

巨LECttROLYTIC HIGH CONDUCTIVI丁 Y COPPER ttAPE

ALUMINIUM ttRIHYDRATE FIRE REttARDANT(AttH OL104LEO

MAGNESIUM HYDROXIDE(ECOPIREN 3 5
EttHYLENE VINYL ACEttAttE(ELVAX 265 251.419

巨丁YYLENE ACRYLIC ESttER CO POLYMttR

POLYOLEFIN ELASTOMER(ENGAGE 7256

ALUMINI∪ M INGOT

l Core X 300 Sq.MM

BONDED SEMICON COMPOUND(DYM-515
LOVV DENSITY POLYEttHYLENE(LDPE

VINYLTRIMEttHOXYSILANE

丁ERtt BUttYL CUMYL PEROXIDE

ELECttROLY丁 IC HIGH CONDUCTIVITY COPPER TAPE

INI∪ M TRIHYDRATE FIRE RETARDAN丁 (ATH OLl

MAGNESIUM HYDROXIDE(ECOPIREN 3.5
EttHYLENE VINYL ACEttAttE(ELVAX



Size & type Of Cables Name of the Raw Material

ETYYLENE ACRYLIC ES

POLYOLEFIN ELAS丁 OMER

INDIGENOUS I丁 EM

Conductor XLPE lnsulated PVC sheathed AI.Wire Armoured Cables Be!ow lo00 V.

l Core X 150 Sq,MM

DENSI丁 Y POLYETHYLENE(LDPE
VINYLTRIMEttHOXYSILANE

丁ERtt BUttYL CUMYL PEROXIDE

PVC RESIN(SUSPENS10N GRADE

ALUMINIUM INGO丁

Cond. Covered with Semi. Cond. xLPE lnsulated CU ttape Screened ZHFR Sheathed Armoured cables ll KV.
3 Core X 185

BONDED SEMICON COMPOUND(DYM‐ 51
LOW DENSITY POLYEttHYLENE

丁ERtt B∪ TYL C∪ MYL PEROXIDE
ELECttROLY丁 IC HIGH CON

:Ё ttRE REttARDAN丁 仏TH OL

MAGNESIUM HYDRO又
|

EttHYLENE VINYL ACEttAttE(ELVAX

ETYYLENE ACRYLIC ESttER CO POLYMER

POLYOLEFIN ELASTOMER(ENGAGE 7256
SttEEL VVIRE ROD

3 Core X 95 Sc MM

…

MICON COMPOUND(DYM-515
LOW DENSI丁 Y POLYEttHYLENE

TERtt BUttYL CUMYL PEROXIDE

ELECttROLYTIC HIGH CQNDUCTIVITY C5PPER TAPE

4.01

401

402

4.02



Name of the Raw Material
Size&type Of Cables

MINIUM ttRIHYDRATE FIRE RETA国 塾型ェL壁亘」墜≧二

MAGNESIUM HYDROXIDE(ECoPIREN 3.5
ITHYLENE VINYL ACETATE(E嶼
ETYYLENE ACRYLIC ESttER Co POLYMER

POLYOLEFIN EMSTOMER(ENGAGE
STEEL WIRE ROD

Conductor ZHFR lnsulated ZHFR Sheathed Unarmoured Solar Cables 1500 V.

ARDANT(ATH Q生

MAGNESIUM HVDROXIDE(ECoPIREN 3.5
LENE VINYL AC巨丁AttE(ELVAX

EttYYLENE ACRYLIC ESttER c≦≧三二型ビ三壁墜ヨ玉

POLYOLEFIN ELASTOMER(ENGAGE 7

Conductor XLPE lnsulated ZHFR Sheathed AI.Wire Armoured Cables Below 1000 V.

l Core X 185 So.MM
LOllV DENSI丁 Y POLY巨丁HYLENE

VINYLttRIMETHOXYSILANE

丁ERtt BUTYL CUMYL PEROXIDE

ALUttNIUM丁 図HYDRA可二旦RE REttAR2型 T ttTH OLl

SIDM HYDRO刈 DE(ECOPIRF堕
VINYL ACEttAttE(ELVAX 2全 ュ

EttYYLENE ACRYLIC ESTER CO P興

POLYOLEFIN ELAS丁 OMER_(ENGAGE

ALUMINIUM INGOT

INDIGENOUS ITEM

l Core X 185 Sq.MM
Low or u s I TY Po LY ET HYL!!!_ILQ|E
VINYLTRIMETHOXYSILANE

丁ERtt BUttYL CUMYL PEROXIDE

IUM TttHYDRATE ttRE RETARDAN丁 い丁H OL104LE

①

601

6.02



】r.No. Size & type Of Cables Name of the Raw Material

HYDROXIDE(ECOPIREN 3 5
EttHYLENE VINYL ACETATE(ELVAX

EttYYLENE ACRYLIC ESttER CO POLYMER

POLYOLEFIN ELAS丁 OMER(ENGAGE 7256

l Core X 185

LOW DENSI丁Y POLYETHYLENE(LDPE
NYLttRIMETHOXYSILANE

丁ERtt B∪ TYL CUMYL PEROXIDE

AL旦りINIUM TRIHYDRA〒 百戸i戻E REttAttDAN丁 (AttH OL104LEO

MAGNESIUM HYDROXIDE(ECOPI良 面
EttHYLENE VINYL ACEttATE(ELVAX

EttYYLENE ACRYLIC

GRAFttED COPOLYMER
POLYOLEFIN ELASTOMER

Conductor XLPE!nsulated ZHFR Sheathed Armoured Cables Below 1000 V.

LOW DENSITY POLYEttHYLENE

VINYLttRIMETHOXYSILANE

丁ERtt BUttYL CUMYL PEROXIDE

ALUMINIUM ttRIHYDRA↑ E「lRE REttARDAN丁 (AttH OL104

¨ M HYDROXIDE(ECOPIREN 3.5N
EttHYLENE VINYL ACETA丁 巨(ELVAX 265
丁YYLENE ACRYLIC ESTER Cてア了て】百7雨罹罰更
GRAFttED COPOLYMER
POLYOLEFIN ELASTOMER(ENGAGE

W00DEN CABLE DRUM
INDIGENOUS ITEM

2 Core X 25 Sq.MM CAttHODE

6.03

6.03



Consumption

6f RM(wnhOut

wast,)

Name of the Raw MaterialCable wt with

Drum{MTS)
Total Drum

Wt{MTS)
Size&type Of Cables

LOW DENSI丁 Y POLYEttHYLENE

VINYLttRIMET自 oXYSILANE

TERT BUTYL CUMYL PEROXIDE
ffilRE RETARDANT(ATH oL1

tltl,t nYOnOXIDE (ECOPIREN 3.5

丁HYLENE ⅥNYL ACEttAttE(FLVAX 2651

EttYYLENE ACRYLIC ESTER c`≧ 三二塾ビ∠壁:ヨ1

GRAFTED COPOLYMttR
POLYOLEFIN ELASTOMER(ENo▲ Ω三二

3157.280

Conductor XLPE:nsulated Overall SL壁 ≧!J豊」ZttE塁豊堕皇墾堕呈豊▲[里2望 [皇」!里里11望里皇111
l Palr X l.5 So,MM

LOVV DENSITY POLYEttHYLENE

VINYLTRIMEttHOXYSILANE

丁ERT BUTYL CUMYL PEROXIDE 166018158.112
UMINIUM ttRIHYDRATE FIRE REttARDAN丁 (ATH OL104LEI

0,00118

lECOttR塾 3.5
0.015371-

ETYYLENE ACRYLIC ESTER CO POLYMER

図塾螢GE壼 6

二重ョ虫J至重豊10W1000 ViCond.Covered wlh Glass Mica Tape XLPE: 126312

5 PairX 1 5 Sq.MM

DENSITY POLYEttHYLENE

TERtt B∪ TYL C∪ MYL PEROXIDE
127414014157

ALUⅢ NUM TttHYDRAttE FIRE REttARDAN型 型ゝ ⊆上1⊇生

ffiTATE(ELVAX
ETYYLENEACRYttCttIRCO PQttMER

0.01475

8.01



Size&type Of Cables Name of the Raw Material

INDIGENOUS I丁 EM

10 Pair X l.5 Sq.MM

GLASS MICA ttAPE

LOVV DENSI丁 Y POLYETHYLENE
VINYLTRIMEttHOXYSILANE

丁ERtt BUTYL CUMYL PEROXIDE

INIUM Ш ttyDRATE FlttE ttE〒 ABPAN丁 (ATH OL104LEσ

UM HYDROXIDE(ECOPIREN~3.5N
ETHYLENE VINYL ACEttAttE(ELVAX

YLIC ESttER CO POLYMER

POLYOLEFIN ELASTOMER(ENGAGE 7
SttEEL WIRE ROD

WOODEN CABLE DRUM
INDIGENOUS I丁 EM

l Pair X l.5

LOVV DENSITY POLYETHYLENE

VINYLTRIMETHOXYSILANE

TERT BUTYL CUMYL PEROXIDE

NIJM TRIHYDRATE FIRE RETARDANT IAttH OLl

¨ M HYDRO文 IDE(ECOPIREN 3.5N
EttHYLENE YINYL ACETAttE(ELVAX 265

RYLIC ESttER CO POLYMER

POLYOLEFIN ELAS丁 OMER

minium Conductor XLPE lnsulated PVC Sheathed AL,Wire Armoured Cables l.8′ 3 KV.

l Core X 300 So.MM

DENSITY POLYEttHYLENE



consumption of

RM

{Kg′ Mtri)

Name of the Raw Material
Cable wt with

Drum{MTS)
Total Drum

Wt{MTS)
Size&type Of Cables

138,761

マINYLTRIMETHOXYSILANE
了BUTYL CUMYL PEROXtDE

P∨C RESIN(SUSPENS10N 103191410.10616

W00DEN CABLE DR∪ M

14664.131

19067101815914l Core X 400 So.MM

VINYLttRIMEttHOXYSILANE

TERtt BUttYL CUMYL PEROXIDE

…

USPENS10N G

INDIGENOUS I丁 EM

」重旦里£重」ヱ120 KV.

971 174l Core X 630 SQ.MM
BONDED SEMICON COMPOUNQ
LOW DENSFY POLYETHYLENE(LDP三

ELECttROLYTIC HIGH CONDUCTIVITICOPPERI▲ PE

INDIGENOUS ITEM

奎重」2121巡さ生

3 Core X 185 Sq.MM

LOW DENSTY POLYET壁 塾 E

BUTYL CUMYL PEROX堅 67011
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Name of the Raw MaterialSi2e&type Of Cables

A:uminium Conductor XLPE insulated PVC Sheathed Armoured Cab:es Below 1000 V.

2 COre X 4 SQ.MM

LOllV DENSI丁 Y POLYEttHYLENE

VINYLttRIMEttHOXYSILANE

TERtt BUTYL CUMYL PEROXIDE

PVC RESIN(SUSPENS10N GRADE

UMINIUM INGOT

BONDED SEMICON COMPOUND{DYM・ 51

PVC RES:N(SUSPENSION

ELECTROLYTIC HIGH CONDUCTIVITY COPPER TAPE

ERT BUttYL CUMYL PEROXIDE

TR!HYDRATE FIRE RETARDANT(ATH O11

ETHYLENE VINYL ACETATE(ELVAX

ETHYLENE ACRYLIC ESTER CO POLYMER

GLASS MICA TAPE

④



exF6nr trEM Ltsr ( ADVANcE AUTHoRTSATToN No. 0310826272DT.09.01.2019 )

Sr.No. Size & type Of Cables 的  (MTRS) Cable wt

(MttS)

Copper Conductor PVC lry
Core X l.5 Sq.MM 290000 5.800

l Core X 2.5 Sq、 MM 190000 5890

l Core X 4 Sq.MM 0,880

l Core X 10 Sq.MM 0.540

l Core X 16 Sq.MM 0.830

l Core X 25 So MM 1100 0.036

l Core X 6 So.MM 0.040

l Core X 16 Sq MM 1100 0.184

l Core X 95 SQ.MM 0.556

Copper Cond. Covered with Semi. Cond. Comp. XLPE lnsulated CU Tape Screened ZHFR Sheathed Al. Wire Armoured Cables 1 KV.

l Core X 150 Sq MM 5000 11.200

l Core X 300 Sq.MM 4000 15.400

Copper Conductor XLPE:nsu:ated PVC Sheathed A:。 Wire Armoured Cab:es Below 1000 V.

l Core X 150 Sq,MM 6000 10.356

Copper Cond.Covered with Semi.Cond.Comp.XLPE insulated CU Tape Screened ZHFR Sheathed Armoured Cab:esll KV.

3 Core X 185 Sq.MM 3120 30.888

4.02 3 Core X 95 Sq.MM 3000 19200

Copper Conductor ZHFR!nsulated ZHFR Sheathed Unarmoured So:ar Cables 1500 V.

l Core X 6 Sq MM 300000 22.500

Copper Conductor XLPE lnsulated ZHFR Sheathed AI.Wire Armoured Cables Be:ow 1000 V.

l Core X 185 Sq,MM 10500 22.365

602 l Core X 185 Sq.MM 4500 9.585

1 Core X 185 Sq.MM 12.780

Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables Below 1000 V.

2 Core X 25 Sq.MM 6000 6.696

2 Core X 25 So.MM 8.928

Copper Conductor XLPE!nsu:ated Overa‖ Shielded ZHFR Sheathed Armoured lnstrumentation Cables Be:ow 1000 V.

l Pal「 X15So MM 3000 0.840

Copper Condo Covered with Giass Mica Tape XLPE:nsulated Overa‖ Shielded ZHFR Sheathed Armoured!nstrumentation Cables Be!ow 1000 V.

5 Pair X 1 5 Sq.MM 0.774

10 Pair X l.5 So MM 4.680

l PalrX 1 5 So.MM

Aluminium Conductor XLPE:nsulated Pvc sheathed AL.Wire Armoured Cab:es l.8′ 3 KV.

10.01 l Core X 300 So.MM 97200 139,968

10.02 l Core X 400 So.MM 12288 21.627

A:uminium Cond.Covered with Semi Cond.Comp.XLPE lnsu:ated CU.Tape Screened PVC Sheathed A!Wire Armoured Cables 12r20 KV

11.01 l Core X 630 SQ.MM 22.720

Aluminium Condo Covered with Semi Condo Comp.XLPE:nSu:ated CU.Tape Screened PVC Sheathed Armoured Cables 12r20 KV.

12.01 3 Core X 185 Sq.MM 6100 36.844

Aluminiunl Conductor XLPE insu!ated PVC Sheathed Armoured Cables Below 1000 V.

1301 2 Core X 4 Sq MM 10100 3.939
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TECHNICAL WRITE UP ON BONDED SEMICOF{DUCTIVE COMPOUND (DYM.515)

DyM-515 is a cross-linkable semi-conductive compound for conductor shielding and also for

insulation shielding compound for medium voltage power cables. This product gives good

surface smoothn"rt good fluidity and high resistance to scorch. Also, it has good electrical

c onductivity prop ertie s.

This is a polymer based compound. with conducting carbon black as a main comPonent. The

below materials are generally present in this compound:

1. Polylner: A combination of Ethylene Vinyl Acetate(EVメ

` and Ethyl」

he Butvl

Acrylate and other PolYolefins.
- bombination of polymers acts as base polymer to hold all other comPounding

ingredients.

2. Conducring carbon black - Generally 35 to 40% special fine grade conducting carbon

black is prJsent in such compounds. Due to special structure of this carbon black, the

overall compound shows conducting property'

3. Antioxidants - Suitable package of Anti-oxidants must be in this compound to

provide required thermal stability.

4. processing Aid / Lubricants - This is for better processing and good surface finish.

ルレ

Registered Office :

E - 554, Greater Kailash - II,
New Dplhi - 110048,India.
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TECHNICAL WRITE UP ON ZHFR COMPOUND

ZHFR (Zero Halogen Fire Retardant) is a non-toxic fire retardant low smoke polymeric
compound suitable for wire and cable insulation and jacket application.

Zero Halogen Low Smoke Fire Retardant Compound (ZHFR) is a polyolefin-based UV
resistance thermoplastic compound with improved fire property which give less toxic and

corrosive gas emission and non-halogenic smoke generation during fire.

Zero halogen means this compound is free from any halogen elements like Fluorine,
Chlorine, Bromine, Iodine etc.

ZHFR Compound provides following properties
- Good processability
- Good mechanical property I
- Long term reliability
- Good UV stability
- Excellent Water & oil resistance property
- Excellent flame retardancy and low smoke
- Complies with RoHS requirements

To achieve the above mentioned properties a combination of different suitable polymers
along with other compounding ingredients need to use in this compound.

The approximate composition of different polymers and chemicals along with their
functions are mentioned below:

ALUMINIUM TRIHYDRATE FIRE RETARDANT:
Approximate usage - 48%

It is a fire-retardant filler. Special grade of precipitated Alurninium Trihydrate (ATH)
with a particle size of 1,.2 to 2.0 micron is generalTy using in ZHFR compound.During fire
Aluminium Trihydrate oxidizedto alumina and water. This chemical reaction is an endo-
thermic in nature. In this way ltprevents fue.

.i

MAGNESIUM HYDROXIDE:
Approximate usage - 10%

fnis is also fire-retardant filler. This acts well in combination with ATH.During fire
Magnesium Hydroxide oxidtzed to Magnesium Oxide and water. This chemical reaction
is an endo-thermic in nature. In this way it prevents fire.

ETHYLENE VINYL ACETATE :

Approximate usage - 1,4%

Ethylene Vinyl Acetate (EVA) is one of the base polymer in ZHFR compound. It is

halogen free, non-toxic, good processabiltty, heat and moderate oil resistant. Capability to
hold good amount of inorganic fillers.

1.

う
４

3.
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4.ETHYLENE ACRYLIC ESTER CO‐ POLYIVIER:
Approxilnate usage-9%

Ethylene acvliC eater co_polymett chemically Ethylene Methyl Ac71ate(EMA)iζ
 alSO

used as base pOlymerin cOmbinatiOn with EVA.It is high temperature and Oil resistant

and excellent processability.

5.GRAFTED CO_POLYヽ IER:
Approxilnate usage-5%

槻籍選出凱織盤i3ぶ器議椒蹴糊品

'お

ep°lym∝詢s

6.POLYOLEFIN ELASTOMER(ENCAGE 7256 or TAFIIIER 840):
Approxmlatt usage-8%
Thisお generd puttOSe base poけ mers■ねbb fOr zHFR c:mpι und.  キ
7.ANTIOXIDANT:

“

PrOXlmate lsage-1%
To achieve the des士 ed thermal sOrt term arld 10ng term stability anti_Oxidants
need tO add in zHFR cOmpound.

8.LLDPE:
Approximate usage-5%
To achieve destted harness LLDPE is used in ZHFR co]mpoLLnd.

露 鋸 [潔 稔 ∫∬ 脇 尊 品 計

凸 ew士°mm frienも nO山 対c nO凸 azardOus

Registered Offlce:

E-554,Grcater Kailash― II,
New⊇りlhi-110o48,India.
Tcl.´ 011_29228574

い
。1に

○


